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LOK SABHA DEBATES

LOK SABHA

Wednesday, February 26, 1969/
Phalguna 7, 1890 (Saka)

The Lok Sabha met at Eleven
of the Clock.

[MR. SPEAKER in the Chair]

Visit of Czechoslovak Parliamentary
Delegation

MR. SPEAKER: I have great pleasure
in informing the House that the Czecho-
slovak Parliamentary Delegation led by
His Excellency Prof. Dr. Dalibor Hanes,
Vice-Chairman  of the Presidium  of the
Federal Assembly and the Chairman of
the House of Nations of the Federal
Assembly of Czechoslovakia, which is on
a visit 1o India on our invitation, is now
present in our Special Box,  We are so
happy that our invitation was accepted
by Crechoslovakia  and a Parlinmentary
Delegizion has  been sent to visit our
country., We  welcome  the Delegation
most heartily.

SHRI NWATH PAIL (Rajapur) : We
know, we will take this opportunity of
presenting the Resolution passed by this
House.

ORAL ANSWERS TO QUESTIONS

Indo>-Burma Border Demarcation
4-
*181 SHRI N.K. SANGHI :
SHRIMATI ILA PALCHOU-
DHURI :
SHRI1 Y. A. PRASAD :
Will the Minister of EXTERNAL
AFFAIRS be pleased to state :
(a) the progress made in the Indo-
Burmese border demarcation work ; and
(b) by what time the demarcation
work is likely to be completed ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHR1 SURENDRA PAL SINGH) :
(a) The work of the physical demarcation

of the first 240 miles of India-Burma
boundary, which started on the Ist
December, 1968, has been progressing
according to schedule.

(b) At the present rate of progress, it
is anticipated that it will be completed
by 1973-74.

SHRI N. K. SANGHI: We quite
realisc that the demarcation work is a
very difTicult work because the Indo-
Burmese border terrain is the most
difficult terrain. 1 would like to know
from the Hon. Minister if any finalisation
has been done regarding the demarcation
of Indian boundary north of Diphu Pass
at the trijunction of India, China and
Burma.

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) :
We are starting the boundary demaorea-
tion from the south, As the Hon, M:mber
has mentioned, it is a very difficult
terrain and, therefore, it will lake some
time. Our estimate is that this will be
completed around 1973-74,  When we
come to that Pass, we shall see what is
to be done there.

SHRI N. K. SANGHI: I find that the
demarcation of territory is creating a lot
of trouble for this country. I find from
the Hon. Minister’s reply that no aitiude
has yet been made by the Government
regarding demarcation of the northem
border with India and Burma. In the ag-
reement signed by the Burmese regarding de-
marcation, a clausc has been particularly
put regarding demarcation of the northern
area at the trijunction. The Burmese
Government has now informed the Govern-
ment of India that this is a matter beiween
China and India and that they are not in
a posilion to say anything about it. May
1 know what is the autitude of the Govern-
ment regarding demarcation of this parti-
cular portion at the tnjunction of India,
Burma and China 7

SHRI DINESH SINGH : May I men-
tion that there is no dispute between
Burma and us about this border. It is
clearly known and agreed by both the
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sides. It is a gquestion of putling the
pillars. And whether facilities are avail-
able, whether one can go to the Pass or
not, that will depend on the conditions
prevailing there.

SHRIMATI ILA PALCHOUDHURI :
It is known that the terrain is very
hazardous and there are about 870 miles
of the border to be demarcated. The
Southern portion terrain is not so bad and
there are about 290 miles in the Southern
portion. May I know how fur has
demarcation gone there and when it is
expected to be completed ?

SHRI SURENDRA PAL SINGH :
The demarcation of the 240 miles in the
southern sector will be completed by
March, 1969. As regards the total length
of our border, it is nearly 906 milcs and
not 870 miles.

SHRI HEM BARUA : 1Is it a fact
that the trijunction there on the border
has not been demarcated so far to our
advantage whereas China and Burma have
demarcated  together and we were not
informed about it ?

SHRI DINESH SINGH : As 1 men-
tioned just now, so far as we uare con-
cerned, between us and Burma there is
no dispute about territory. It is a question
of putting the pillars, When we come
to that stage, then we shall sce what is
to be done in that Pass.

SHRI VIRBHADRA SINGH : May 1
know whether any part of the Indian
territory in our possession has been trans-
ferred or s likely to be translerred to
Burma as a result of border demarcation?

SHRI DINESH SINGH : These are
historical boundaries well defined and
accepted.

SHRI1 TINNETI VISWANATHAM :
When this question came up on the floor
of Parliament more than a year ago, it
was said that there was no difference of
opinion between Burma  and India, nor
between China  and Burma. Now this is
a trijunction point. The question which
1 then raised was, and which 1 raised now
is, this., If India and Burma agree and
Burma and China agree, how can there
be difference of opinion between India
and China ? Can they solve this riddle
on the trijunction point because it is a
point ?
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SHRI DINESH SINGH : If the Hon.
Member look at the map, it will be
clearer that there is no dispute between
Burma and us in that area. There is
a unilateral claim by China.  That is a
matter in which Burma does not comz.

ot frawz wr: & A wERT ¥
strAAT =vgar g fe qar ag Aty mar @
f& fergeam ot awf @t A &

femiaa &1 wra ot 9= @y 2 AT

st 39 &1 fagifa qoqg a1 sw @ 9z
Fg A ag ver &7 afz gz amw air
at faaw daws % femdam 71 ferge
I C e A

SHRI SURENDRA PAL SINGH :
This question has already been replied
to. If you like, 1 shall repeat it. The
work of demarcation on  the first 240
miles is going on according 1o schedule

and is likely to be completed by March,
1969,

MR. SPEAKER : Q. No. 182

SHRI HEM BARUA : May | suggest
that Q. Nos. 201, 202 and 209 could be
taken along with this.

MR. SPEAKER : Because they all re-
late to Nagas 7 The Hon. Member can
ask supplementary  guestions il he wants.
‘We can not club so many of the guostions

together.
fam¥gr arm

*182, ot 9t wE™ @i ;T
aifw- w1q 94 qg FAE AT T
FI4 fF

(F) afaerer s F77 & T8g H9
# qmg =Y fazid amei 7 § aew
@ Aw aF favwE &g ar g
T & W fag A #Y se-
o= geqy feaer &

(=) awt @ @ frEw
f&q wgqar a1 ¥ ®T fzy @
fagiEt armst Ft qEn fraAr &

(m) #7ar7g @9 & f& faddy avm
wa F|i F A F T wwT, qgd
e ¥ Fuear afea ameE ¥
AT FTHA FT LA FLE & ; W
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(w) afz &, &t T97r AEde &
TATFE § A F for g A
AT FrEATE FY 2 7

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH):

(a) On the basis of available infor-
mation, one underground Naga trained in
China has been captured and two killed.

(bY We have no direct information
aboul the action taken by the Govern-
ment of Burma on their territory.

(¢) and (d). The underground have
latcly made attempts to proceed to East
Pakistan but these attempts have been
foiled by our S:curity Forces. It is
possible that the Nagas returning from
China who have so far failed to gain
cntry through Burm:a might attempt entry
via Pakistan. The S:curity Forces are
aware of this possibility and will continue
their efforts (o intercept these ganes from
whatever route they might attempt  to
come in.

St | SwI A A ATER
¥ A1 713 27 wEaew £ oY = rEAT
goFTe At fazifgat 1 averazr 2fa
T2 ¥ WM AT A OWET-WET
s & W7 ™ wEen F g
qifferm w97 & agi wwq & fog ) #
ST =z g amr e aese A
FHY FATZAT TLFR A TH &1 fawwTHA
Fr & fraz gt 2o & faafagi 1
59 917 & qgarr yAi 2w 37 afz
foerra Y & @Y ATZAT T FMT I
grar 2 7

stgtram fag : gw d 9T |
fagrma &1 2, @ffq azt 1 71% q703
E grar &

S HYA TENT N ANST F 0
Et Gz fag g mm 2 fragi &
ST A0 FH ARA AHE § q19
& W et gfaw # g 9w §
R 4T F a9 7g | sfesiw fEd
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ATT A qF WA AT AR ¥ q9
g1 #qmr g g fF wmag Aw
¢ fF smm & wsgures wEw X aE
gt #1 & f& ag fazlgr amr Aar
AT AT T Y ATEAT & g § A%
AT ANIET & AT GEY & fay
qare 98Y &, sy Wy AT
THFIT FT F A1 47 AT A7 HHT § 7
afs gz &9 &, @ vt qYqo UeEATe
werRa ¥ 4t & ! g A ¥ @g
arar FEAT g fF oza # 9z ad )
agf wrd af fs gz faZiEt waar 5
Gre &7 & g a1 wEA § P oA
aT & gz AT =g g f o oy
It AW #r ger &, fawr @
AT A1 FE , WITH ATHIT AN AT
B I3 F q1T AT G R P

MR. SPEAKER : He has raised the
whole Naga Policy in his supplementary
question,

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) :
How can we discuss it now ?

MR. SPEAKER : 1 would not allow
the whole policy to be discussed now,
The main  question  pertaining to the
matter under discussion could be ans-
wered, not questions about Mr., Phizo
and other things.

SHRI SURENDRA PAL SINGH :
As regards the return of Mr, Phizo to
India, the Governor of Assam  has not
said anything new,  He has merely said
that if Mr. Phizo is prepared to renounce
his B-itish citizenship and il he wants to
come back to [India, he can apply for
our citizenship, his case will be dealt
with according to our law, That is all
that he has said. There is no guestion
of Mr, Phizo meddling in our affairs,
because he is a foreign national and we
would not like him to take part in our
affairs.

Y s gew @ o
amfeF g1 g7 & fagTo a7 a9
fear & 7 way 37 & o) fadig Y srem
g wEwt st e mar 7 g o
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wdi A} wars f5 ogwA N g w
AT AT B, IAFT GIT &L qZ AT ¢

st e feg: 27 v WA
amfrw FY wE aH F7 afuwe &)
gt AT & 917 67 399 74T w77 & AT
T RN, T A g AT & T FoAT &

SHRI R. BARUA : Arising from the
answer given by the Hon. Minister, may
I know whether Government have already
decided to withdraw the cases apainst
Mr. Phizo if he wants to come back to
India 7

SHRI SURENDRA PAL SINGH :
No such decision has been taken, but
subject to correction, I think the position
is that thec moment he became a foreign
national, and has no longer an Indian
citizen, 1 supposc, all the cases against
him stood automatically withdrawn and
we cannot take any action against him ;
I say this subject to correction.

SHRI V, KRISHNAMOORTHI : The
Hon. Minister was saying that the under-
ground Nagas returning from China might
enter  through the sca-route  also vig
Pakistan, and that the security forces
were on the look out.  But as we
understand  it, the security  forces
can operate only on land. How can they,
therefore check infiltration or crossing
by the sea-route ? Will the Hon. Minister
explain this ?

SHRI DINESH SINGH : The ques-
tion arises only when they attempt to
come from Pakistan into India, and that
will be land-route ?

SHRI V. KRISHNAMOORTHI : We
would not check them if they come by
sea-route 7

SHRI1P. VENKATASUBBAIAH : The
hon. Minister has made a very important
statement with regard 1o withdrawl of
cases against Mr. Phizo. If he accepts
our Indian nationality and he comes here,
the Hon. Minister has said that Govern-
ment would withdraw the cases, Am I
correct in saying this 7 I would like to
ask the Hon. Minister to clarify the posi-
tion. Cerlain cases are pending against
Mr. Phizo, and if he agrees to come to
India renouncing his British citizenship
and participates in the talks, may I know
whether the cases that are pending aginst
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Mr. Phizo will be gone into or whether
they will be withdrawn ? I want a specific
answer from the Hon. Minister on this
point ?

SHRI DINESH SINGH : The question
will really arise when Mr. Phizo is able
to acquire Indian nationality and come
here, and it will be a technical matter
for me to answer off hand, but I wonld
say that we shall deal with him under
our laws.

SHRI S. K. TAPURIAH : The Hon.
Minister has spoken about the success of
our security forces in prohibiting those
rchels from coming back.  But it has
come to our knowledge that Government
have reached some understanding with the
Scema fuction, because of which under-
standing the Scemas would give their
assistance to  Government in fighting the
Mao-Angami gang in its attack by infil-
tation, and in preventing the  Angami
rebels from  coming into Nagaland, May
1 know whether that is a fact 7 May 1
also know whether those few who have
been allowed to come  back to India are
those who belong to  the S:ema
faction and who have been allowed to
come because of this understanding ?

SHRI SURENDRA PAL SINGH :
We are trying to prevent all underground
Nagas from coming back to India, irres-
pective of what group or [action they
belong to.

SHRI S. K. TAPURIAH : Have
Government  reached any understanding
with the Szema faction ?

SHRI SURENDRA PAL SINGH :
there is no understanding.

Y Tonei fag : sraaTel § ATTTAT
F AR ¥ A grow fawet E o @
W% 9T g grera ¥ I H AT B
g auir Armet § R ArraEs
AFq TAT R A G FEF T2 &y
fergam & werd adY wgw &0 awm
AT GCHIC TH ATHAS F FAT Wv
Fa) arfadl @ 99 H qadEr oW &
Rt w AR W 5N fs Faw
fafeet wwem & A fom amr
wifad, afer afems & @ fxar
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e SgTRT ¥ SATeT gEr =riEd,
ggt & it qifedi F g ow 9 AN
art wfgr 97§ aGFT faw o
| AT § 9gf TN &, 98 9
Sreaa varar 81, Ve sarar aq !

it fim Tag - oy arfest &1 ==
¥ w1 FAST Y e A 2

SHRI SWELL : May 1 know whether
it is a fact that today in Nagalund there
arc two sectinns of Naga underground
people estranged from each other and
whether it is a fact that clashes between
these two sections are taking place in
Nagaland and arcas of Manipur and that
those clashes are occuring with greater
frequency 7 May 1 know also whether
Government  have at any time intervened
in these clashes, and if not, whether they
intend to intervene in order to prevent
the situation  in Nagaland from  sliding
into complete chaos,

SHRI DINESH SINGH : We are
aware of the two main factions among
the underground Nagas ; there are dis-
putes among them and clashes on a small
scale may have taken place. We are not
aware of any largescale clashes between
them., When it bicomes a law and order
situation, we shall deal with it as a low
and order situation,

SHRI BASUMATARI ; It is an esta-
blished fact that Mr. Phizo went out of
India to compaign against India and he
did all he could do in that direction in
the United Kingdom and in the United
Nations, He has accepted the citizenship
in England. Knowing fully well all those
things, why does the Government want
to decide these cases under the normal
law ? May 1 know whether they would
consider this as an exception and not go
according to the normal law ?

SHRI DINESH SINGH : I take it
that the Hon. Member is referring to the
grant of npationality te Mr. Phizo.
When it comes up it can be dealt with
according to our law.

SHRI INDRAJIT GUPTA : Some
apprehensions had been expressed before
the recent mid-term elections that the
bostile Nagas might try to prevent the
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successful holding of elections in Naga-
land. If there was any such intention, an
overwhelming majority of the Nagas have
belied their hopes and have participated
in the elections which were conducted
very successfully, Have the Government
made any assessment whether this demons-
tration by the Naga people of their desire
for a peaceful and constitutional way of
development is likely to have an appreci-
able impact on the activities of the rebel
Nagas or whether they are an entirely
scparatc phenomenon and not likely to
influence them ?

SHRI DINESH SINGH : We hope
that it will have an impact on them. The
Government of Nagaland has just been
sworn in and it is also concious of this
fact. We hope it will be possible to bring
about an ¢nd to the difficultics there in
a peacelul manner,

SHRI CHENGALARAYA NAIDU :
It appears that about five hundred Nagas
had undergons military training in China
and are now  waiting in  Burma to cross
the border to come into India. Will the
Government ensure this house that they
shall prevent the crossing of those 500
Nagas into India.

SHRI SURENDRA PAL SINGH : It
has already been stated on behalf of the
Government that we have taken adequate
mueasures to see that these people are not
able to enter India,

ot gqHcgRe WY : IT IR 9T
aTHl ZEA 41 AT ¥ Afyary ¥ 1@
#7 ferpam & g g AR 4 A
ER SN 37 4 x5 gw %1 3% Fg
AFA FATT ATEA 1 Wt A g
87 9Y gEEA aq w2 oW ae
W EN FHIF AL H W AR ®
A A ¥ AT FOT IAAT OE AT
Aft 2w fw At a3 grdT @ §
IET g9 SgTET A9 ¥ vg § T oy
BT AT AT TAA §, 0 wfaum
Hgi g, ar1ga 79 s gr § 7

st fodw fag . w1 ogmEr wm
ML Mg g YL fe
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Igh At FLETT FAT E AET TA ATHSI
F SART FIH ATE H A FAAT |
¢ it g9 ST O AF SeT 73

g

ot fag amcmer : S gER geR
T YIT &7 99T T47T AT THT AT
fafesrs 2t 711 ==Y #4T TAAY
gfgarazzrdr # ardt & 1 #a1 gH S0
FIFIT AZT FA B, AR AT qEY
FAT F1fza ? g aare # qrfed
#q1 2, TAAN #§ FAGT JIAAT ATHAT
g1

=t fedw fog © 78y #<iaw arfes
& AT AT

SHRI HEM BARUA : It is a fact
that the pro-Phizo  group in Nagaland is
at present beating a retreat and the Pro-
Sate group which is in ascendency wants
to resume talks with  the Prime Minister,
If so, may 1 know whether the Govern-
ment are prepared  to o resume  talks with
those people with whom  they broke off
talks suddenly afier having had a scrics
of talks 7 And sccondly, why is Mr.
Phizo who is a [ugitive from Indian Jus-
tice in England is told by the Governor
of Assum and Nagaland that he would be
received back in Indin provided he gives
up his British citizenship ; and will the
cases of murder, arson and loot that are
pending against him would be  taken up
against Phizo as demanded by a section
of the hostiles ?

SHRI DINESH SINGH : So far as
the first question is concerned, we  did
not break off any talks. But at present
we do not think that the time has come
to start any talks. A new Government
has been formed in Nagaland and we
should like to consult them and sec what
should be done.  As far as Mr, Phizo's
question is concerned, the House is aware
that the cases against him have not heen
withdrawn, What the Guovernor of Naga-
land has said is that if he acquired
Indian nationality, he can come to India.
What we should do with him here is an
entircly scparate question,
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st frawaw wet o ot g
g 93 9 < fF w@ gw ey
fagtg &1 wraAT 2Ew &7 s T
AT &, IR qz¥ WA amfar
Z FYA T IHHT TEAE FT =TT
faar omaT 2, TEET IOR W F IAM
7 wiRT 7 7 fRmfa wra &
gead Amfed &1 A7 § A4 F7 sfa-
FE #fadgw swrawa g &
w7 4 fafewr amfer v 379071 & a1
IHET WA ATEAT FATT 71 a5
#1 za fan wredfr amfagar aze
FTH FT FAFT TFAT AT TR 74T

zn, w3 3z fagie &7 wEEr #@
Fred &1 ATIAEA 3 | ITAAT WEIET
A az FEr 2y a9 a%ag wrAm
aEfer FE @9 2, a9 9% 96 9%
F1% mgaA AL fEam argvn o #
ag AT =gl g fF o ag rEm
& fao &y g1 77 gEa &r A
TWE

sit fdm fag = T %) amfewn
I FIAF AL A FTA aAgUE |
st safem agt 1 amfrar mer #3971
# for Irea a1 R, SAS W 97
2T FrAT & fgmm ¥ wamw fem
ST | IAET AIEAr & Sy ar
A8}, ag @1 0% FWA a2 1 & AF)
Fg asar o ..(w@am)

s} A T FYAT : T AT A
FEIY AT AT @ AT FEr g 7

SHRI1 BAL RAJ MADHOK : What
was the occasion for the Governor to go
out of his way 1o make & statement  that
Mr. Phizo should apply for citizenship ?
(...Interruptions.)

SHRI DINESH SINGH: Mr. Speaker,
Sit, you have been good enough to con-
sider a call attention notice on the subject
tomorrow ; I shall take that opportunity
to explain things in greater detail, if
necessary.
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«ft foa Arergw ¢ AT T TEES-
AT F1 FE@T TMfE0

MR. SPEAKER : You asked a sup-
plementary question,  Now you fecl that

the answer for every supplementry ques-
tion is unsatisfactory. What can I do ?

SHRI SHEO NARAIN : You are the
guardian of the rights of this House. You
must protest us ; you must help us 1o get
proper replies from the Goverment.

5t ®o ATe faart : & a7 AT
arar g f& foa & faers faad
frfoas #fag &1 mad7 7 gz
trzz faar 2, 37§ vF AT arf=Ar
Tt A FET aE Z | FAT TR TITET
T H 9FY FZF MAART T FATE
frar arar A48 7 S f& AmEE
TaEy, 7 JET T g2 2, F47 9 A
F1 A fer aar g fE S &
=81 FIATT & A9 FITET FTAT AEA
g, 97 97 THFT THAZ FAT 9,97 7

Nt fedw feg : fest & feam st
wfaw 2, 384T AwdI=® &% qaar T2q
T TaF o1 gAr # 1 (swEuiA)

st afw1T o AT WA mwERy
T Fgr g fr gwA areAr w1 faEd
fady 4t, 5feq w99 g9 1§ F919
agt faar = feafs & Fa1 gvame
faeadt semfagi 1 gfe=r gg @
sfareror  #7 H\7 IE WATTF HEA-
ey gFc fAzad ® 9| 9y, afs
Fagic g Fzas ?

MR. SPEAKER : Your question is
so difficult to answer. Mr. Ranga.

o HiER we AT ATEAT AT
A7 ¥ gH FAra A A ® AAS dg
gfeag 37 oM #1agT @R
T feafr @ gw aoq agi & fasady
groorfegi &1 gfesr gg 1 wfgeo
2% feaa 7t 4 %9 7
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SHRI RANGA : In view of the fact
that already the Government have been
informed of the views of the previous
Nagaland Ministry, whom we had the
honour to meet sometime ago that they
were not consulted when some people
very close to the Government, possibly
within the Government also, had met
Mr. Phizo in London without any prior
consultations with them, would Govern-
ment now sec 1o it that the present Naga-
land Government would be consulted
before any such initiative as suggested by
Mr. B. K. Nehru comes to be taken ?
Then, in view of our not very satisfactory
experience of the majority-minority rule
in our more developed  States, would
Government consult that ministry as  well
as the Governor to sce whether it
would not be advisible to invite the Ao
people who now happen to be in the
opposition, the S:mas and the Angamis
into some kind of coalition or co-opera-
tion with the present Government, so that
all the tribal atttudes can be brought
into cooperation with the Government ?

SHRI DINESH SINGH : So far as
the first part is concerned, we do try to
keep the Nagaland Government in the
picture and consult then as and when
necessary.  We shall sontinue to do so.
But the Constitwtion  provides certain
subjects for the Central Government and
they have to exercise some judgment in
regard to them.  But as 1 said, we do try
our best to keep the Nagaland Govern-
ment in  the picture. So far as the
present Government there is concerned,
it is the Government of Nagaland as a
whole and I do not think there is...

SHRI RANGA : You have not [ollows
ed my point.  Would you ascertain from
the present ministry there whether it
would help Nagaland politics and social
cconomy if they can call into cooperation
the Aos—there is one Ao, an ex-Chiefl
Minister, who is the lcader of the oppo-
sition there— into partnership with the
Government ?

SHRI DINESH SINGH: 1 was
coming to that. So far as the second
part of the Acharya's question is con-
cerned, Government of Nagaland is a
Government elected by the people of
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Nagaland. How thcy hold consultation
among the tribes concerned is a matter for
them to decide.

SHRI RANGA : He has no imagina-
tion at ail. A more satisfactory approach
should be made.

SHRI NATH PAI: We arc not
against talks as such il and when they
become necessary.  But may we have
a categerical assurance from the Prime
Minister that no talks or no agreement
will be entered into or arrived at with the
so-called Naga rebles except with the
full previous consent of the legitimate and
lawful Government of Nagaland 7 We
hear that talks are often initiated with
Sukhai State or whatever group it may
be. We are not against talks, but they
must hive the prior consent and sanction
of the legitimate and lawful Government
of Nagaland,

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY AND MIN-
ISTER OF PLANNING (SHRIMATI
INDIRA GANDIHI) : As Piof. Ranga is
puointing out, this matter has been  raised
in the House of many occassions,  There
is ubsolutely no guestion of going  behind
the back of the Nugoland Government.
1 should also like 1o take this opportunity
of adding to the answer to the previous
question. We all know what a difficult
and  situation exists in Nagaland, If
the MNagaland Government can get the
support of any other group, | am sure
they would welcome it and we would
also welcome it.

st ®9T &® oA HqEwE HEIRT,
W WTHTSTE ATE £ IF W oW+
et 47 gardt 99 F7 & | w@T T
it & fF gemdl & sy smn s
st fom sv& o fed ag &,
woTE §AT & a5 fE 32 ae s
1Ey ¥ 7 ¥r 4 A HEY & A ;w
%Y 39 9T ¥ wfafwar @ ?

QAT A a e agiag
¥y qrafat § axfae snfx &, sw )
foaterey & & fov arfe g8 &7
Fgeame AT T W & W
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fergr & o 9w o Fg #1 wr
A0, TH F fov qeET FaT FL W 7
st fed fag : 9zt aF gamdl 1
9SG §, WHAAG qeeq A A1 F@r %
F@EH AT FIAT AGA L, A AW
3% 2 1 3z T a9 77 e § W%
FRaw Ay e §oam FW A
AT AET 79 £ | BfFA A AT E
71 91 feafq 2 39 & feam & g 7@%
Faed f sl gw F1 18 | w0
grat g adtagiard 2189 @
T A1 IA A1 IAAT E |

ECAGC -G e i G R
T aifmg w1 2 =9 & fou gw
fremav zw atfaow A Efaam &
W17 ferdi &1 A7z AvTEE § T 39T
N Fiforsg |z &7 q37 41 FFET A
WA sifaw F 2

Supply of India-made Aircrafis to Afghanistan

*183. SARI N. R. LASKAR :

SHRI NARAIN SWARUP
SHAMA

SHRI RAM SWARUP
VIDYARTHI :

SHRI BHARAT SIGH
CHAUHAN :

SHRI] BAL RAJ MADHOK :

SHR1 SHR1 CHAND GOYAL :

SHRI RANJIT SINGH :

SHRI HARDAYAL DEVGUN :

SHRI D. C. SHARMA :

SHRI1 BENI SHANKER
SHARMA :

Will the Minister of DEFENCE he
pleased to state ;

(a) whether it is a fact that Afghanistan
has requestied India to supply her Indian
Aircrafts manufactured at Kanpur ;

(b) if so, the reaction of Government
thereto ; and

(¢) the time by which the aircrafts
will be supplied and the mode of pay-
ment by Afghanistan ?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI L.N.
MISHRA) : (a) No, Sir,
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(b) Dous not arise.

(c) Does not arise.

SHRI N.R. LASKAR : It is not a
fact that the medium sized aircraft manu-
facturing unit at Kanpur is not wtilising
its full capacity because of there being no
demand in the market and therefore it is
facing a financial crisis 7 I that is so, 1
would like to know on what basis in 1959
production and the cxpected demand for
this medium-sized aircraft was fixed at
150 7 May I also know what is the pre-
sent demand and why is it that there is
less demand at the moment ?

SHRI L. N. MISHRA : It is not work-
ing under capacity.  As a matter of fact
we are not able to fulfil the demands
and requirements  of Indian Aitlines and
Indian Air Force, At the moment the
demand from Indian Airlines is for about
23 aireraft. I do not want to disclose
the demand from 1AF,

SHRI N. R. LASKAR : In 1959 when
they originally fixed the production
rarget for this unit it was fixed at 150,
I want to know what is  the  actual
demand now,

SHRI L. N. MISHRA : 1 gave the
demand of the Indian Airlines and about
TAF 1 do not want to disclose,

Wt A exEq mat: 7z ="
wqez AT wvfan & o 3ar o oA
S123T 3 10 F TP § IAAN qAEIA
agt & w7 THEIfen ag owmR  fear
Frrr e’

77Y, 9z f& awmfream 3o aie
ffq Avg FOM ? ¥ H £ AT A%-
ar wA o ?

wt So Ao fam : TETE FVF AT
Tiw 4@ 2 war A7 UEm wa@
wgnrfreara & &1 i 78 s 2
4 &0 & | 0F neaAEdy gE qr 3w
AT 79T WA § A7 A7 A% qq A
qHT AT AATE § OETE AT R gAY
graq #T Wk ferga @A AN
siffam sT @
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it T e2€q faerdt : § v WA
& qrr g g e swmfream F
ma. w748 ¥t fewie €1 & o7 v
az 99 & f& sroe fafasdy 3 st
featz #1 ®q1e @A gu T srEeEH
¥ arf 3fg 73 87 Jem Af A ?
W7 9z gg Y wza A fe a=d F, W
famr gzt & fam srd 3=a wf=dw
F1 ogg @ at e fan @ s d
AT AN & YT TH AAE ¥ AR
gears 7&Y frar or Ty 7

Y ®o aAre faw : asmifaram
FTFT Al AR AFIA AT FEH T
zfrzam ma7 sz & afm & . .
748 & are ® gaAv Ay 97 fE e
SEIT FT AFA 21 AT ITE ATRY
¥ ¥ Aavav 1968 H 1 A TE A
qir 724 At @ 1 g qmat ar fTen
Fsinfraardoraft Fmr 2 ?

ot T vawq  fymrdf @ ¥ %
fom F1f e AT 74) gar ?

st Ho ATo f“:ﬂ?[ﬂl

=t wren fag Wty : & gy o
arear g x5 ag arerg faara svgqe &
fafrrgr &1 & 3z sw1g famm &
qifez & a7 339 ST v A g ?
sy faam Y a1g =7 #§ IvE A
¥4 & IAET AT YT GF T v
E1cil A

st ®wo AT fAm : mw. ny.-748
sqg FwA A R A R e
Fg9 g N e gw cffege moe
ST &1 83 &1 T i TwA § )

SHRI BAL RAJ MADHOK : Afganis-
tan is a friendly ncighbour of our country
and Pakistan has becen putting all kinds
of restrictions and hurdles in the way of
proper trade and other things which
Afghanistan wants to have with India.
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In view of that, Afghanistan has been
trying to have better transport [lacilities
with India and for that purpose it has
also suggested that the Government of
India should put at the disposal of the
Afghanistan Government some more
transport planes, or Indian transport
planes should bring cargo also. 1 think
this question or suggestion has come in
that context, because the land route has
been closed and they have to come all
the way by sca, Therclfore, il the
government cannot at the moment pro-
vide any transport plancs manufactured
at Kanpur, will the Defence Ministry or
Civil Aviation Ministry provide more
plancs to Afghanistan for the purpose
of sending cargoes to India and getting
cargocs from here so that the bottleneck
that has come 1n the ficld of trade may
be removed and Indo-Afghanistan rela-
tions may be further improved ?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH) : I agree that
in view of our very friendly relations
with Afghanisitan we should do everything
to help them.  But the precise guestion
here was about their desire to purchase
transport planes manufactured here, and
my collecague has answered that question,
I there is any subsequent request by the
Government of Afghanistan to help them
by providing transport facilities, either by
air or by any other means, I am  sure we
will give very favourable consideration
to that.

A} sierT WO : dege AR, 98
Il AT A ) aF @ fF oww gd
gwit fawmat 1 gg¥ 2@t & o Wi
g o & ¥ ag st =R §
®AT W TH WEIT &1 AT & fam #w
FEET G421 WA A gATT TH ARG
FJeEw foeaar & 7 o ame & few
AT THT AT ATE X §gT 9w
Iz w1 Tgr & arfE ge faRai
ao famm 3w ®F a7 faday gar
afxa F7 a5 ?

ot ®o Ato faw : frAr 3mmEE
wRET A RE A g A
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Fzar red § Afew dar §F wr 23
faam zfegs maT wEer WY gH W
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s e & sd s H gw gAY
SHAT FT AT FIAT T § |

t graas @qw & 3g WA
=g g f7 afz  semfasmm & e
% frar a1 #av g7 3 G F zaA
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T 93 7 AAAE H S IeuraA
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AT ATET At 'R fE AT & ar gy
e

Mazagon Docks Ltd.,, Bombay

+

*184. SHRI K. LAKKAPPA :
SHRI A. SREEDHARAN :

Will the Minister of DEFENCE be

pleased to state :

(2) Whether Government  have made
the asscssment of the working of the
Mizagon Docks Ltd, during the last §
years;

(b if so, the nature of the irrcgulan-
ties found during the same perind; and

(¢) the pature of action taken in  this
regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE :SHRI
L.N. MILHNA) :(a) to (c) : During the
last § years the working of the Mazagon
Dock Limited Bombay has been assessed
periodically through vard»us reports such
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as Quarterly Financial Report, Monthly
and Quarterly production reports sub-
mitted by the Undertaking to the Govern-
ment. In addition. the production per-
formance of the Company is periodically
reviewed in meetings held under the

PHALGUNA 7, 1890 (SAKA)
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Chairmanship of the Minister of Defence
production. The Company has been
meking steady progress as can be seen
from the production, profitability
Forcign Exchange earnings and dividends
declared, given below 1 —

(In lakhs of rupees)

1963-64  1964-65  1965-66  1966-67  1967-68
1. Production 45494 386.63 19091 50127 692.84
2. Profit before tax 25.88 14.66 17.98 24.90 40.71
3. Profit after tax 15.88 6.86 8.23 17.59 40.7
4, Forcign Exchange 88.00 112.00 66.54 107.00 149.00

carnings
5. Dividends — 457 5.82 9.93 14.3
(44%) (4% %) (5%2) (5%)

No case of extraordinary irregularity has coms to notice in the period,

SHRI K. LAKKAPPA : Mazagon
Docks Limited is a company in the public
seclor which embarks on  the wventure of
construction of new warships.  In the
answer the Hon,  Minister has stated that
“no case of extraordinary irrcgularity  has
come to notice in the period™, 1 wou'd
like 1o know what ordinary irregularities
have been noticed during the period.

SHRI NAMBIAR : What is the
margin between  ordinary  and extraordi-
nary 7

Mr. SPEAKER : Hc will explain it
now,

SHRI L. N. MISHRA : Some¢ minor
irregularitics  were pointed out in the
Audit Report and we have tried 1o rectify
them,  There is no major irregularity
so far,

SHRI K. LAKKAPPA : Sir, the Hon.
Minister is decliberately misleading the
House.  He has suppressed some  irregu-
laritics which have come to notice during
the course of investigation. In reply to
an unstarred question it was stated that
Mazagon Docks Limited, Bomby, has not
incurred any loss on account of theft or
shortage but a loss of Rs. 24,380 was
suffered by the company due to acceptance
of timber below specifications supplied
by a contractor. A number of contractors
arc involved in this and they are in

connivance with the officers, sophisticated
officers, who indulge in falsification and
fabrication of accounts. There are &
number of irregularitics that are  going on
a large scale in this company. There-
fore 1 want to know whether the Govern-
ment of India would institute an inquiry
committee or would refer it to the Public
Undertakings  Committee  for  further
examination of the irrcgularitics in this
company,

SHRI L.N. MISHRA : I will again say
that there has been no serious irregularity.
So far as referring it to the Public Under-
takings Committee is concerned, it is
alrcady scized of it and the Public
Undertakings Committee is looking into
the affairs of the Mazagon Docks Limited.

SHRI K. LAKKAPPA : A specilic
quecilic was put but he did not answer
my question.  Irregularities have been
accepted by the Minister in answer to an
unstarred question.

MR. SPEAKER : You did not follow
his answer. A specific answer has been
given that the Public Undertakings
Commitlee is looking into it.

SHRI LOBO PRABHU : I am very
happy that in this one instance a public
seclor enterprisc has proved to be profi-
table—it has shown a profit of 5 per cent.

SHRI K. LAKKAPPA : Hec is already
in coalition with the Congress.
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SHRI LOBO PRABHU : In spite of
this unwarranted interruption 1 would
like to proceed further and  enquire
whether this profit has anisen on the civil
side or on the defence side. My next
question is that as the funds available for
our defence arc rather limited, is it correct
that the construction of this frigate, which
has been built, has been twice the landed
cost or the original cost of the frigate
which we had bought and that we have
spent on 50 per cent of the components
more than the cost of a whole frigate 7
We cannot afford, with our limited funds,
this luxury of making a boat of our own,
My third qusstion is whether this frigate
has not been a subject of complaint and it
is not as cfficient as the one purchased
from abroad,

SHRI L.N. MISHRA ; This 5 per cent
profit is mainly from the civil side and
that too from the repair of forcign  ships
and others of the Indian Shipping Corpo-
ration cte,  About the frigate, it is a
fact that the Tist Figaie lis Foon @
litile  costlizr compared o the forcign
once which we colud have imported,  But
we are moving in the direction of self-
reliance,  OF course, we are paying more
at the moment but the goal is sell-relinnee
and, therefore, we are thinking that it
would be abvisable w0 have our own
frigates than o purchase them from a
foreign country.

ST WTH HEAIW . wmer WERy,
a8 9T § ¥ wFm 7 oF qEmEr
wTEA g | T wrzae A fied Ao
stfwz 40.71 &t wwr qAmar T
YT wrpeT-29w oY TAAT @Y amar
& oA wgan g fw ex| Fav aaen

g?

TANE-AE  H AT A g AEE
WA ATTFH &7 frgr & WlT ey -
Hzr & sgme fogd g # faRel
AT ¥T WOAA ¥ & ¥1q TT ¥
AT AANA-I® A FHIETE | ¥AT
"oer & qrg i Qv § foed qw-
T ITE H AT AT KT AHaT WY
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2% 24 =i 90 g7 £ o417 AT AR
17 = 59 g gar &, A1 A1 AT
#rforr o

WY W weaserw o 1967-68 &
Wfee-fagrr-aq 4071 =ra 2«7
& 2T F Fe N T Er vifes
femrm @ 2, & SAr AreAr g fE
sma ¥ famm g @ Ad, ar &
1 IE FTgT 2 7

oY ®o Ato fae : a7 faar 2

ol A TN : T AR H AGY
srar, 4 fzar & a1 g3 ez fFw
a2’

SHRI L.N. MISHRA : After tax, it is
Rs. 40,71,000. The turn-over in 1967-68
is Rs. 692 lakhs. Therefore, instead of
Rs. 24 lakhs before, now it is 40.71 lakhs.

SHRI BEDABRATA BARUA : The
cxpansion of the Mazagon Docks and
also the production of frigaies on our
own, | think, is 8 very correct decision in
spite of the possible high cost in the
beginning. The forcign exchange come-
ponent also can  be justified. Even
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countries like the United States do have
certain foreign exchange component in the
production of frigates, ctc. It may be
even 30 per cent; it can be justified. But
the rate of production, [ think, is one
per year.  Is it possible o raise  ir. 1
want to know whether, actually, the
capacity for expansion has been  laid
down, How  many frigates  will be
produced per  year, say, in five years
time ?

SHRI L.N. MISHRA : 5 Nigates, one
frigate every year, alter 1971,

SHRI S. KUNDU : | am told, the
existing capacity of the Maizagon Docks
to build the frigates and other components
and naval equipm:nts is  not fully
utilised. I am told, il the existing
capacity is utilised, the production will be
doubled. May 1 know whether that
is correct ? S:condly, may I know whether
the Department of Defence Pooduction
has a schemz to diversily  the production
to other small ports, preferably in the less
developed States ?

SHRI L.N., MISHRA : So far as the
capacity 1% concerned, we are working to
full capacity. 8o far as the construction
of small boats is concerncd, we have
started making small fishing boats  also.

M-. SPEAKER : Mr. Kachwai.

SHRI §. KUNDU : He is so fast
that 1 could not follow it,  B:fore 1 could
digest it,  he sat down.  Would he
kindly repcat the answer ?

SHRI L.N. MISHRA : I said that we
are working (o our full capeity. We are
not working under-capacity. So far as
the making of small boats is concerned,
we have started making small fishing
boats at the Mazagon D ks also.

SHRI §. KUNDU : Is it the answer
to my question? D> you have any
diversification programme to  build such
frigates, ships and components in other
ports, preferably in the backwward areas 7
Pleasc say ‘yes’ or ‘no’. May I know
whether the Ministry is going to consider
the suggesion? Give some scmible
ANSWET.
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o geR W FgATT : F FTCAR §
R EH AT WgTT a9 H
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Aid to Nepal
1

185, SHRI R. K. AMIN :
SHRI R. R. SINGH DEO :
SHRI MEETHAL LAL MEENA :
SHRI N. SHIVAPPA :
SHRI K. M. KAUSHIK :
SHRI HIMATSINGKA :
SHRI J. B. SINGH :
SHRI SHARDA NAND :
SHRI SHASHI BHUSHAN :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state ;

(a) whether India is planning to help
the Nepalese Government 1o start a
number of industrial projects in Nepal;

(b} whether discussions were held with
a Nepalese Economic delegation last
December about the aid for the develop-
ment programme in Nepal;

(c) if 80, the details thereof; and
(d) whether complaints from India
have been taken into account regarding
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the allgeged violation of third country
rule by Nzpal concerning Indo-Nzpalese
trade agreem:nt, asa result of which
Nepal gets preferential  treatment in our
country ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH)

(a) India is already helping Nepal to
start industrial projects in Nepal,

(d) Discussions were held  with a
Nepalese D:legation from 24th D:cember
to 28th D:c. regarding the implementa-
tion of the Indo-Nepal Economic coopera-
tion programmse,

(c) A copy of the joint communique
issued at the end of the talks is placed on
the Table of the House |Placed in library
see No, LT 141/169)

(d) The matier was cxamined at the
joint Ministerial talks held in Kathmandu
from 15th to 19th November, 1968, The
attention  of the Hon'ble Members s
invited 10 the statement placed on the
Table of the House on the 19h
November 1968,

SHRI R. K. AMIN : The Hon.
Minister has been  Kind enough to lay on
the Table a copy of the joint communique.
If you go through the joint communique,
you will find that it is so vague that we
do not find any assurance about the
nature of cconomic collaboration  which
we are going to  have with Nepal,
Especiully, here, it is said :

“ Necpal's assessment of her future
requirements of cooperation from India
in the economic field...”

But what is that asscssment, we do not
know. When you have such an cconomic
cooperation with a ncighbouring country
which was also the forcign policy
implication, care should be taken that it
should be durable, and there should not
be any matter of conflict in future.
Therefore, such a co-cperation should be
in the complementary aspects of the
economy. There is on guarantee in the
joint communiquz that they would confine
themselves only to the complementary
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aspects of the cconomy and will not
indulge in the competitive aspzcts of the
economy. We should also take up with
them those projects which are already
successful in India and we should avoid
taking up those projzcts which have failed,
When the D:lzgation cams, they mat
the Finance Minister and the Commerce
Minister but did not mect the Federation
of Chumbezrs of Commerce or anything
like that where most of the projzcts are
successful. You know, sir, that the public
sector projxcts are unsuzcessful.  We do
not want to export unsuccessful projacts
to that place. Moy I have an assurance
from the Hon. Minister that we will have
co-operation only in the complementary
aspects of the economy and only in these
liclds where we have been successful ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH): T am
willing to agiee with the Hon. Member
that there should be complementality and
also that thee projects which did not
work should not be repeated, But in the
development of developing countries  you
cannot say that they should not go to
certain industries which may not be com-
plemeatary but which muy be essential
for their own development. As such,
certain industries which may be of essen-
tial requirements to them miy not be
complemeatary and yet which may be
worthwhile developing in Nepal.  About
the quesstion of utilising our expariznee
in sccing that in regard to the goods
which could not b: manufactured here
the samez experiment nzed not be repeated
in Nepal, 1 agree with the Hon, Mimber,
but some goods may have advantage in
being manufactured in Nepal  which
could not be manufactured in India.
Therefore, with this proviso, in principl:,
I am willing to accept what the Hon.
M:mber has said.

SHRI R.K. AMIN. It ix w:ll known
that smuggling takes places  brtween
Nepal and on a large scale. A little
while ago it was said that forcign
terylene cloth  is being  sold  at a
cheaper rate than what is being sold in
our country. Most of the smuggl:d goods
are being  delivered at  Patna by the
business community in N:pal. 1 do not
find in the discussion or in whatever



29  QOral Answers

details the Minister has given that any-
thing has been discussed to stop such
smuggling and action has been taken in
order to avoid further smuggling between
India and Nepal. May I have an assur-
ance from the Minister that very soon
action will be taken ?

SHRI DINESH SINGH : We have
not attempted any agrenent for stopping
smuggling, but we  have attempted to
bring this to the notice of the Govern-
ment ol Nepal so that smuggling could
be prevented, This is mentioned here in
the press Note.

Y HieT W WA wEge WETA,
a1 fF zat z@w #1 Ane & A9
F5ZH ILAT & qraeg § AuEr 8, &
AT SRAT § IF @ 7T #71 e
U mr g fw qam & sfa 9
faaii &1 7% WA H o7 @7 2 IWH
FART FEW LA AT faAar gEEe
grvard?

zaz az fr fazai w1 N qamm
A% 7 F19T A1 TR & 4@ qEAT 9¥A
wafr azi & FAED #71 FAT g
q% H2A1 TIA 2, AL ARl & wEEEi
¥ a9 g0 /IS A1 fFAn JEEAE g 2,
FAT THFT AV H=FTAT =T T & 7

de oz fr @ wfafafy wz= a7
AT 4T 97 ¥ qfsm® qEE< qet A
#r fasr, wrsaz v awi & A
faer 91 TafeT a1 wfaw § 9 a@
%Y graar q=rf wraar fr o gfafafy
e Wizde AFEe i A foe ?

=5t fodm fag: @gi a% @as F
e feel 1 qvaey &, faad) eqafen
PV & Ay AN Rl @ T araE
fras & . ..(FEIIE) L
FIYEN AR WIEA BT AT AT fH
AT AfE arfE gH TEN 0w A
Fifrw %

SHRI N SHIVAPPA : Under the

guise of this agreement which is wvery
friendly and which is necessary in the
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interests of corodial rolationship between
India and Nepal and which gives exem-
ption to the WNepalese articles imported
freely into India from the levy of customs
duty, may I know whether itis a fact
that our business people and some
mischief-mongers from other countries
also ure taking advantage of it and they
are utilising this for their benefit and not
for the benefit of the Nepal Government
or the people ? Various complaints have
been lodged in writing with the Hon,
Minister and the Government repeatedly
in the course of the last two years, Shri
B. R. Bhagat who was then the Min'ster
in charge wisited Nepal and had a
discussion with the Government of Nepal.,
Miay 1 know whether any specific
understanding has  been  reached and
whether any effort has  been made to
solve this problem and to see that th:
busincss may not be misappropriated 7

SHRI DINESH SINGH : This matter
was discussed by my colleague the then
Minister of State for  External Affairs
when he went to Nepal and the decision
reached was communicated to the House,

SHRI HIMATSINGKA : Has the
attention of Government been  drawn (o
the complaint that certain exporters in
India  have been sending goods from
India and from there they aie being re-
exported to other countries, this depriving
the Government of India of the export
duty revenues ?

SHRI DINESH SINGH : Yes, this
matier wis also brought to the notice of
the Government of Nepal and they have
offered full  collaboration in stopping
this.

st vy fond . semm am, &
AMET UTH & TH TR & gAY
sifm &T 771 g f& Jom & &g
il A e Uvn i (smEve)
v BF AN AEAH A A &
ITTT SAST €qTH 41 ATAT W7 A7 afrar
o1 | TF A1 9% fr TR el AT
#gW ¥ a1 e fear g aqATe
forrr wyar wrm & frafr wd w1
faera Aqr 7 feqr 398 afv §: g0
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sfas I=A a3t 97 A @ 2 A7
FANFIETE A F A IETE
T gAF A% & 7 = A AgwE
IH F A AR qEE ¥
FT07 97 TAF ArmA ax fwr 7

gt oz f& wra #v faafw =@
dore ¥ gror i fagsi w1 WSr AT
g & sitT =Ey wieA A fage gam
gt faw <@ &) TEF &% gEzw A
q g & ame wegy fqw oA
g AE09A0 F A 7, 9 DA 5
q¢ & - 9717 7 747 29 FAAE F
2, 98 & SmAr =g g ?

oY fevm fag : wmAAtT e s
TGN A1 AFFAT F FULFT A IT Y-
faa ge @ s|d 7 A9 A 97 a0
Aqrs qrArr @ gf ¥ w21 AF W aAA
&1 @raeq £ f A7 & 92 aEE 130
AT ART F F 4 HIS H, IAL AL
Fyga war 2 fr gy am faaw
gmE @zt & ggt & wEr ar @k
IA9 9T 3g UF fzar S, IEN
ST A AATAT | I TF W AT FI
graeyg & 6 gzt &1 oamE Joe &
fen & st sz wiar @ gEv AR #
WY 1T s g wgAm &R & fam
T\ FH WAT AT F(TAF A Y
T AR W A w fer Fwar g fa
A gEIt #1 fawwT T QFAr
TfE0 | ITF AT ITH TECAHZAT T
gare amar g fF At & o mEr
I Y A Tk o AT
FY a7 AT 7W A wyeAEs # R
Fedl THR TRATIA g1 9rfEm

WRITTEN ANSWERS TO QULSTIONS
Broad Gauge line from Raxaul to
Hithoda In Nepal

186. SHRI S.K. TAPURIAH :
SHRI P.C. ADICHAN :
DR. SUSHILA NAYAR :
SHRI VALMIKI CHAUDHARY :
SHRI SURENDRANATH
DWIVEDY :
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SHR1 SAMAR GUHA :
SHRI SHIVA CHANDRA JHA :
SHRI K.P. SINGH DEO :

Will the Minister of EXTERNAL
AFFAIRS be plzased to state :

(a) whether the Indian Railways have
underiaken a feasibility survey for the
construction of a 60-kilometre long broad
gauge railway from Raxaul to Hitooda
in Nepal;

(b) if so, the likely expenditure to be
incurrcd by Government in this regard;
and

(c) the progress made in this behall so
far and by what time the survey would be
completed ?

THE DEPUTY MINISTER IN THLE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH)
(a) w (c) No, 8ir, The Government of
Mepal  have,  however,  cevinced  keen
interest in Indin’s programms 10 convert
the existing metre gauge railway line from
Samasthipur to Raxaul into broad gauge
and have requested for the cxtension of
this railway line upto Hitawda in MNepal.
In keeping with the Government of India's
policy to assist N:pual in her economic
development, the Government of India
have agreed to consider this  proposal
sympathetically.  Subjact to the receipt
of a detailed techmical request from
H.M.G. of Nepal, it is proposed Lo start
the necessary survey for the railway  link
from Raxaul to Hitauda, a distance of
about B0 kilometre, in October, 1969,
The work of surveys is expected to  take
12 months to complete.  The cost of the
project can be assumed only after a survey
has bcen made.

Assistance to States

187. SHRI B.K. DASCHOWDHURY:
Will the PRIME MINISTER be pleased
to state :

(a) whether the National Development
Council has evolved any formula in the
wake of deciding the broad dimensions of
the plan outlays to meet the special
formulas of some States, such as the
repayment liabilities of States in respect
of C=ntral loans, inability of mobilization
or resources, industrial backwardness etc,
and

(b) whether it is proposed to give any
special weightage to the States which
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intend 10 embark on major irrigauion,
power and agro-industrial projects ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY AND MINISTER
OF PLANNING (SHRIMATI INDIRA
GANDHI) : (a) und (b} The National
Development Council is expecied shortly
to consider the Draft Fourth Five Year
Plan.

gal si% ®) Afzal & qe & wzard

& Hag § A H qifweaE
& ara wARtar
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qEA I AT 9T @ fear wam ¥
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Discussions with States
Re : Draft Plans of States/Union
Territorics

*191, SHRI C. JANARDHANAN :
SHRI RAMAVATAR SHASTRI :
SHRI ESWARA REDDY :

SHRI CHINTAMANI PANI-
GRAHI :

SHRI MOLAHU PRASAD :

SHRI YAIJNA DUTT SHARMA :

DR. RANEN SEN :

SHRI VASUDEVAN NAIR :

SHR1 BHOGENDRA JHA :

SHRI K. M. MADHUKAR :

SHRI YOGENDRA SHARMA

SHRI KUSHAK BAKULA :

SHRI RABI RAY :

SHRI M. MEGHACHANDRA :

SHRI MAHANT DIGVLJAL
NATH :

SHRI S. M. SOLANKI :

SHRI YASHPAL SINGH :

SHRIMATI TARA SAPRE :

SHRI PRAKASH VIR SHASTRI :

Will the PRIME MINISTER be
pleased to state :
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(a) whether the planning Commission’s
discussions with rcpresentatives of the
State Governments: Union Territories re-

garding their proposals for the Fourth
Plan have been concluded ; and

(b) if so, the outcome of these discus-
sions in relation to (i) the outlay for the
States'Union Territorics' Plans, (ii) Cen-
tral assistance, and (iii) mobilisation of
additional resources by the States etc.
in respect of each of these States, Union
Territories ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY AND MINIS-
TER OF PLANNING (SHRIMATI
INDRA  GANDHI) (a) and (b).
The Draft  Fourth Five  Year
Plans of States were discussed with
the Chicl Ministers. The details regard-
ing outlays, Central assistance, State
resource ete. will be finalised after the
Mational Development Council has con-
sidered the Draft Fourth Five year
Plan.

AT a4y fawae groagg §
sfazan sqaear
*192. =it w. &1 |y :
st 9. . w7 :
st far gwTC qrent
Far sfaen 541 ag IO &1 g
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siferee st (st eaol Fog) (%) &
(7) : sz mar femR dm-
THE &1 @, A &) o & foo aww
A grr wgd ¥ At
gfaarii & sgag ayq smaws 9
Iz §
Neawsprint Advisory Commitce

*193. SHRI BIBHUTIMISHRA : Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) the proposals made by the News-
print Advisory Committee for the alloca-
tion of newsprint for 1969-70 ; and

(b) the steps Government propose to
take to case the newsprint difficulties of
the low-priced dailics and small news-
papers ?

THE MINISTER OF INFORMA-
TION AND BROADCATING, AND
COMMUNICATIONS (SHRI SATYA
NARAYAN SINHA)

(#) Certain suggestions regarding the
allocation of newsprint to newspapers
during 1969-70 were discussed at the meet-
ing of the Newsprint Advisory Committee
held on 8.1.1969 and they mainly reclated
to (i) fixing the cntitlement of news-
print on the average circulation of 1968-
69 and (ii) an increase in the number of
permissible pages for dailics and periodi-
cals. These suggestions are under
consideration,

(b) A liberal policy is being followed
in the matter of allocation of newsprint
to small newspapers which are generally
low priced. Government are not aware
of any special difTicultics experienced by
these papers.

Israel Attack on Beirut Alrport

*194, SHRI SARJOO PANDEY :
SHRI MAHENDRA MAIJHI :
SHRI D. AMAT :

SHRI DHIRESWAR KALITA :
SHRI NANJA GOWDER :
SHRI MANIBHAI J. PATEL :
DR. KARNI SINGH :
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Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether an explosive situation has
arisen in West Asia following the recent
Israeli attack on Beirut International Air-
port.

(b} whether India has made any effort
to case the situation in West Asia ; and
(¢) if so, the steps taken by Government
in this direction ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) :
(a) The situation deteriorated consi-
derably with the Isracli attack on Beirut
International Airport,

(b) and (¢). India continues to support
the  Sccurity Council Resolution of
November 22, 1967 and cfforts to imple-
ment it. It has also voted for the Szcu-
rity Council resolution on the Israeli
attack on B:irut International Airport,

Broadcast of Impoartant programmes

*195. SHRI GADILINGANA GOWD :
Will the Minister of INFORMATION
AND BROADCASTING be plcased to

state ;

(a) whether it is a fact that there is
no literature readiiy available showing
the important programmes broadcast on
the Broadcasting Stations of foreign
countries

(b) whether Government propose to
include such items in '"Akashvani"
magazine published by Government to
improve the scale of the magazine ; and

(c) if not, the reasons therefor 7

THE MINISTER OF INFORMA-
TION AND BROADCASTING, AND
COMMUNICATION (SHRI SATYA
NARAYAN SINHA) : (a) Such litcra-
ture is mot freely available, but

those who are interested can get this
information from the  publications
which  foreign broadcasting organi-

sations produce.
(b) No, Sir.

(e) It is not the function of AIR
journals to publicise the programmes of
other broadcasting organisations.
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Press Council of India

*196. SHRI BABURAO PATEL : Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) the number of complaints madc
before the Press Council of India against
newspapers and periodicals during the
last year ;

(b) whether “journalistic ethics and
cthical canons of ncws paper practice”
have  been  precisely  defined, codi-
fied and passed as a law in consonance
with the provisions of Article 19 (1)(a)
guarantecing the right to  freedom of
speech and cexpression ; and

(¢) if not, the specific provisions of
the existing law under which periodicals
and newspapers have been haul:d up be-
fore the Press council on vague and
indeterminate definitions of  journalistic
cthics ?

THE MINISTER QOF INFORMA-
TION AND BROADCASTING, AND
COMMUNICATIONS (SHRI SATYA
NARAIN SINHA) : (a) Thirtyone.

(b) Although there is no  precisely
deflined, codificd and cnacted interpres
tation, there are certain principles, tacitly
acknowledged and obscerved by journa-
lists and newspapers as  the  unwrilten
cthics of their profession, which  have
been serving as a guide 1o what consti-
tutes a breach of journalistic ethic: or
uan offence against public taste.

(¢) Szction 13 (1) of the Press Council
Act, 1955 empowers the Council to hold
enquiry into complaints against news-
papers which, the Council has reasons to
belicve, have offended against the accepls
ed standards  of journalistic ethics or
public taste.

Control Over Daily Newspapers

*197. SHRI BEDABRATA BARUA:
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state :

(n) whether the major daily nows-
papers in India have come under the
control of a few *‘Mewspaper Barons® ;

and
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(b) if so, what are the different chains
of newspapers ?

THE MINISTER OF INFORMA-
TION AND BROADCASTING AND
COMMUNICATIONS (SHRI SATYA
NARAIN SINHA) : (a) The number of
newspapers under Common ownership has
been showing a trend towards increase,

(b) The lists of different common
ownership units alongwith the details of
number and circulation of newspapers
owned by them are given in “Press in
India"—1968-Part 1 (Pages 87 to 104),
a copy of which was laid on the table of
the House on the 28th August, 1968.

Aircraft with better Performance
than MIGs

*198. SHRI R. BARUA : Will the
MINISTER OF DEFENCE be pleased
1o state @

(a) whether it is a fact that Govern-
ment have been able to Tind owt aircrals
which would be betier in performance
than even MIGs ;

(b) il so, which type of aircrafts and
from which country ; and

(¢} how far their performance will be
better as compared to MIGs ?

THE MINISTER OF DEFENCE
(SHR1 SWARAN SINGH): (1) to
(¢). It is a continuing cffort  of
Government to cquip the 1AF  with
better types of aircraflt from  time 1o
time to meet its operational requirements,
It would not be in the public inlerest to
disclose further details.

gt g &1 Sinfae
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wfercen st (st et fag) -
o
Demonstration by Tibetan Refugees

outside Chinese Embassy in
New Delhi

200. SHRI R. V. NAIK :

SHRI ONKAR LAL BERWA :

SHRI DINKAR DESAI :

SHRI 8. KUNDU .

SHRI HUKAM CHAND
KACHWAL :

SHRI RAMACHANDRA
VEERAPPA :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether a  demonstration  was
organised outside the Chincse  Embuassy
in New Delhi on the 30th Daecember,
1968 by several hundred Tibetan  refu-

Bees

(b) whether  there was any  clash
between  the  demonstrators and ofTicials
of the Chincse Embassy, and il so, the
details thereofl

(b} whether the Chinere Government
have sent any protest note in this regard
and if su, the contents thereol ; and

(¢) Government's reply to the protest
note ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH)

(a) About 150 rersons, many of
whom were Tibctans, demonstrated outside
the Chinese Embassy in New Dclhi on
30th Dzcember, 1968,

(b) Stones were thrown at Chinese
Embassy officials by some of the demons-
trators who broke through the police
cordon outside the Chinese Embassy.
Chinese Officials also threw some  stones
back at the advancing crowd while with-
drawing inside thcir Embassy building.

(€} Yes, Sir. A copy of Chinese pro-
test note dated 3rd January, 1969, is
placed on the Table of the Housc,
[Placed in Library see No. LT-143/69]

(d) An appropriatc reply will be sent
in due course.
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Naga Hostile Camp

*201. SHRI HEM BARUA : Will the
Minister of EXTERNAL AFFAIRS be
pleased to state

(a) whether it is a fact that the Naga
Hostile camp so far belonging to the
pro-Phizo group of hostiles has  been
taken over recently by the pro-Kaito group
at Chedema, near Kohima of Nagaland ;
and

(b) il so, the details of this incident
and whether the  leadership of the Naga
hostiles of late has passed into the hands
ol the Kaito=group ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHR1 SURENDRA PAL SINGH):
() and (h) : According 10 our infor-
mation, the so called Zungti faction of
the underground MNagas have  occupied
the Chedema camp, near Kohima which
was previously controlled by the pro-
Phizo faction. The camp  wis reported
1o have been found vacant when  the
Zungli faction moved in,  The struggle
for power between  the  Underground
factions is continuing. The Gowvernment
is wittching the situation.

Naga Hostile

*202 SHRI R.K. SINHA : Will 1the
Minister of EXTERNAL AFFAIRS be
pleased 1o state

{a) whether it is a fact that the mode-
rates among the rebel MNagas led by
Mr. Sukhai have gained control of the
underground  headquarters  till recenmily
controlled by the extremists or pro-Phizo
sectims

{h} whether it also a fact that the
modcrates are willing to continue negotia-
tions with the Central Government ; and

(¢} whether Government have received
any communication from them in this
behalfl 7

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH) :
(ay According to information available

with the Govermment, the underground
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faction of Mr. Sukhai have occupied the
Chedema Camp which was previously
occupied by the pro-Phizo faction. The
camp was vacant when Mr. Sukhai’s
followers occupied it,

(b) and (c). Government of India
have reccived a communication from
Mr. Sukhai’s faction for the resumption
of talks. Governmznt arc of the view
that in the present context, there is little
scope for further talks. Government are
in close touch with lawfully constituted
Government of the State.

Attack on a Police Post at
Kiltan Island (Laccadives)

*203. SHRI CHENGALRAYA NAIDU:
Will the Minister of DEFENCE be pleased
to state :

(a) whether it is a fact that about 300
persons attacked the Police out-post at
Kiltan Island in the Laccadive group of
Islands on the 19th December, 1968 ;

(b) whether it is also a fact that
Pakistani clement is very active there and
is out to create trouble ;

(c) whether the assurance given by the
Defence Minister in the last session that

everything is all right has proved untrue ;
and

(4) whether Government arc  consider-
ing to take firm steps so that it may not
be difficult at later stage to defend the
Laccadive Islands where Pakistani agents
are actlive 7

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH) : (a) Yes,
Sir.

(b) Mo, Sir.

(¢} No, Sir.

(d) Government are fully alive to the
need to ensure the security of this group
of islands and have taken nccessary steps
in regard thereto.

Communal Writings

*204, SHRI SITARAM KESRI : Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether Government have agreed
to the decision taken at the Information
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Ministers’ Conference in December, 1968
to take straingent measures against the
N:wspapers and Periodicals exciting
communalism in the country ; and

(b) the steps taken by Government in
this regard ?

THE MINISTER OF INORMATION
AND BROADCASTING, AND COM-
MUNICATIONS (SHRI SATYA
NARAIN SINHA): (a) and (b).
The question of dealing with
writings in the Press likely to
inflame communal passions was discussed
at the East, West, North and South
Zonal Conferences of Information Mi-
nisters recently.  The Conferences were
unanimously of the view that close
scrutiny by the Central and State Govern-
ments should be maintained over writings
of a communal character in the Press,
Fuiling persuasion, the habitually default-
irlg newspipers may have to be prusccutcd
under the law, It was agreed that in
such cascs a co-ordinated approach would
be maintained between the Central and
State Governments in the matter of issue
of Government advertisements.

Indians Residing in African
Countries

*205 SHRI ONKAR SINGH :
SHRI SHRI GOPAL SABOO :
SHRI N.K. SOMANI :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state @

(a4) whether it is a fact that some
African Countries are driving the Indians
out of their countries ;

(b) whether it is also a fact that
Governments of some of these countries
have taken over the trade and industry
belonging to Indians;

(c) if so, the details of thc action
taken by the Governments of each of
these countries ; and

(d) the action taken by Government
in this regard 7

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) :
(a) to (d). So far as the Government
are aware Indian nationals have not been
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driven out mor have the trade and industry
belonging to Indians been taken away,
by the Governments of African countrics.
But somz countries in East Africa are
taking legislative and other mezasures to
restrict the role of alicns in commercial
and industrial activities. With a few
exceptions the persons affected, or likely
to be affected, arc British passport
holders and are, therefore, primarily the
responsibility of the Government of
United Kingdom. However, the Govern-
ment of India, have been giving and will
continue to give, on humantarian and
compassionate considerations, such faci-
lities as are possible to persons of Indian
origin who are compelled to leave the
countries of their domicile.
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D.A. and Medical Facilities to
Other Ranks in Army

*207. SHRI HEM RAJ: Will the
MINISTER OF DEFENCE b: pleised to
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state :{a) whether it is a fact that the
Dezarness Allowance and medical facilities
available to civilians arc not available
to other ranks in the Army ;

(b) if so, the steps Government pro-
pose to take to equalise them ?

THE DEPUTY MINISTER IN THE
MINISTRY OF DEFENCE (SHRI M.R.
KRISHNA) : (a) No, Sir. Other Ranks in
the Army reccive Dearness Allowance at
80%, of the civilian rate, which, taken to-
gether with certain concessions in kind, or
monctary allowances in licu thereof,
admissible for Other Ranks, approximates
to the Dcarness Allowance admissible to
civilians., Similarly, Other Ranks in the
Army obtain free all available treatment
in Armed Forces hospitals and Dental
Centres, and, in certain speciul cases, at
civil or private hospitals.

(b) Does not arise.

Release of Foreign Fishing Boats by
Andaman and Nicobar Islands
Administration

*208. SHRI GEORGE FERNANDES :
SHRI J. AHMED :
SHRI BADRUDDUJA :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether the crew of the Singapore
lishing boat detained by the Andaman
and Nicobar Islands authoritics 1n the
last week of December, 1968 have been
released |

(b) the circumstances of their arrest
and the conditions under which they were
released ;

(c) whether there have been similar
cases of detention of fishing boats of
other nations in the past ; and

(d) if so, the details thereof ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) :
(8) No, Sir. All the crew were pio-
secuted and convicted by the Court of the
Additional District Magistrate, Port Blair,
on the 15th January, 1969, under Sxction
14 of the Foreigner's Act and sentenced
to 4 moaths' imprisonm =t each,
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(b) The fishing boat was arrested by
an Indian Maval Ship off Marcondum
Island inside Indian territorial waters,
The boat was arrested under S:ction 14
of the Foreigners Act read with paragraph
3 of Forcigners (Restricted Arcas) Order,
1963,

(c) Yes, Sir.

(d) A statement showing foreign poach-
ing vessels which were sighted or arrested
in the samc arca during the ycars 1958
to 1968 is placed on the Table of the
House. [P-’a(':'n‘ in Library. See No. LT
145/69).

Encounters with Nagas

*209. SHRI NARENDRA SINGH
MAHIDA : Will the Minister of EXTER-
MNAL AFFAIRS be pleased to state :
(a) the details of ecach encounter with
the Naga hostiles that ook place  on the
border with China and East Pakistan and
other places  during the last  three
months ; and

(b) the steps that have been taken to
ensare that the Nuaga hostiles may not
get any military assistance from countries
such as China and Pakistan ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHR1 SURENDRA PAL SINGH) :
(a) Mo encounter has  taken  place
between  our Sccurity Forces and  the
Underground Nagas in the vincity of
Indo-Pakistan or Indo-Burma border,
during the last three months,  However,
a gang of Underground Nagas  attempt-
ing to proceed 1o East Pakistan was
successfully intercepted in  Docember,
1968 in North Cachar area of Assam and
was made to disperse,

() Intensive patrolling is being carried
out by our Sccurity Forces to prevent
the movement of Underground Nagas to
and from China and Pakistan. The
Underground  Nagas  returning  from
China, who have been on the border
since August 1968 have not found it
possible 10 gain entry into India so far,
baecause ol the vigiliance of our S:curity

Forces.
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Role of India in South-East Asia

*210. SHRI KAMESHWAR SINGH :
Will the Minister of EXTERNAL
AFFAIRS be pleased to state ;

(a) whether Government's attention
has been drawn towards the views of
Malayasia®s Permanent S=cretary to the
Forcign Ministry regarding the role of
India in South-East Asia ; and

(b} if so, the reaction of Government
thereto ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) :
() The reference is presumably o a
speech by Tan Shri Mohd, Ghagali Bin
Shafic, Permanent Seerctary for Forcign
Affairs, Malaysia, at the Singapore
Institute  of International  Affairs  on
December 10, 1968, Gowvernment  have
seen a report of the speech,

(d) India is fully aware of her role
and positon in South East Asia,

Contonment Board Poona

1160, SHRI HEM RAJ: Will the
Minister of DEFENCE be pleased o
state ;

() whether it is a fact that the Com-
mandant  of the  Cantonment Board,
Poona has deprived the Civil Area Com-
mittee of its revenues by suspending all
building applications ;

(b) whether it is also a fact that the
Cantonment  Board in its  resolution
No. 4, dated the 29th  October, 1968 has
protested  against  the  Commandant’s
action ; and

(¢) if so, the action Government pro-
pose to take in the matter ?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH) : (a) No,
Sir.

(b) The resolution datcd 29-10-68 is of
the Civil Area Committee and protests
against the suspension by the GO C-in-C
of the sanctions to building applications
accorded by the said Committee.

(c) The cases in question pertain to
i0ld Grant' holdings. Oa receipt of
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the application from the *Old Grant’
holder for a lease of the land, Gowt.
examines the request and grants the same
on appropriate conditions including pre-
mium and rent in case there is no objec-
tion. A few such applications have bcen
received and are under consideration,

Indian Propertics in E. Pakistan

1161, SHRI BABURAO PATEL :
SHRI SAMAR GUHA :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state ;

(a) the number and approximate
basic value of cotton mills, tea gardens,
cincma houses and other properties be-
longing to the Indian uand described as
“‘enemy property” in East Pakistan
sought to be auctioned by the Gowverne
ment of Pakistan ;

(b) the type of protest made by our
Government and the result thereof : and

(c) whether Government propose to
take any relaliatory action in this regard?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) :
(a) The number of approximate basic
value of Indian propertics seized by the
Government of East Pakistan as “enemy
property’””, as far as Government is
aware, is given in the statement laid on
the Table of the House, [P:'uct'd' in
Library Seec No. LT—146/169]

(b) The Government of India have
repeatedly protested to the Government
of Pakistan against illegal seizure and
intended auction of Indian properties by
them and urged them to discuss the
restoration of such properties by both
sides. There has been no response from
the Government of Pakistan to these
protests,

(€) No such proposal is under consi-
deration of the Government.
Data Regarding Distribution of
National Income
1163, SHRI JYOTIRMOY BASU ;

Will the PRIME MINISTER be pleased
to state :

(a) whether Governm:nt possess any
data regarding distribution ol natjopal
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income amongst different sections of
population in India ;

(b) i so, the share of (1) factory
workers, (2) persons other than
workers, (3)  independent  workers,
(4) profits, (5) rents, (6) interests, and
(7) agricultural labourers, in the total
national incomz during the years 1950-51,
1955-56, 1960-61, 1965-66 and 1967-68 ;

(¢) if the answer to part (a) above be
in the negative, have Governmsnt any
plan to compile necessary data for this
purpose ; and

(d) if not, the rcasons therefor 7

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY AND MINIS-
TER OF PLANNING (SHRIMATI
INDIRA GANDHI) : (a) and (b).
Data in regard to national income
is being compiled according to sectors
of the economy such as agriculture,
mining and quarrying, large and small
scale manufacturing, trade etc. and not
on the basis of the classification listed
in part (b) of the question.

(c) and (d). The matter will be
examined on rezeipt of the recommenda-
tions of the Commitiee on Distribution
of Income and Levels of Living.

Indians in Zambla and Uganda

1164, SHRI RAMACHANDRA
VEERAPPA : Will the Minister of
EXTERNAL AFFAIRS be pleased to
state :

(a) whether it is a fact that the Prime
Minister had discussion with the leaders
concerned on the issue of Indians in
Zambia and Uganda during her recent
visit to London for Commonwealth Con-

ference ; and

(b) if so, what are the details of the
discussion and their results 7

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) :

(a) Yes, Sir.

(b) The Presidents of Zambia and
Uganda agreel to 120k into the matter
symmthetizally,
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Scheduled Castes and Scheduled
Tribes Employees in Gujarat

1166. SHRI 5. M. SOLANKI : Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state
the number of Government servants be-
longing to the Scheduled Castes and
Scheduled Tribes in the Radio Stations
of Gujarat in clerical and class 1V posts
with Cetails thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE DE-
PARTMENT OF COMMUNICATIONS
(SHRI 1. K. GUJRAL) : The
number of employees belonging
to Scheduled Castes and Scheduled Tribes
in clerical and Class IV posts at AIR
Stations in Gujarat State is as in the
statement below :—

Mo, of Scheduled Caste employees at
AIR Station in Gujarat State :

FEBRUARY 26, 1969

Clerical Class 1V Total

8 26 34

No. of Scheduled Tribes Employees
at AIR Stations in Gujarat State @

Clerical Class IV Total

5 15 20

Chowkidars in A.LR., Delhi

1167. SHR1 ABDUL GHANI DAR :
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
State :

{a) the number of posts of Chowkidars
and Studio Guards in All India Radio,
Delhi ;

(b) the numter of posts lying vacant ;
and

(¢) the channel of promotion for
chowkidars in All India Radio ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE DE-
PARTMENT OF COMMUNICATIONS
(SHRI I. K. GUJRAL) (a) 115
posts  of Chowkidars (including
4 work charged) and 21 of Studio Guards
respectively.

(b) 6 posts of Chowkidars and 1 of
Studio Guard respectively,
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(c) There is no provision for promotion
for chowkidars.

Holidays for Chowkidars in A.LR.

1168, SHRI ABDUL GHANI DAR :
Will the Minister of INFORMATION
AND BROADCASTING bec pleased to
state

(a) whether it is a fact that Chowki-
dars of All India Radio are not given
Gazetted Holidays, Restricted Holidays
and overtime ; and

(b) il so, the rcasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND

BROADCASTING, AND IN THE
DEPARTMENT OF COMMUNICA-
TIONS (SHRI 1. K. GUIRAL)

(a) According to Government orders,
Chowkidars of AIR are entitled to three
national holidays but no other Gazetted
holidays and restricted holidays.  They
are paid overtime allowance as admissi-
ble under Government orders.

(b} Docs not arise.

Duties of Chowkidars and Studio
Guards

1169. SHRI ABDUL GHANI DAR :
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state :

(a) whether it is a fact that duties of
departmental Studio Guards and Chowki-
dars are the samc but the pay scales
are dilferent ; and

(b) il so, the reasons for not giving
chance of promotion to Chowkidars for
the post of Studio Guards ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE
DEPARTMENT OF COMMUNICA-
TIONS (SHRI 1. K. GUIJRAL):
(a) No, Sir. The duties of Studio
Guards and Chowkidars are different.
The pay scales are also different as the
qualifications for Studio Guards are
higher.
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(b} Does not arise.
gfaean dxeq & a § sy
& sfadea

1170. st wra fag <tge @ #ar
ufazem w5t 77 9@ 1 Far w40 5
T 9w Fut ¥ ITF A=Y 9T IS
Ffirg FrgEl @R FEiE4l ¥
grag T 9FTC F JTINT,  AEUIA
zat  agr  wfAfAd g wwad
g g¥faa wfadedt & am, I9F
gFraA  #1 fafqai, SFET WA 9%
Tea FFAT § AT IAET JuIEddr
1 fegfa far 2 7

wfazen w4t (=t o fag) : g=ar
THFZE FIH R AT AW
T afrors T g q8 2

Interview given by the Minister
of Tourism and Civil Aviation
to the Ceylon Broadcasting
Corporation
1171. SHRI R. K. AMIN :
SHRI S. K. TAPURIAH :
SHRI D. R. PARMAR :
SHRI K. P. SINGH DEO :
SHRI J. MOHAMAD IMAM :
SHRI R. R. SINGH DEO :
SHRIMATI ILA PALCHOU-
DHURI :
SHRI C. C. DESAI :
SHRI INDRAJIT GUPTA :
DR. KARNI SINGH :
SHRI D. N. PATODIA :
SHRI BHARAT SINGH
CHAUHAN :
SHRI HUKAM CHAND

KACHWALI :
SHRI S. M. BANERIJEE :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether Minister of Tourism and
Civil Aviation recently gave an interview
to the Ceylon Broadcasting Corporation :

(b) whether certain references were
made during the course of the interview
about Pakistan and Kashmir ;

(c) whether the same had been dele-
ted from the broadcast ; and

(d) if so, the reaction of Government
in this regard ?
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THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH :
(a) and (b). Yes, Sir.

(c) The questions and answers on
Kashmir and Pakistan did not figure in
the actual broadcast presumably follow-
ing the usual policy of the Ceylon Gov-
ernment, which has fiiendly relations with
both India and Pakistan.

(d) Does not arise.

Pak Boats capturcd at Okha Port

1172, SHRI R. K. AMIN : Will the
Minister of EXTERNAL AFFAIRS be
pleased to state :

(a) whether it is a fact that boats
from Pakistan which were caught by our
officers at Okha Port sometime back have
been handed over to Pakistan ; and

(b) il so, the reasons therefor 7

THE MINISTER OF EXTERNAL)
AFFAIRS (SHRI DINESH SINGH) :
(a) and (b). Qut of 30 Pakistani
vessels  apprehended  during  January-
February 1968, 27 vessels were  released
and handed over to Pakistan in December
1968, as they were not found to be invol-
ved in any subversive activities.

Establishment of a Chemical
Explosive Factory in Gujarat

1173, SHRI R. K. AMIN : Will the
Minister of DEFENCE be pleased
1o state :

(a) whether it is a fact that toluene is
the basic raw matcrial for the manufac-
ture of cxplosives ; and

(b) il so, whether Government propose
1o cstablish one chemical explosive fac-
tory in Gujarat State in view of the
manufacturing of 14,000 tonnes of tolucne
in the Gujarat Petro-chemical complex 7

THE MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI
L. N. MISHRA) : (a) Toluene is one
of the raw materials for the manufaciure

of TNT.

(b) There is no proposal at present to
establish a Chemical Explosive Factory
in Gujarat.

st § qav & wmre afafafe
1174, it warqeer o7 :

it Tty fay :

S T T T

ot gTw A

o srew fagrdt areddh
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Indian Quota For U.N. Jobs

1176. SHRI M. L. SONDHI :

SHRI M. N. REDDY :

SHRI K. LAKKAPPA :

SHRI SAMAR GUHA :

SHR1 SURENDRANATH-
DWIVEDY :

SHRI V.VISHWANATHA
MENON:

SHR1 C. K. CHAKRAPANI:

SHRI UMANATH:

SHRI GANESH GHOSH:

SHRI VASUNDEVAN NAIR :

SHRI YASH PAL SINGH :

SHRI 5. K. TAPURIAH :

SHRI HIMATSINGKA:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) wehther it is a fact that there is
some resentment over Indian quota for
U.N., Jobs; and

(b} il so, what is the real picture of
the affair and government’s  rcaction
thereto ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) :
(a) and (b). According to a report
submitted by the U.N. Secretary-General
to the General Assembly, Indian nation-
tals were occupying 65 posts in the pro-
fessional and executive grades in the U.N,
Secretariat on the 31st August, 1968, us
against the prescribed range of 26 to 31
posts.  Several other Member States are
similarly “‘over represented’’ and this has
caused some adverse comment from the
“under represented’ Member States.

India's so-called over representation
is due largely to historical reasons. When
the U.N. was established its Secretariat
had to be formed by thoie founder
Members which had an adequate recer-
voir of qualified and trained personnel.
India was among the Member States
which provdedi the trained manpower
needed by the U.N. Secretariat. The
U.N. Secretary-General is trying to ensure
equitable repre:entation for all Member
States in the U.N. Secretariat, and this
is being achieved gradually and in such
a manner as not to impair the efficiency
of the Organisation.
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Withholding of Work and Residence
Permils from Kcnya Indians

1177. SHRI M. L. SONDHI :
SHRI B.K. DASCHOWDHURY :
SHRI R.K. AMIN :
SHRI S.K. TAPURIAH :
SHR1 GADILINGANA GOWD :
SHRI MEETHA LAL MEENA :
SHRI R. V. NAIK :
SHRI SITARAM KESRI :
SHRI BALRAJ MADKOK :
SHR1 RAM AVTAR SHARMA :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether it is a fact that the Go-
vernment of Kenya have taken a decision
to withhold Work and Residence Permits
to Indians holding British Passports ;

(b) if so, the number of sech Indians
who will be affected thereby ;

(c) the reaction of the Government
of India in the matter ; and

(d) whether any discussion has been
held with the Government of U.K. in
this regard and if so, the result thereaf 7

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) :
(a) Yes, Sir.

(b) The exact number of the affecied
persons is not known,

(¢) and (d). The people holding
British passports are primarily the res-
ponsibility of the Government of United
Kingdom. 8> far as the citizens of
U.K. of Indian origin are concerned,
arrangements have already been made
between the Governments of India the
United Kingdom in regard to the resettle-
ment of those who may be compelled
to leave Kenya and wish to come to
India,

Grant of Visas for Indians by Pakisian

1178, SHRI M. L. SONDHI :
SHRI GEORGE FERNANDES :

SHRI B. K. DASCHOWDHARY :

SHRI R. V. NAIK :

SHR1 GADILINGANA GOYAL :

SHRI S. K. TAPURIAH :
SHRI R. K. AMIN :
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SHRI SAMAR GUHA :

SHRI1 K. LAKKAPPA :

SHRI SURENDRANATH
DWIVEDY :

SHRI J. AHMED :

SHRI DINKAR DESAI :

SHRI RANJIT SINGH :

SHRI BALRAJ MADHOK :

SHRI BENI SHANKER
SHARMA

SHRI HARDAYAL DEVGUN :

SHRI D. C. SHARMA :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) Whether it is a fact that the Pakis-
tan Government have stopped issuing visas
to Indian Citizens intending to  visit
Pakistan ; and

(b) If so, the reaction of Government
of India thereto 7

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) :
(a) Mo, Sir.

(b) Dces not arise.
Cease Fire Violations by Pakistan

1179. SHRI G. C. NAIK :
SHRI D. AMAT :
DR. SUSHILA NAYAR :
SHRI A. SREEDHARAN :
SHRI K. LAKKAPPA :

Will the Minister of DEFENCE be
pleased to state :

(a) The number of cease-fire violations
committed by Pakistan during the period
from Ist April, 1968 to 31st December,
1968 ;

(b) the figures for the corresponding
period in the last year ; and

(c) the action taken by Gowvernment
in each case ?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH) : (a) During
this period, Pakistan commitied 1,471
violations of the Ceasefire Agreement of
1949, in J. & K.

(b) 1,480,

(c) Ceasefire violation complaints have
been lodged with the U. N. Military
Observers in all these cases. Besides,

necessary precautionary measures have
also been taken.



59 Written Answers

witaTaTE § W arg & w
syttt gro
1180. st farfar foamt
ft e uds
5t Wo Wo wiE! :
it afwre fag :

ot gvw T FEAE

Fa1 sfatem w47 ag a7 FO
2 f

(%) 71 ag "= & f& 7 aqad,
1969 #1 wirRrarg (gzamr) # a0
IR FTT gU FG quriawt @1 qfew
# freear faar g1 aar w0 afasr-
feaY #1 &Yy fzar 4r; &7

(=) afz a1, a1 s9% fasg &
sfaafeat 7 #ar F1damEy a7 & 7

wfazenr @t (st wmwr fag) -
(%) wirEm # wasr Fvq & fon
7 SAad, 1969 F1 gfem o177 1 A
AT 4 37 Avy Ffast #1 e
fFar mar 4t a@ ¥ 3IF g FAw
gfew & g 7 faay gy an)

(@) S wear 71 99 F fou s
FIE ATH MY Arfs 1 A oY,
AT fodi fadreromdta &

ferdt swra WA

1181, it | ST @
st ey femdt ;
&Y AW T@ET Wi
GHTO wHET GHT
st Weg WA

FT WAl S mATow w18
feaea, 1968 ¥ smmafes st T=av
4955 % I E WA H 1@ T@H

FEBRUARY 26, 1969

Written Answers 60

Y FOT 9 fF

(%) =8 @w7 99 TFEEETA A
fer ferdt aar wast EfFsr ¥ @
FATAIT FaqIA a9 8,

(=) 7ar ag 7= & f& fafws
#AmAl &1 W g Fer fed
TAMNT FACAT F1 F&4T HAAT TATATL
Tl ¥ aga ¥4 g wafs fa=d
qMETT 991 & wfaF gAET FAAl
FI A@IFAT & q4r 99 sfgw
HATAT Fq7A 16T g1 g9t g, "

(m) sast Far @y A FWET
FAT e ¥ for wen-awn fE@a
FHA fagaa § 741 IAF ITTEIA
Fgr-FaT & 7

g @ar AT wErew
wgarT fawm # e A (st o wo
qee) ¢ (%) 9% gEAr FEten f6E
gisit fr feslt ¥ maraTeeAi A
FLAT ol &, SAFT GA! TIT 929 9T
Tagt 0t ¥ 1 (qEawren # v
ferd dear LT-7 147/1969)

(&) mew & fafum "t
fawmit searfz 1 ¥ I@ A9 feeh
gmETogEt | gfaEreil #1 e aw-
&9 W &, 73 feegs Tasr qaig
QT AqT |

(1) o frgew FHETO FAwAE

feey  swslr
FAET  FALAL
% fau & fou

1 350-25-500-
30-530 7. a1,
30-800e7d

qEa® guar |
wfewrd




61 Writiten Answers

e fAged EA A
fgrar gAY
# far & fam
qA40 5 2 270-10-290-15-410-
LR 7.9, 15-485 wuir
#gaT/ 4 — "EET-210-10-270-
I AT 15-300 z.3r. 15-450-
fafr Z. 7.-20-530 =14
3=9 At fefs
130-5-160-8-200-
Z.5.-8-280 =71
fofr 1 — 110-3-131-4-155-7.
37.-4-175-5-180 wa7
TEaa 12 2 75-1-85-7.3.-2-95
L]
At 1 —  70-1-80-73.31.-1-80
w7

fq e % gfear HiT WA
Arat wy faea wgraarn

1182, it afrw sy et @
st Tweawq fagmdd :
it ATCTow FAey T
wATQ FHS GATD
ﬁmﬁm:

s geAr W gETw w18
fzgraz, 1968 & santifed wew de
4959 § 397 & guY H Ag I FT
Fa1 F4q f& :

(%) 7 g8 zez are sfoear aar
TR WTE! ®1 3Ed fEwn &
AR §7 & ge § o7 a0 fw
fRarmar &

PHALGUNA 7, 1890 (SAKA)

Written Answers 62

(w) afx g, &Y feai &1 &4 g
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q7 3@ &7 faa fFar mr g ; A%

() gfz g, @1 sw qeaw § qwrc A
aan fantg fear 2 ?

AT AAT FAL HATHT AT TATC
faam ¥ Tvm w4 (st go % o YO ¢

(%) & (7) 97 zez ars zfoegr o)
12 o1" &7 T gETATT AEAT ®Y
75,000 grr FY W F1 gEA fewa
1 i 7= 7t fafas ggfar &>
grar ar gwr & ¥l oIE W
AT g F Aoty wfwat
¥ & forr sfuga w7 g mar &)

(7) &Y% (). amsr fasradt=s &1
afuw Fanadt § fgedt werTw

1183. »ft st wwr aam :
=t Trereawy fagral ¢
=i} ATCTae TAwq wat :

HATE GHET AT :

agr gwAr IR w@ew w4, 18
fogeaT, 1968 & AaFifsA w57 Fear
820 & INT & Y A7 TAF ¥Y
FFINfF

(%) araani & fada &aw wwr-
it ¥ WA A @ gIar ¥ fg
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s\ & for g sw aww faga
frarmar g ;

(=) Far geEr #1 faa fgedt aar
HuAt garoo & for gTET awy faua
FAFTE,; AT

() afz 7Y, @ 9% PAEOU E?

HAAT AT NEHIN HAGA HIX HATC
feram % xom WY (st goge o) :
(%) d2fas Far FEiww F1 gEw
w14 faeal & A a5 s 8
wrat # 9gEAr ) sArEErh &y
s ¥ 9w A afqm @ ow
w17 fazg #ar ¢ o ag fagay & o
wast WAq ars gEEt & far g
fet % FrgFw N7 3@ WA H g
wrdg e ¥ owrgww fagan ®
@A A 39 @1 & form & A g
& a1 AT wiedg &1 a3faw A &
gfegior &9 vF =T HOT ¥
syar & | waSr A7 fgedr #1 oSy wHg
smrz fwar smar & sawr faar g fafea
Fatfagt & smare o fvar smar 8
LT #T AT HrAF TE R

(w=r) o, 7&Y

() §& FT (F) & Faw 17 §

feen wac frowf woaelt wiw
wixfa

1184, it st swrer it -
ot Trexen framal :
sft aremw ey At
TATE SHET TATN :

I gWAT AT FARA A I 94
1968 & arifsad weT Heqr 1023 &
TOCH T ¥ g qAE Y F9T
w30

(%) foemt &t Fa<faw & o7 47
st & fur frg® oaiw afafe s
wfrdzs w7 9% 9w & 3 ; Al
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(=) == afafa & seedi & =07 &
foro FaT FE1EY argATE A% 2 7

AT AT N HATHY AT FAOC
faw ¥ Tow st (st gogo ToTTS) :
(7) fom ducfaw st i
Afafa a1 swmar & & =g woAr fooied
afy qg® 78f a1 31 7€ o 9ar FT 2T

(@) =g %Y #413 (1) "Eafw
AT 1 9 (2) faem (3) #9 R
(4) fomm & sy st wfafg 9t

Akashvani Magazines

1185. SHRI GADILINGANA GOWD :
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state :

(a) The number of “AKASHVANI"
magazines published languagewise during
the years 1967 and 1968 and the cost
thereof ;

(b) the total amount of sale effected
during the years ;

(¢) the number of maganizes left lan-
guage-wise unsold ; and

(d} The steps taken to avoid losses on
this account ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND

BROADCASTING, AND IN THE
DEPARTMENT OF COMMUNI-
CATIONS (SHRI 1. K. GUJRAL) :

(a) to (d) : The information is being
collected and will be laid on the Table
of the House.

Closure of Suez Canal

1186. SHRI GADILINGANA GOWD :
SHRI BHARAT SINGH
CHAUHAN :
SHRI HUKUM CHAND
KACHWAI :

Will the Minister of EXTERNAL
AFFAIRS be plcased to state :

(a) Whether it is a fact that India is
incurring additional expense on account
of higher freight charges as a result of
closure of Suez Canal ; and

\b) if so, the additional freight charges
incurred during the year 1968 ?
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THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH)

(a) Yes, Sir.
(b) It is not possible to give the

additional freight charges incurred during
the year 1968,

Radioactivily Fall-Cut as a Result
of Hydrogen Bomb Explosions

1187. SHRI 5.K. TAPURIAH :
SHRI N. SHIVAPPA :
SHRI HIMATSINGKA :
SHRI A. SREEDHARAN :
SHRI R. R. SINGH DEO :
SHRI K. M. KOUSHIK :
SHRI PRAKASH VIR SHASTRI:
SHRI MAHANT DIGVIJAY
NATH :
SHRI1 D. N. PATODIA :

Will the PRIME MINISTER be plea-
sed to state @

(a) whether the level of radio-activity
in the atmosphere over India has risen
on account of the repeated nuclear blasts
including the last Hydrogen Bomb explo-
sions by China and France ;

(b) if so, what is the latest estimate
in this regard ;

(c) whether this has resulted in any
discasc or epidemics in India or in the
region around this country ;

(d) the nature of preventive steps taken
to counter-act the harmful effects of such
explosions ; and

(e) what efforts have been made by
Government  to  persuade China and
France to refrain from such nuclear tests?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY AND MINIS-
TER OF PLANNING ( SHRIMATI
INDIRA GANDHI) : (a) Yes, Sir.

(b) The latest estimates on the level of
radioactivity in the atmosphere show that
the levels have been decreasing since
1963 and the present levels are quite
negligible. The latest H-Bomb explosion
by China has not produced any measure-
able increase in India so far,

(¢) No, Sir,

(d) Does not arise.

(¢) The Government of India’s views
on the question of nuclear tests have
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been stated publicly in national as well
as international forums.

Delegations sent Abroad by Ministry
of External Affairs

1188. SHRI K. LAKAPPA :
SHRI] SUSHILA NAYAR :

Will the Minister of EXTERNAL
AFFAIRS be plecased to state :

(a) the number of dclegations sent
abroad during the last two years by his
Ministry ;

(b) The name of country visited by
those delegations ;

(c) the amount spent by each dele-
gations ; and

(d) the result achieved ?

THE MINISTER OF EXTERNAL
AFFAIRS 7 (SHRI DINESH SINGH) :
(a) Forty,

(h) to (d). The details are given in
the statement laid on the Table of the
House. [Pfan-n‘ in Library. Se¢ No. LT—
148/69).

Dclegations sent abroad by the
Planning Commission .

1189 SHRI K. LAKKAPPA :
DR. SUSHILA NAYAR :

Will the PRIME MINISTER be plea-
sed to state @

(a) The number of Delegations sent
abroad during the last two years by the
Planning Commission ;

(b) the name of countries visited by
those delegations ;

(¢) The amount spent by each dele-
gation ; and

(d) the result achicved thereby 7

THE PRIME MINISTER. MINISTER
OF ATOMIC ENERGY AND MINIS-
TER OF PLANNING ( SHRIMATI
INDIRA GANDHI )

(a) to (¢) : During thc last two years
two delegations were sponsored by the
planning Commission. One of these dele.
gations visited Thailand in November,
1967 for participation in the Third Asian
Planners Conference and the Conference
on Inter-Governm=ntal Consultation on
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Regional Plan Harmonisation and Eco-
nomic Cooperation convened by the
ECAFE. The other delegation visited the
U.S.5.R. in Scptember-October, 1968 to
study current methods of Soviet Planning
and for discussions on Indo-Soviet Co-
operation in  the ficld and trade of
industry, The amount spent on the dele-
gation to Thailand was Rs. 16,550, and
on delegation to the USS.R. was Rs.
34,100/-.

(d) The Third Asian Planners Confer-
ence reviewed the major problems and
obstacles faced in the implementation of
Plans including the special problems in
the agriculture scctor and cxport promo-
tion policies and schemes, At the Con-
ference on Plan Harmonisation, discussions
were held on the question of forms of
economic cooperation and harmonisation
in the ECAFE region.

trran & gifrow sy W
wrfw Iearaw WA & fod waw
1190. sft wgrow fag wnwdt ©
T WA ag aa & g &3 fR
et # gfAaw amEETsE &1 oafaw
FarRA §39 § o warfm 77 9=
T A & At K HE aF v
swfagi e ?
gy HEl, ¥y wiew @ o o#wn
g W (sfmelt wfm i) o
dix ¥ fuqa feqma qor T@w
o feg AT R E
fymn e wdw fefals
1191, it sgrow fag vl @ 7
WA HW ag @A &Y FOFIy fE
Y Ao F D ifemT W adw
fofars swaw & “WT @9” ¥
fafw aca fremr om & fowr afx-
QT AgE FY % ¢, 39 A F
T g1 ArAn w4 @ faAwr @@ @A
& g & T 39 Al A W ¥
T AT AR fart wiT R ?
waw W, wg Wi W AW
dron st (et gfaa wid)
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yuy wvzg gEd A difaw e
MR Arsdz qav Tfgaw  ImEETSE
FT I FIF @ groar feaa e
¥4y fofazes § dare & 21 W
F w27 ¥ agT T acdl #Y A1 #T
GAT FATH &1 F7d FAY AT 0

Areata famrrat g gaoee ¥ o

faar g9 § IIW

1192, =t wgremt g wreat @ a0
aAfge-wd g a7 qaw v Fo
20 fF

(7) Frag g9 @ f5 o a1 91
Ty arAm faae s 7 ogmT
TEf oy #E WA 1 fRw A
HgFT HE TG F 94 H W@ @
AT ALFT IAFT AT AG FCAT
TMEAr ;AR

(=) afz 38, @ T w9 & Wl
Fq7 FTeor § 7

aXfow-wrd Wt (s A Frg)
(%) &t adh

(&) W argaEt #oRe I=
# fon st gdww A s gfaem
Jvaey &, ¥ qutex fag gf E
# & grg-arg 3w qiy fag &

art ¥ agea wew ToRwa & At

1193, it wgrom fag Ay w0
Ffw-wrm 53 ag a9 Y T HA
-

(F) a7 qgFT H7H NTCT ALF
7 @AY AgT F FIO-ATG ITF @A
TE AT TE AW Qe SEA & an
¥ oWd AT § ®r§ qEeE FY
g,

(=) afz g, @ ¥ TEd wTIE W
s 19 ®) gemaAr g ?

sifoe-wtd st (st fdm fay) ¢
(%) = 7di

(&) s AT I5aT |
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Return of Naga Hostiles from China
After training

1194, SHRI HEM BARUA :
SHRI VALMIKI CHOUDHARY :
SHRI CHINTAMANI
PANIGRAHI :
SARIMATI ILA
PALCHOUDHURY :
SHRI D.N. PATODIA :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state

(a) whether it is a fact that 1,000
China-trained Naga hostiles under Mowu
Angami have entered Nagaland by now;

(b) il so, what steps Government have
taken to immobilise them; and

(c) whether any Chinese arms and
ammunitions have been recovered from
them ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH)
(a) Over a period of several months,
underground Nagas trained in China have
managed to  securc  entry, in  small
numbers, into Nagaland, Mowu Angami
and a major part of his gang are, how-
ever, still on the other side of the Indian
border; the wigilance of the Secuity
Forces is making it very difficult for them
to come in.

(b) Crossing illegally into China and
Pakistan and importing arms from outside
is a serious breach of Agreement for
Suspension of Operations as well as of
our normal laws, The Security Forces
have been secking out foreign arms and
camps where the China returned gangs
operate,  As a consequence, the Under-
ground Magas who have cntered Nagaland
are being kept constantly on the move.

(c) Some Chinese arms and ammunition
have been recovered in operations by our
Secrurity Forces against gangs traind by
China.

Shri C. Rajagopalachari’s Suggestion
Re : Jammu and Kashmir

1195. SHR1 HEM BARUA :
SHRI YAIJNA DATT SHARMA :
SHRIMATI ILA
PALCHOUDHURY :
SHRI CHENGALRAYA NAIDU :
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SHRI SITARAM KESRI :

SHRI D.R. PARMAR :

SHRI P.N. SOLANKI :

SHRI DEVEN SEN :

SHRI KIKAR SINGH :

SHR] ONKAR LAL BERWA :
SHR1 RAMACHANDRA J. AMIN:
SHRI R.K. AMIN :

SHRI S.M. BANERJEE :

Will the Minister of EXTERNAL
AFFAIRS be pleased to siate :

(a) whether the attention of Govern-
ment has been drawn to a suggestion made
by Shri C. Rajagopalachari towards
pulting the State of Jammu and Kashmir
under three World powers for a period of
ten years; and

(b) il so, the reaction of Government
thereto ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH)
(a) Yes, Sir.

(b) The State of Jammu and Kashmir
is an integral part of India. The question
of submitting it to foreign control, there-
fore, does not arise.

srerait # fagfer & fog

1196. st T vaeq faared :
=it fwo @o oy :
St R W wgmy
sl W Hee :

37 WeA HYC wErow w18
fewerT, 1968 ¥ Tivifsa w1 q&qr
817 & 3w & grary # “fafay wreadt”’
FH-FA & HIWT & Ay sqafrgy
%t wdl & fov fagifwa frgdi «r sfa
;T 925 9T & ?

uAr QT AACN FATET HIT Hwre
faam ¥ o it (s . o) -
frafsfas  sqanfrai, *Nt arem-
aroiy & ‘fafaq” wreAY ®vdwaY 7 8
grafeaa &, &t 9T & frasy « gF-ow
wfr qi Y S F A9 W W @I
N Ax g & ol ¥ [qrreem
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1. s uaagfzs

2, AIZFHAT HANAF AIFAT

3, femez waw

4, ATFAT

Commercial Broadcast from Dclhi
and Mad-as

1197, SHR1 CHENGALRAYA NAIDU :
SHRI HARDAYAL DEVGUN :
SHRI SITARAM KLSHRI ;
SHRI SHR1 CHAND GOYAL :
SHRI RANJIT SINGH :
SHRI BAL RAJ MADHOK :
SHRI D.C. SHARMA :
SHRI BENI SHANKER SHARMA:
DR. RANEN SEN :
SHRI BIBHUTI MISHRA :
SHRI1 BEDABRATA BARUA :

SHRI SRADHAKAR SUPAKAR :

SHRI BABURAO PATEL :

SHRI P.C. ADICHAN :

SHRI S.R. DAMANI :

SHRI RAGHUVIR SINGH
SHASTRI :

SHRI MATI TARA SAPRE :

SHRI HIMATSINGKA :

SHRI §.K. TAPURIAH :

SHRI MANIBHAI J. PATEL :

Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state

(a) whether Governmeat have decided
to introduce commercial advertising in
the Vividh Bharati programme for Delhi
as well as for Madras Stations of All
India Radio;

(b) il so, whether the scheme of
commercial broadcast in other stations of
All India Radio introduced earlier has
helped Government in earning the profit;

(c) il so, the profit earned so far and
how far the scheme has proved success;
and

(d) when it is likely to be introduced
in other stations and the nam:s of
stations thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE
DEPARTMENT OF COMMUNICA-
TIONS (SHRI 1. K. GUJRAL) : (a) Yes,
Sir.
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(b} Yes, Sir,

(¢) The net profit, after ceducting
expenditure, from the Bombay-Poona-
MNagpur Commercial Service from st
November, 1967 to 30th Septemter, 1968
is Rs. 33,13,301. Tke figwes for the
Calcutta Service which started from 15th
October, 1968 are not yet available,
The rervice has been a success as the
demand for time exceeds the availability
and Government is making a profit.

(d) Extension of the service to other
centres in the country will be wundertaken
according to a phared programme. The
details have not been worked out as yet.

Licencing in Electronics Field

1198, SHRI SITARAM KESARI : Will
the Minister of DEFENCE bhe pleased to
state

(4) whether Government have  decided
to resume licencing in electronics lield ;

(b) if so, thc number of new cstablishe
ments likely to be set up in the private
and public sectors ; and

(¢) the main items in respect of  which
new licences are to be issued ?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI1 L. N.
MISHRA) : (a) to (¢). Licensing in the
electronics field had at no ume been
suspended.  For planned  development,
however, applications in respect of a few
components were not being considered.

The requirements of clectronic compo-
nents by 1973 have now been reassessed
and applications have been invited from
cntreprencurs.  The number of new  csta-
blishments which would be set up would
depend on  the applications reccived,
The items for which applications have
been invited are :

(1) Semiconductors.

(2) Carbon Resistors.

(3) Potentiometers,

(4) Thermistors/Varistors.
(5) Electrolytic.

(6) Plastic Film & Styroflex
(7) Ceramic Capacitors.
(8) Gang Condensers.

(%) Trimmers.

(10) Loudspeakers,

(11) Band Change Switches.
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et & fard wpel w1 fawtor

1199. sit watx ®r& q@: ¥4I
sfaeen w4t qg aaF F1 FAvHAT

() Frag A= 2 f& frgg =
aqt § w33y & dard agi F fAato-
FW 9X wEA! ¥ Aam Fg dfAw
sfugrfaal 7 fagifzal &1 swaEr ar
aar g F & foq gAr K WAl
F1 I7anT far mar

(®) a1 azwT Qg FIEEr ;AT

() #mr ATFE A TE At ¥ &
fagma faet 2, afz g, At 99
fawmas & #a1 71 TAr F q9r NG

aafewgi & favg #or wrdaEr &y
7t 27

sfacear @ (st Fawi fem) o
(%) & (7). Tw =i afga -
fraz afrsi 7 o3t & A7 gt &
frafor & wrr fogr 91 29 ) A
¥ §7% %, TF WA FgE WK
2 0 FFAC | TE T qS
TfAaT 99 7T /27 @ gEg:
a7 faafw swwEsEt & & F
wAfaae fafemt 1 sfgewr 25 &
3¢ 77 ¥ foar 737 a1, @< fafqawi &
HIAT ARG 3| TH WIHA H ATE
Ft 7 fagma sra gf 9w Ad
9gd), oY A % AT & Ffw 2

Praga Tools Limitced
1200. SHRI PREM CHAND VERMA :

DR. SUSHILA NAYAR :
SHRI K. LAKKAPA :

Will the Minister of DEFENCE be
pleased to state :

(a) the loss suffered by the Praga Tools
Limited since its inception on account
of (i) irregularitics (ii) theft (iii) stock
shortages (iv) fire or any other such
causes ;

(b) whether these matters were looked
into ; and
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(¢} if so, the result thereof and if not,
the reasons therefor ?

THE MINISTR OF STATE IN THE
MINISTRY OF DEFENCE (SHRI L. N.
MISHRA) :

(a) to (c). Praga Tools Limited was first
set up as a Limited Ccmpany in the Pri-
vate Sector in 1943 and it came under the
control of the Central Government only
in 1958-59. Information in regard to
loss, if amy, suffered by the Company
on account of irregularitics, theft, stock
shortages, fire or any other such causecs
for the period prior to that year s not
at this stage available, As regards the
period from 1958-59 onwards, Praga Tools
has not so far suffered any loss on account
of irrcgularities, theft fire or any other
such causes.  Ductails of the loss suffered
by the Company on account of stock
shortages during this  period are as

under :—
Year Loss on account of
stock shortages.

1958-59']

to Nil
1960-61
1961-62 Rs. 2,658 -
1962-63 Rs.  2,332/-
1963-64 Rs. 953/-
1964-65

& Nil
1965-66
1966-67 Rs. 32,794 -
1967-68 Nil

The stock shortages leading to loss as
indicated above were mainly on account
of discrepancies in record duc to clerical
errors or omissions.  The company is
also satisficd that the percentage of dis-
crepancy in  all these years was very
marginal and did not exceed 1% of the
total consnmption of the item in any
casc. In order to control and avoid such
discrepancies, the Company has a  systcm
of checks and verifications of postings
of Store Cards and Bin Cards in the
Accounts Department.

Broadcastirg of News in Sanskrit

1201. SHRI SHRI CHAND GOYAL :
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state :
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(a) whether the Sanskrit Parished, a
body consisting of Members of Parlia-
ment, has demanded that some time
should be allotted for the broadcast of
news in Sanskrit ; and

(b) if so, the reaction of Government
thereto 7

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION &
BROADCASTING AND IN THE
DEPARTMENT OF COMMUNICA-
TIONS (SHRI I. K. GUJRAL)

(a) Yes, Sir.

(b) Itis not considercd necessary to
introduce regular news bulletins in Sans-
krit language due to very limited
audience which the bulletins are likely
to have, News Reviews in Sanskrit are,
however, broadcast fortnightly from Bom-
bay, Patna, Bhopal, Indore, Ranchi,
Poona and Jaipur stations of All India
Radio.

A.L.R. Station, Baroda

1202. SHRI NARENDRA SINGH
MAHIDA : Will the Minister of IN-
FORMATION & BROADCASTING be
pleased to state @

(a) whether any decision has becn taken
by Government in regard to the location
of new All India Radio station building
in Baroda City of Gujarat State ;

(b) if so, the details thereof ; and

(c) if not, the reasons for the delay,
and when a decision is likely to be taken
in this regard 7

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE DE-
PARTMENT OF COMMUNICATIONS
(SHRI I. K .GUJRAL)

(a) Yes, Sir,

(b) Land measuring 3.5 acres on
Makarpura Road, near Bhartiya Vidya
Bhavan, is being acquired for the pur-
pose

(c) Does not arise.

Replacement of Yampire Jets
1203. SHR1 NARENDRA SINGH
MAHIDA :
SHRI CHENGALRAYA
NAIDU ;
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SHRI R .V. NAIK :

SHRI J. MOHAMED IMAM :
SHRI C. MUTHUSAMY :
SHRI MANIBHAI J. PALEL :
SHRI P. M. SYEED :

SHRI N. K. SOMANI :

Will the Minister of DEFENCE be
pleated to state :

(a) whetker it is a fact that India made
H. J. T-16 are to replace the Vam-
pire jets which are in use with the LA.F.
since 1948 ;

(b) if so, the outstanding features of
H. J. T-16 aircraft ; and

(¢) its performance compared to that
of the Yampire jets 7

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH)

{a) to (c). Yampire fighters have been in
service in the Fighter Squadrons and Vam-
pire trainers in the Fighter Training Wing.
The HIT-16 is a jet trainer aircraft and
hence will not replace the Vampires in
the Squadron service. In the training
role, the HJT 16 is intended to impart
the training which at present is carried
out in Harvard aircraft.

Removal of British Symbols frc m the
Indian High Commission in London

1204, SHRI KAMESHWAR SINGH
Will the Mlnister of EXTERNAL AF-
FAIRS be pleased to refer to the reply
given to Starred Question No. 514 on the
4th December, 1968 and state :

(a) whether instructions have been
issued to remove British Symbol and
inscriptions (insignia) from the Offce of
the Indian High Commissioner, London ;

(b) if so, whether it has since been
removed ;

(c) If not, the reasons therefor, and
when it is likely to be removed ; and

(d) whether it is likely 10 be replaced
by Indian Symbol ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH):
(a) Yes, Sir.
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(b) to (d). The matter is receiving
attention. Expert advice is being ob-
tained regarding the removal of the ins-
criptions and their substitution by suita-
ble Indian symbols. It is important that
the work shouid be done in such a manner
that the architectural beauty of the build-
ing is in no way affected. It involves ex-
penditure also. These require through
examination. It is proposed to replace
the existing inscriptions with Ashok
Chakra and Lion Capitol.

fafa=r sl & w1 @ w1 faam=
1205. *t W@y 9@@ : FAT AN
w0t 18 fewaw, 1968 & sardfsd

w5 Feqr 4989 F IO F g¥a9 H qE
AT F FIT w4 fF

(%) fafwmr wxat 7 fea-faa
st 71 F7-F17 7 faog fer a7 &
faas for ¥ afw =9 & gawm
g, ur

(=) 7@ 37 w4 vF *1 Afq T
q=® qv ™ qrant fead g a7
gty ¥9q7 fawm § g HfyEy
s gu-afaai g faoerr s ¥ feir
FT4 qfey I 8 ?

s wN, g wiw W=
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AT ST yWTew wATew § e
wrferat arar sqafem anfem anfaad
¥ wHaArTh
1206. ot wreg gave : @1 g
¥t garow w4 13 qAEe, 1968 ¥
IATUTHT w57 Toqr 496 & IAOT *
Fraey ¥ gg aT ®Y AT A fiR
(%) v svom # srqgfae anfe,
aar safas anfew anfagt aar aew
arfagt & ard ¥ £7 9 JrAHd -

frastarat g ;

(@) afzgf, @ s=® =ta T
g

() afz 7%, @ smaTw A
F g Eor § 7

HEAT A9 AATC, WA AT
wATeR Qg WA (S go o yIraIm)
(%) & (7). &% |70 & 13 7w,
1968 & yAT<ifeT w7 wEmr 496 &
IO # A9 AT gARw HA LE@Q
for mr smeaTga ¥t gff s@ go,
I TEA N FA K A 9T ™
TR
srqafan mfedf agr sywfon arfew

wiferdf & wwifeat w s

1207. =it sy stave : w7 sfcen
T4t 77 T T T &4

(%) @ g = 2 fo srpgfa wnfergd
ot safe anfr s=faat & grerfy
symfrai 1 97 wAew & foais
20 ardter, 1961 ¥ FTT3T WA Fwqy
9-45-60-zxzfomaiz  (€1) & HFATT
afrezy fawifra ®73 % g F s
=T ardt avEA R § 3T gafrs
sHaTfrat &1 AEY fag oA § o Frowrd
arfeae, favrmae & fagromd=
=y § @ar faed afroar sressa fafy
¥ o= faay o §;
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(@) afz g, @ z9% Fqr FrEor
& &

() =fz 78, a1 fawrmav, 1968 aw
Aviar sgfaa afaat qar s faa
arfer wfaat &  feax  a@ma
FaaTdt grarfaa gn 7 ?

gfazer Awea & oA (oft
o To gewm)

(%) = gt |

(&) 18 wa=g FTag T 97
(w Fa7 SmeAT A%a) @EEd A
¥ genedl & sAfaw sgafa o
AT & wfim e faoaamen
¥ ggu Goft sz fgara Sofr sa=rfai
& gay ¥ Faifam fagr o 2

T g 97 § fam sy fogra
= ST § y A e fqrEa §
(@ A T wqd At Faanfra
F afeezm frga s & feo a8
Joam o1 A% gfF T & sdfaw
wart § g fAges o yauE afae
T wreq aar wfant ¥ awew A
AT & v wreg dFferd fagenat
¥ @I AU AT EAFA] F GG A6-
fas Fwarfegr 1 aftear 92 g HE
qgr | 3® feu gwme @1 fEAiw
24-10-1961 &1 THIT 77 ATHT AR
g & wdfAs sAafa 97 .
fer® anfem fasegoam g anfae
g o faeg wr  sgAT-fafaal &
w’\'ﬁma frer faraanil &
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Jefra ot qar Tqq Aot FHAAA F
w39 ¥ wraifraa 4df frar man

() s== 78y 9z )

HTYW FIT@AT A SHATA

1208, »ft wresg warx : Fa7 wfawa
qAl sgw FvEE F oA #F 11
femraw, 1968 & smmifea W= qeaqr
4160 ¥ 3IUT ® ¥g «@E AT I
FI0 fF

(%) #a1 sy FTEAEAT § FTH FIH
a1 sggfas sfaar, safaa snfew
srfagt a4ar s=g snfagl & FH=fear
F AT H =9 &9 At mwfrw &%
F ot g,

(=) afz &, @1 T9F1 s A
A E

(w) afz agl, M fawra & v
Froo § 7

wfacart s ¥ Tw wE (ﬁ Ho
Ao faw)

(%) & (W). 1-1-1968 a%
AT g fagw g g g 1-1-
1969 A% &1 ey g0 TR AY AT
@

foram

| A9 1968 FT HrEAT q4T F51-
famr, da=fat ¥ sqgfaa anfaai, sm-
gfea F41=1 491 Y AYIET F F4-
gl ®Y 54y ¢

L | st # wen

. wgoofa | agEs | I apmm

(1) waw Sot 12 2 546

(2) fadmm s 1 — 142

(3) aefrm iy 1833 40 32198

(4) = #oft 20142 277 63861
21988 2319 %6747

___fmeen
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Atomic Research Centre at Calcutta
Or in U.P.

1209 SHRI A. SREEDHARAN
SHRI K. LAKKAPPA
DR. SUSHILA NAYAR
SHRI D. AMAT

Will the PRIME MINISTER be pleas-
ed to state :

(a) whether there is any proposal
under the consideration of Government
to set up an Atomic Research Centre in
or around Calcutta or in U.P,;

(b) if so, the details thereof ; and

(c) the funds allocated for the pur-
pose ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY AND MINIS-
TER OF PLANNING (SHRIMATI
INDIRA GANDHI) : (a) A wvariable
Energy Cyclotron is being up set at
Calcutta,

(b) It will provid a mondern rescarch
facility for sophisticated work in nuclear
physics and for controlled direct irradia-
tion of bio'ogical and agricultural pro-
ducts. Because of his beam intensity,
the cyclotron can produce a varicty of
iro'opes which cannot be producced in a
nuclear reactor,

(c) The project is estimated to cost
Rs. § crores approximately.

False Claims Submittcd by Indian
Migrants to UK.

1211 SHRIMATI ILA PAL CHOU.
DHVRI : Will the Minister of EXTER-
NAL AFFAIRS be plcased 1o state

(a) whether the Government of India's
attention has been drawn 1o a reported
statcment made by Mr. John Boyd-
carpenter, Chairman of the All-Party in
“*Walch-dog™ Committce and a M:mber
of the British Parliament (House of
Commons) over Government spanding,
in the House of Commons, on 6th
December, 1968 that Indian and Pakistani
migrants to the UK, deprived the
British Government of taxes amounting
to 20 to 28 Million Sterling by submitte
ing false claims for their d=pzndents ;
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(b) if :0, whether Government have
made any enquiries to ascertain the truth
of the allegations made so far as Indian
nations are concerncd ;

(c) if so the factual details about the
whole matter ; and

(d) the steps proposed to be taken in
this regard ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL BINGH) :
(a) Yes, Madam.

(b) No, Madam. In fact meaningful
investigations by the Gevernment of India
are hardly possible as these are alleged
tax evasions by immigrants in the United
Kingdom.

(c) and (d). Do not arise.

Chinese Arms Depot in Sinklang

1212, SHRIMATI ILA PALCHOU-
DHURI : Will the Minister of
DEFENCE be pleased to state :

(a) whether the Central Government's
attention has keen drawn to recent news-
papers reporis regarding China having
strengthened  its  Arms  Depot, - in
Sinkiang to facilitate supply of arms to
the Pak-occupied Kashmir along Gilgit-
Sinkiang Road which can carry heavy
three-ton trucks ; and

(b} il so, the steps taken to meet the
serious situation thus created 7

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH) : (a) and
(b). Government are aware of ihe
press reports and of the defence
implications of the  Gilgit-Sinkiang
Road, Necessary sieps to safeguard our
defence have been taken.

Civilian Employces of indian Air Force
Discharged During the Last
General Strike

1213. SHRI S. M. BANERIJEE :
Will the Minister of DEFENCE be
pleased to state :

(a) whether it is a fact that all the
civilian employees working in the Air
Force, Shillong, were dischargsd as a
result of their participation in the I9th
Sep'ember, 1968, strike ;
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(b) if so, whether they were not taken
back even after the Cubinet decision on
the 18th October, 1968 ; and

(¢) if so, the reasons therefor ?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH) : (a) No,
Sir. Some civilian employees work-
ing n various Air Force Units at
Shillong were discharged from rervice
with one month’s pay and allowances in
lieu of notice, as a result of their parti-
cipation and other objectionable activi-
ties in connection with the 19th September
1968 strike.

(b) and (c). The cases of those dis-
charged are being reviewed.

Self-Sufficiency in Conventional Weapons

1214. SHRI S. M. BANERIJEE :
Will the Minister of DEFENCE be
pleased to state :

(a) whether it is a fact that a state of
self-sufficiency has been rcached in de-
fence regarding manufucture of conven-
tional weapons ; and

(b) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI L.N.
MISHRA) : (a) and (b). We are sell-sulfi-
cient in respect of a number of i‘ems like
small arms and their ammunition and light
artillery weapons and  their ammunition.
In regard to the other items, the aim is
to set up a self-sufficient indigenous pro-
duction base, Steps are being taken
towards this cnd.

Preduction in New Ordnance Faclorics

1215. SHRI1 S.M. BANERJEE : Will
the Minister of DEFENCE be pleased to
state :

(a) whether it is a fact that all the
new Ordance Factories have not started

production ;

(b) il so, the reasons therefor and
whether financial stringency is one of the
causes of this delay ; and

(e) if so, the steps taken by Govern.
meat to overcome this ?
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THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI
L. N. MISHRA) : (a) Of the
five new Ordinance factories the ones
at  Varangaon and Tiruchirapalli
have already gone in production while
the factory at Chanda has commenced
production to a limited extent. The re-
maining two factories at Ambajhari and
Jabalpur are still at various stages of
developmeat. In addition, the Accelerat-
el Freeze Drying Factory at Hazratpur,
Agra went into production in October
1968,

(b) The main cause of delay at Chanda
and Ambajhari has been the need for
reorganisation and delay in the procure-
ment of imported plant and machinery,
as a result of the suspension of military
assistance by the Governments of U. K.
and U.S.A.  The Cdelay, therefore, is
not directly attributable 1o financial
stringency.

(c) Does not arise.

Subsidy on Export of Radios

1216. SHRI M. SUDARSANAM :
Will the Minister of DEFENCE be
pleased to stute @

(a) whether any representation has
been received by the radio industry for a
higher subsidy on exports ; and

(b) il so, the details of the representa-
tion ?

THE MINISTER OF STATE IN THE
MINISTRY OE DEFENCE (SHRI L.N.
MISHRA) :  (a) and (b). For the
cxport of radios, the radiv industry
has  asked for  certnin additional
incentives  like increased cash subsidy,
greater export entitlements and permis-
sion to import certain  specific  items
and components against the export en-
titlement, etc. The matter is under
consileraiion of the Government.

arfemrm gara wrer fardrst g

1217, it gwrrdtT sesy
st gew W wgy ¢
a1 aXfre-wrd WX a7 aAE
w1 w4 fiF :
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(F) #m 3g @9 § f& ams=
R & arz qifeeant  dfsar @
wa et =T a9 s faan
g

(=) afz zf, @ @ @ q¥A F
fou g 3o fama a7 & ; ol

(7) afz A&, 1 =% fagd w=
F1 fregwm @ & for g @
8T FIFATET T4 w1 fAawic 7

qifawwmd w0, (st foam fg) -
(%) araFg 9o 97 gFATAT 81 A
& Fragz Heql oz @ wrea-
fa=ret w917 T F SwAT W E |

(=) atx (7). orfgram g
1 %% favia-qx 9% aov § faaq ag
Fa@r T 2 f& @ 9F17 F71 9a-
faardl a7 argEz wigur §X GgE-
feama «&fu & fargw 2 791 =@
SIAT ZAT ¥ &9 |EAeHl &1 WIHTG
AT § wHMET 9ITAT 20

grarr 7 fzar afsesaa & 52
AT FT HATHT & ATHRIIT qFAT F
aregy g %17 fagq-feqa goq (g9t
% wreaw 7 wfawe f@ar
qrf&eart *fgat § %5 A9 FT A
gfzar tfeqr it wfasme sz wr &)

g4t arferna ¥ sreomai

1218, =it qwTTalT et

st fragaTe et

T aXfoe-wd A 07 FATr &Y
¥ FTH fF

(%) 7 fog® o qdf oifsem @
¥ deqr 7 fag o gw degfeen
T A1y

(=) ufz g, @ Fa1 wFziw qAf
qffem & fegedt @ f5r a1 @
FeATAr AT A-ATY FT ST TOHTT
sTEAE g
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(m) afz g, @ FaTEER 7 99
Fa ¥ g N AAFIQ AT B
;e

() #a1 FIFTT F fAAT T HEA-
qu fauy £t #qFF T §9 § IIE
wE7

sifas-wm s (st few fag) ¢
(F) wrer |91 & wgAry, 1968 #,
11521 ferg st 34 fwrd, o
qrffEard & W17 o1q |

(=) 17 (W), &t g1 ATEIT W
IE@ A wama @ 5 qdf @ifeam @
grqded® i ¥ I K ST A
ATEAT & $1T I7F T 9FT § q@an
Srar & !

(=) o 78
wey fAoa
1219. st swqalT wrest :
1 fra gwTT ey
5t 7o Wo TTE W :
ot grier Tl
st WIN FREW

aq7 adfe-wTd HA1 9« &)
FT &

() #=7 faig &Y smaif=a &
ygA7 g1 wafa gf B ;

(@) #a1 qg v ¢ f& offeam &
fanitg & sroifeaq fer o9 & @ &
Ig @71 97 Fon &7 o ¢ s

() afz &t a1 w7 97 W4T FHIC

%t a1 wfafwar & 7
aifoe-wrda Y (ot frldm fom)
() s a5 #mr qr &7 80

feerftz & 163 #iaT &9 =y fen
argr ¥

(=) < 7di

(m) s 7 I
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World Film Festival

1220. SHRI MANIBHAI J. PATEL :
Will the Minister of INFORMATION
AND BROADCASTING te pleased to
state :

(a) whether the International Fede-
ration of Film Producers have been
consuliel regarding organising  the
proposed World Film Festival to be held
in India;

(b) il so, the decision arrived at
regarding venue of the festival; and

(c) the dates fired for holding the
festival ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE
DEPARTMENT OF COMMUNICA-
TIONS (SHRI 1. K. GUIRAL):
(a) Yes, Sir. Formal recognition of the
International Feleration of Film Producers
Association, Paris has been secured.

(b) and (c). Details of the Fourth Inter-
national F'lm [estival of India this year
are being worked out.

China-Trained Naga Rebels

1221, SHRI RANJIT SINGH :
SHRI BAL RAJ MADHOK :
SHRI HARDAYAL DEVGUN :
SHRI D.C. SHARMA :
SHRI BENI SHANKER SHARMA:
SHRI S.K. TAPURIAH :
SHRI HIMATSINGKA :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state @

(a) whether it is a fact that about 900
China-trained MNaga rebels led by their
‘Commander-in-Chiel* Mowu Angami are
now stranded in the Michima area in
Upper Burma for the last four months ;

(b) il so, the steps taken to keep a
watch and prevent their entry into Naga-
land ; and

(c) whether therc have been any en-
counters with them ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) :
(a) According to the available infor-
mation. Mowu Angami and a major
part of his gang are still on the other side
of the Indian border.
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(b) Various measures have been taken
by the State Government and the Security
Forces to maintain law and order. These
include deploymeat of police at adminis-
trative centres and exteasive patrolling by
the Seccurity Forces along the international
border to prevent infiltration. These
measures have made it difficult for the
Underground Nagas on the other side of
the border to gain entry into Nagaland.

(¢) There has been no eéncounter
between the Security Forces and the
Undergrond Nagas of Mowu Angami's
gang during the past three months.

A.L.R. Madras Station

1222, SHRI E.K. NAYANAR .
SHRIMATI SUSEELA GOPALAN:
SHRI NAMBIAR :

SHRI K. RAMANI :

Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state :

(a) whether Governmeat will consider
the question of modifying the wave length
over which Madras Station of the All-

India Radio is broadcasting the bulletins;
and

(b) if not, the reasons thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE
DEPARTMENT OF COMMUNICA-
TIONS (SHRI 1. K. GUJRAL):
(a) and (b). The position can be re-
viewed by Government whenever necessary.
But the existing arrangement is satisfact-
tory and no change is called for.

i X ATEw WA

1223, =t 37 A9 : 797 gEAT AT
SETCW HAT 48 aAW FT FA FLA 7

(%) a9 @@ ¥ @@ IR AwEeS
w9 9T fRaAT g ofw |9 w5y S
@R e

(@) swad @ s gra feex
F1g ww araifoa fed o § aur 99
FITIE@Y ; AR



89  Written Answers

(M) =@ o & fran afqwd oF
R Y ¥ Afyw 9fg A Fow @
WEAMIAF I T FATARE 7

|EAT AGT FETO HAST, AT T
fawm & Trea wut (st go Fo JAUW) ¢
(%) 1968-69 ¥ fou sita Far Ares
¥ART &1 I ArFema 47,74,500
T g

(=) =it var, wFEsTrfas RS
fasm, nidl gaedr wAmoRl, f@r
frarem, @9 797 sfwam, s@@T &
fon wat<sm, afz & fawdi 97 e &
famvaz, 1968 aw 9,796 FEFH |

(m) &

frsga ® waw & glaarad &
foq st & T
1225, ot goive g 2 FA7 diXfew-
w14 FAr gZ FA FT FOr F4A
f& :

(%) #ar ag 7= 2 f¥ wiedrg =ar-
ar<r arat ot fage feaa & 9w
Faa qreEafed  sfawre a1y e
¥ dra TsgT &

(=) #a1 g9 F4 gIOT AT A F
fom s S ArEeA F o7 oray F gk
¥ a TH AW F weArd] £ gfawed
¥AH & & a1 ¥ 9 ¥ qrq a@Ee
sy Frag g v

() afz 38, A el amat w7 aw
Ty ghir ?

aifvewd @it (st ey fag)
(%) o) (&) . W= @ e
¥ 99 srarfeat st arfrgi & aar-
THY ¥R wiesfaw sEE-aaT 5o
1954 & 4T g1 "R g ar
dat e wza ) A ag www 3,
A W FU T TN e ok
1962 ¥ & wew ) 9y feam ) gwrer
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9T /AT A 6T 9g Fgr ar f gurd
FIFR S & q19 0 9HR 9T am@-
919 £ & o fac g o wrw w0
syFar, wRfas sevea Wk oL
N & sgge g 1 Af| 9 €1 0T
¥ a¥ waw 4gr amar 2, wEfew
Y qw %18 wrfa Al g g

() oo sxa agl ST

Central Sector Outlay for the
Fourth Plan

1226. SHRI SHASHI BHUSHAN :
Will the PRIME MINISTER be pleased
to state :

(a) whether it is a fact that the Plan-
ning Cemmission in on of their meetings
held in December, 1968 unanimously
cecided that the Central Sector outlay
including Union Territories for the Fourth
Plan be placed at Rs. 8,300 crores ;

(b) if so, whether the plan size has
any relation 10 otker basic parameters of
of the plan, especially those relating to
the scale of effort that it would imply in
resources raising, holding of the price-
line and the utilisation of the economic
ascots  already concealed  within  the
economy ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY AND MIN-
ISTER OF PLANNING (SHRIMATI
INDIRA GANDHI) : (a) and (b). Yes,
Sir.

Over [light by Chinese Officials
in a Pak Aircraft

1227 SHRI SURENDRANATH
DWIVEDY
SHRI DINKAR DESAI :
SARI K. LAKKAPPA :
SHRI SAMAR GUHA ;
SHRI J. AHMED :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether it is a fact that some
Chinese Officials recently overflew in a
Pakistani aircraft ;

(b) if so, whether the Chinese Govern-

ment had sought the necessary permission
from the Government of India ; and
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(c) whether the Chinese Government
had refused permission to the Indian
Officials for an overflight in any foreign
aircraft in the past 7

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) :
(a) and (b). Pakistani civilian air-
craft overflying Indian 1territory are not
required to furnish us with passenger
lists, No permission has been sought
by any Pakistani military aircraft for
carrying any Chinese passengers.

(¢} No, Sir,

arferrtat arfaat & qrarage fory &
wifea= & arn
1228. st sitwre fey :
s} e WY wgEw

w1 qfe-wrd Wt gg @@ A1
Y g1 F0 fF -

(%) 77 7 @9 & fF =Y, 1969 |
qiffeat aifadi #1 0F T AWy
fax & sifearfagi & arfas aeeq §
AW F7 & fodr amar Ar

(@) S o= At ara w7 F fo
¥ ¥ fan safewal a1 seqwfa @ af
a1 ; &t

(M) 71 ¥ § FW " arfeeas
LR o 8

qifre-wrd Wt (st frdm fem) ¢
(%) & (=), &t g wifeem &,
67 arfxdi & ow 2@ 4, 4 & 10 swaQ
1969 a%, wrfeqe, fomr qramgr 1
AT FY

WEIRU

Border Roads Organisation

1229. SHRI _BISHWANARAYAN
SHASTRI :  Will the Minisier of DE-
FENCE be pleased to state :

(a) the names of the States and the
areas where the Border Roads Organisa-
tion has constructed roads and bridges;

(b) the length of roads State/area-wise
and the pumber of bridges State area-
wise ;

FEBRUARY 26, 1969

Written Answers 92

(c) the amount spent for the construc-
tion of those roads and bridges during
the last three years ; and

(d) the criteria of taking over roads
and bridges for construction by this
Organisation ?

THE MINISTER OF DEFENCE
SHRI SWARAN SINGH) : (a) to (d).
A statement is enclosed.

Statement

(a) The construction of new roads and
improvement of cxisting roads (including
bridges) in North and WNorth Eastern
border areas, covering the States of
Jammu & Kashmir, Uuar Pracesh, West
Bengal, Assam (including Mizo Hills),
Nagaland, NEFA, Himachal Pradesh and
some roads in Sikkim and Bhutan are
included in the immediate programme of
Border Rouds Development Board,

(b) The length of new roads con-
structed upto the end of December 1968
in cach Statc/arca is as under :

Formation Cut of New Rvads of width
varving from 8 f1. te 20 f1.

Jammu & Kashmir
including Luadakh 1,124 Kms,

Himachal Pradesh 631.20 Kms.
Uutar Pradesh 25200 ,,
West Bengal & Sikkim 369.60 ,,
Bhutan 660.40 ,,
Assam & NEFA 1,248.00 ,,
Mizo Hills 407.20 ,,
MNagaland 266.40 ,,

Total 4,928.80 ,,

In addition, improvement of the follow-
ing legnths of existing roads is in pro-
gress :

Jummu & Kashmir

and Ladakh 746 Kms.

Himachal Pradesh 695 ,,
Uttar Pradesh 958 ,,
West Bengal & Sikkim 34,
Bhutan s,
Assam & NEFA 1,173 .
Mizo Hills 440 ,,
Nagaland —

Total 4,707 Kms,
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The improvement works are a con-
tinuous process. It has however been
assessed that about 3,700 Kms of
existing roads have been improved. The
information in regard to the number of
bridges constructed is not readily available,

(c) The cash expenditure on contruc-
tion of roads under capital outlay (and
revenue head in the case of roads in
Himachal Pradesh since April 1967)
during the last 3 years is as under :
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afem #N g T WY g
w0 f .

(%) 1 s7ad, 1967 & a®w <=
e qifeears gra feadt a1 wrEm
a%, I% AT ag @A KT Jewud
ffar mar o T Seeww fea-fEa
eqTl 92 fFy 70;

(@) 57 &1 geewAl & favg a<-

1965-66 Rs. 33.49 crores

1966-67 Rs. 37.64 FC A frrr fate o9 I o
1967-68 Rs. 4089 . fadg 97 fra-fer ardet o %
1968-69 Rs. 1995

(up to November 1968)

Roads (including bridges) are taken up
after periodical review by Border Roads
Development Board, taking into account
the priorities necessary for defence and
development.

i ¥l aifeeam oror WA
T 7 FeeuA
1230, st gwm w71 w@gT™@ : T

(m) e SrAwAl & v fead
safedt =1 frogare fear mam; Wi

(a) frrene fam @ safeal &
s 2w & faarfegy, sd=rfeat qar
wfggrfzal #Y g=ar 737 & AT I
faeg st Fraardy Sy wE & 7
wforearr st (st e=ot Ferg) -
(7). = faazo qam &

(w) &

farazm

At (%) arfeent-wit qmex ¥ faad g g o Iesew (ﬂfﬂwa’fli‘r oy wY)
s swaftw w\r

aifemam 137 67 —  9Tg 4T FTHT, YA, gﬂma, g™, TTH-
e, faper afeasdt gar )
=17 21 1 — 1A, a7 qdf A oot feeey
am (@) qifwear sl 7 € goerdd W awafas e g T o faond owt
®) Hear
qrfFeATa 83%* 19-1-1967 9-7-1967 16-4-68 14-8-68
— 16-2-1967 24-7-1967 3-5-68 24-8-68
18-2-1967 (3) 27-7-1967 10-5-68 9-9-68
22.2-1967 7-8-1967 (2) 15-5-08 2-11-68
15-3-1967 (2) 17-6-1967 (2) 22-5-08 14-11-68
30-3-1967 19-8-1968 27-5-68 19-11-68 (2)
15-4-1967 25.8-1967 30-5-68 (2) 22-11-68
26-4-1967 (2) 29-8-1967 (2) 31-5-08 26-12-68
16-5-1967 26-9-1967 4.6-68 (2) 29-11-68
17-5-1967 27-9-1967 6-6-68 (2) 3-12-68
19-5-1967 25-10-1967 14-6-68 (2) 2-1-1969
25-5-1967 (2) 17-1-1968 15-6-68 7-1-1969
31-5-1967 24-1-1968 19-6-68  20-1-1969
27-6-1967 (2) 13-3-1968 9-7-68  21-1-1969 (5)
5-7-1967 14-3-1968 11768 25-1-1969 (2)
6-7-1967 25.3-1968 18-7-68  22-2-1969

*rw ¥ sfafos eorvig @ g N fadw or AN U
10 4 7.9-1967 11-9-1967 27-9-1968  310-1967
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w1 (w) aar (7). 9FF 07 Afqad
¥ arfys & 18 arfset st
o ot 78 | 3% favg Y v €4-
gt F QR fazare 7z arg 78 §1
HYE T WA @ ¥
agraan

1232. st gFm  wT wEAW
. Afpwswm W gz aa &
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adfre w1d @ (ot fdm Frg)
ggF  wesg @ wdt s mam
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ofaar & - —

1967 & 7,000 grow 37

1968 # 110, 750 Z1&T |

fadst oo afema & @t
frg mq wwqmex

1233, it frm gwIT mewt

oft swTR AT ey

Far wfazar 741 98 I 7w
FTor fF :

() Fragaa g fs g9 % A
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(=) a1 ag ¥t 79 & f5 arfseam
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T FEATEAT § forT weE T §; W%

(m) =fy &, & 57 ard # qTHC £
g wfafward ?

sfrer  "@at  (sit @ Fag) -
(%) wfsema & % afewsd) iwi &
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frars 3t dx-wrz foards s
fog &
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(=) 7ar (7). arfeeam &1 g
gl 7 g few famr #7 faag
21wt fay S sraam mn & fF
qifeer #1 e afw § e gt
T IANE IA W@ F A9 I
AT § J8H T F1 AT -
& T AT, AT IR K a9
T AT AT

Indian Immigrants for Canada

1234, SHRI SAMAR GUHA :
SHRI K. LAKKAPPA :
SHR1 SURENDRANATH

DWIVEDY :
SHRI J. AHMED :
SHRI DINKAR DESAI :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) Whether it is a fact that the Prime
Minister of Canada has stated that
Canadian Government are ready to accept
Indian immigrants :

(b) if so, whether Government have
reccived any planc from the Cuanadian
Government in this regard; and

(c) if so, the details thereof ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) :
(a) We have no information about any
statements made by the Canadian Prime
Minister on the subject.

(b) and (¢). Do not arise,
Chinese Help to Nagas

1235. SHRI SAMAR GUHA :
SHRI K. LAKKAPPA :
SHRI SURENDRANATH
DWIVEDY :
SHRI J. AHMED :
SHRI DINKAR DESAI :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether Government have taken
nole of the organisation of Federal
Government of Nagaland and their
secking help from the Communist
China ;

(b) if so, the steps taken to stop the
activities of the Nagas under the banner



97 Written Answers

of Federal- Government of WNagaland ;
and

(c) if not, whether, Government have
recognised this organisation ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) :
(a) to (c). Government have in-
formation that the Underground Nagas
have been receiving arms and training
from China. There can be no question
of the Government recognising any
Underground Organisation  indulging
in unlawful activities. Various measures
have been taken by the State Govern-
ment and the Security Forces to main-
tain law and order in Nagaland. These
include stiengthening  of administrative
Centies, increasing  vigilunce along the
international border and augmenting the
armed police at the disposal of the State
Government,

Kutch Award

1236. SHRI SAMAR GUHA :

SHRI P. VISAWAMBHARAN :

SHR1 K. LAKKAPPA :

SHRI SURENDRANATH
DWIVEDY :

SHRI J. AHMED :

SHRI RAM SWARUP
VIDYARATHI :

SHRI NARAIN SWARUP
SHARMA :

KUMARI KAMLA KUMARI :

SHR]1 OM PRAKASH TYAGI :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether it is a fact that the im-
plementation of the Kuich Award had
been kept, pending the decision of the
Supreme Court ; and

(b} if so, whether in view of the deci-
sion of the Supreme Court, Government
propose to implement the Award in full
or part ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DIMESH SINGH) :
(a) Mo, Sir.

(b) The Kutch Tribunal's
will be implemente] in full.

Award
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Use of Hindi on Invitation Card
issued by I. B. Ministry

1237. SHRI SEZHIYAN : Will the
Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether Government have issued
recently any instructions on the use of
Hindi in the invitation cards issued by
his Ministry ; and

(b) whether any provision has been
made for the use of other Indian langu-
ages also ?

THE MINISTER OF STATE IN
THE MINISTRY OF INFORMATION
AND BROADCASTING AND IN THE
DEPARTMENT OF COMMUNICA-
TIONS (SHRI 1. K. GUIJRAL):
(a) Instructions for the we of Hindi
as well as English on invitation cards
were issued by Ministry of Home Affairs
in May 1960. These instructions were
reiterated by this Ministry recently when
a few cases of non-compliance with
these instructions came to its notice,

(b) No, Sir.

Conference of Asian Nations to consider
Chincse Nuclear Menace

1238, SHRI SAMAR GUHA : Wil
the Minister of EXTERNAL AFFAIRS
be pleised to state :

(a) whether the Chiness move 1o
rapidly develop Nuclear and Thermo
Nuclear weapons and their delivery sy-
stem, including short and long range
missiles, has become a great threat to
the non-nuclear defence of the different
States of Asia ;

(b) if so, whether this calls for a
collective defence measures and collective
awareness by Asian Nations about the
danger of nuclear adventure by China ;

(c) whether India will take initiative
to convene a conference of the Asian
Nations to consider the menace of nuc-
lear weapons of China ; and

(d) if so, when such conference will
be convened and il not by what other
meoans India propose to create awareness
among the Asian countries about the
Nucleir Threat posel by China ?
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THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) :
(a) The development by China of nuc-
lear and thermo-nuclear weapons is a
threat to other States.

(b) It is for each State to devise such
meisures as it considers necessary for its
defence,

(c) No such move is under consilera-
tion.

(d) Asian countries are already aware
of the nuclear threat from China.

A.LR Station Darbhanga

1239, SHRI BHOGENDRA JHA :
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
refer to the reply given to Unstarred
Question No. 4968 on the 18th Decem-
ber, 1968 and state :

(a) the steps since taken 1o set up a
recording studio at Darbhanga and by
what time it is to be completed ;

(b) whether it is a fact that the
Third Five Year Plan provided for the
setting up of Mithila Siation at Dar-
bhanga but it could not be implemented
due to lack of finance ; and

(c) il so, whether it is being provid-
ed for in the Fourth Plun ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE DE-
PARTMENT OF COMMUNICATIONS
(SHRI1 LK. GUJRAL) : (1) The record-
ing studios at Duarbhanga was inaugu-
rated on February 22, 1969,

(b) No, Sir. The Third Five Year
Plan did not contiin any such provi-
sion,

(c) A proposul for se'ting up a sta-
tion at Darbhanga has beear included in
the Draft Fourth Plan,

Radar Resea-ch Station in Southern
Region

1240.  SHRI MANGLATHUMA-
DAM : Will the MINISTER OF DB-
FENCE be plewse] to state :
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(a) whether there is a proposal to
start a Radar Research Station in the
Southern region ;

(b) whether any site has been sug-
gested by the Kerala Government ; and

(c) the further details thereof ?

THE MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI
L. N. MISHRA): (a) The Defence
Research and Development Organization
already possesses two laboratories in the
Southern region cealing with radar deve-
lopment. There is no proposal to start
another Radar Research Station in the
Southern region or any where el:c in
addilion 1o the above.

(b} No such suggestion has keen re-
ceived in the Ministry of Defence.

{c) Does not arise.
Border Roads

1241. SHRI 5.5. KOTHARI: Will the
Minister of DEFENCE be pleased to
state

(a) whether it is a fact that the pre-
gramme of construction of Border roads
is proceeding satisfactorily;

(b) il so, the progress in terms of
mileage of new roads constructed and
how dees this compare with the targets ;
and

(c) what is the futwre programme of
extension in this regard ?

THE MINISTER OF DEFENCE
(SHRI SWARN SINGH) : (a) Consi-
dering the available 1esources, funds
and inherent limitations like 1estricted
construction season, constant use of roads
while works are in progress, elc., the pro-
gress of works has on the whole been
satisfactory.

(b) Upto the end of December 1968,
the formation cut of 3,080 miles (4,929)
(Kms) of new roads of width varying
from 8 ft. to 20 ft. had been made. This
is against construction of 4342 miles
(6947 Kms) of mew roads incluced
if the immediate programme of thr
Board to be completed within anothe
4/5 years.
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(c) The future programme will depend
on the periodical review of further
requirement of roads for de‘ence and
development.

Pillai C: ittee Rec dations

1242, SHRI MANGALTHUMADOM :
SHRI YASHPAL SINGH :
SH1 K. LAKKAPPA :

Will the Minister of EXTERNAL
AFFAIRS be pleaced to state :

(a) whether all the recommendations
of the Pillui Committce have been
implemented by Government;

(b) the specific action taken to streng-
then the economic wing of the External
Aflairs Ministry; and

(¢) how many new officers were
appeointed and Departments created to
implement the Pillai Committee's recom-
mendations ?

THE MINISTER OF EXTERNAL
AFFAILKRS (SHRI DINESH SINGH) :
(a) Most recomendations of the IFS
Commutiee  have been  accepied in
principle. Thore which fall within the
administrative  compe'eace  of  this
Ministry have been implemented or are
in the process of implementation. In
regard 1o others which require consulta-
tion with other Ministries and the Union
Public Service Commiscion, such consul-
tation is in progress.

(b) the Economic Wing ol the Ministry
of External Affairs has been strengthened
both at decision making and functional
levels.

(c) No new oflicers or departments
were sanctioned exclusively for imple-
mentation of the IFS Commitlec's
recommendations.  Follow-up action
thereon has been centralized in the
administration division of the Ministry
of External Affairs.

Functional Chances at Secrctariat
Level for Study of Economics
Proposals

1243. SHRI VAIMIKI CHOUDHARY :

Wili the PRIME MINISER be
pleased 1o state :
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(a) whether she has recently initiated
certain changes in the functioning at the
Secretariat level, which require study of
economic proposals at three stages (1) in
the originating Ministry (2) in the
Planning Commission and (3) in Finance
Ministry, before finally coming to
Gabinet; and

(b) if so, what precise modifications
are being introduced in this procedure ?

THE PRIME MINISTER, MINIS-
TER OF EXTERNAL AFFAIRS
AND MINISTER OF PLANAING
(SHRIMATI INDIRA GANDHI) :
(a) Mo, Sir.

(b) Does not arise.

Land Acquired for Defence
Purposes in Gurgaon

1244, SHRI YAJNA DATT
SHARMA : Will the Minister of
DEFENCE be pleased to state:

(a) the total lund acquired by
Government from villagers of Gurgaon
for ammunition dcpot, acrodrame and
other Defence purpos:s ; and

(b) the rate of compensation given
to the villagers and the cxtent to
which the same has  mect their
demands which was  entisted in  the
memorandum  submitted 1o him in this
connection ?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH) : (a) About
4,757 acres.

(b) The acquisition compensation
determined by the competent authorities
is Rs. 24.53 lakhs approximately at
varying rates. Most of the owners have
accepted the compensatipn while some
have desired arbitration. The claims
of the partics who have not accepted
the compensation which was  offered are
being referred to arbitration in accord-
ance with law,

Conference of Prime Minister with
Industrialists at Calcutta

1245. SHRI JYOTIRMOY BASU :
SHRI VISHWANATHA
MENON :

SHRI P. GOPALAN :
SHRI P. RAMHMURTI :

Will the PRIME MINISTER be
pleased to state :



103 Written Answers

(a) whether during her last visit to
Calcutta in December, 1968, she had a
confereace with the leading industria-
lists ;

(b) whether the said conference was
held at Rajbhavan, Calcutta ;

(c) il so, thc names of industrialists
who were piesent in that conference; and
whether non-industriulists also present;
il so, their names ;

(d) whether the issue of the ensuing
mid-term poll in  West B:gal was
discusced in that conference ;

{e) il not, the purpose of convening
the confereace and the subjects discus-
sed ?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY AND
MINISTER OF PLANNING (SHRI-
MATI INDIRA GANDHI) : (a) to (¢)s
Some industrialists had a meting with
the Prime Minister at Raj Bhavan,
Cualecutta, on Dezembur 23, 1968, A few
non-industrialists were also present. A
list of the industrialists and others present
at the mecting is attached. The dis-
cussion at the me:ting centre ] round the
problems of Calcutta city andits develop-
ment, There was no discussion with the
Prime Minister on the mid-term poll.

Statement

List of Induserialisis presemt  at  the
Meeting with the Prime Minister and the
Governor on December 23, 1968 at Raj
Bhavan, Calcutra to discuss the Problems
of Calcutta City and ity Development.

INDUSTRIALISTS

Shri B.M. Birla,
Shri K.P. Goenka.
Shri G.K. Bhagat,
Shri N.D. Bangur,
Shri Bhaskar Mitter,
Shri Pran Prasad.
Shri R.K. Kanoria.
Shri N.L. Kanoria.
Shri C.L. Bajoria.
Shri K.K. Birla.

. Shri AK. Juin.

OTHERS

12. Shri G.L. Mehta.
13. Shri B.K. Dutt.

R

1
1

-
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14, Shri Atulya Ghosh.
15.  Shri P.C. Sen,

Land Acquired in West Bengal

1246. SHRI JYOTIRMOY BASU :
Will the Minister of DEFENCE be
pleased to State :

(a) whether his Ministry has acquired
some arca of land in village *“‘Rashapun
ja'" in  Bishnupur Police Station under
24-Pargna District, West Bengal ;

(b) il so, (i) in total arca of land
acquired; (ii) the purposes for which it
has been acquired; (iii) the number of
families affected; (iv) the total amount
of compensation fixed; and (v) the time
by which compensation is likely to be
paid in full ;

(¢} whether allernative  accommoda-
tion has been provided for the affected
families and ;

(d) if not, the reasons therefor ?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH) : (a) and
(b). About 203 acres of land has be:xn
requisitioned in village Rashanpunja for
an Air Force installation and physical
posscssion taken over and 23rd February
1968. Approximaiely 899 persons are
interested in the land. The amount of
recurring compensation payable during
the period of requisition has not yet
been determined by the Competent
Authorities, and will be disbursed by the
local revenue authoritics when the same is
determined. The land has not yet been
formally acquired and the acquisition
compensation will be determined and
disbursed after the land is acquired.

(¢) and (d). There was no *‘Aadi”
on the land when the same was taken
over.,  Further according to law, the
compensation payable includes expenses
on account of vacating the requisitioned
premises. The State  authorities
ordinarily look after the question of
rehabilitation of those affected.

Land for Landless persons Serving
in Army

1247, SHRI CHINTAMANI PANI-

GRAHI : Will the Minister of DE-
FENCE be pleased to state :
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(a) the nymber of landless people in
the army who applied for lands during
the last two years ;

(b) how many of them have been
provided with lands upto the  3lst
January, 1969, State-wise ;

(c) how many have not received lands
so far, State-wire ;

(d) how many such applications have
remained pending in different States and
for how many years ;

(e) how many such applications are
still pending in Orissa State and in the
district of Puri and for what reasons ;
and

(f) when they will receive the lands ?

THE DEPUTY MINISTER IN THE
MINISTRY OF DEFENCE (SHRI
M. R. KRISHNA) : (a) 1o (). The
information will involve reference to
all Swate Governments and Administ-
rations of Union Territories. The time
and effort involved in  collecting  the
information will not be commensurate
with the results likely to be achieve:d.

Succession to Mirwaiz of Kashmir

1248 SHRI D.N. PATODIA @ Will
the Minister of EXTERNAL AFFAIRS
be pleased to siate :

(a) whether it is a fact that tke
Pakistan High Commission in New
Delhi had created unnccessary compli-
cations in Kashmir in conrection with
the succession issue to the office of
Mirwaiz of Kashmir ;

(b) whether Government have con-
veyed their displeasure to the Pakistan
High Commission to tkeir uncalled for
interference into the internal affairs of
India ; and

(e) if so, tke reaction of Government
of Pakistan in the matter 7

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) :
(a) The Government of India are
aware of communications between the
Pakistan High Commission in New Delhi
and certain persons in Kashmir especial-
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ly on the issues arising out cf the late
Mirwaiz Yusuf Shah's death.

(b) and (c). While there are no
restrictions on the mceting of foreign
diplomats with Indian citizens, they are
expected to exercise necessary judgement
and discretion in the matter. This has
beea conveyed to the Pakistan High
Commissioner.

Mass Media for National Intcgration

1249. SHRI D.N. PATODIA : Will
the Minister of INFORMATION AND
BRODCASTING be pleased to state :

{a) whether Government had set up
an Expert Commitlee 10 suggest meusures
for reorienting mass media for MNational
Integration ;

(b) whether the Committee has sub-
mitted its report ; and

(c) il so, the changes that have been
suggested by the Committee in the exist-
ing sct up ?

THE MINISTER OF STATE IN
THE MINISTRY OF INFORMATION
AND BROADCASTING, THE DE-
PARTMENT OF COMMUNICATIONS
(SHRI 1. K. GUJRAL) : (a) Yes Sir.
Government  has appointed & Committce
of Experts on Mass Media to suggest
measures for in tensification of effective
publicity regarding national integration
through various media of mass communi-
cation.

(b) and (¢). The Committee has drawn
up a publicity plan in which a number of
recommcndations, some of a continuous
and long term nature, have been made,
including strengthening of the directional
and creative apparatus, Their recom-
mendations will be  placed before the
Standing Committce of the National
Intcgration Council. In the mcantime,
the media units are continuing a cone
certed and comprehensive publicity drive
in regard to national integration.

Agency of Forcign Policy Planning

1250. SHRI SITARAM KESRI :
SHRI SAMAR GUHA :
SHRI P. VISWABHARAN :
SHRI K. LAKKAPPA :
SHRI SURENDRANATH

DVIVEDY :
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Will the Ministry of EXTERNAL
AFFAIRS bc pleased to state :

(a) whether it is a fact that Govern-
ment is considering steps to unify and
strengthen the agency of forcign policy
planning ; and

(b) if so, ths details thereof ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) :
(a) and (b). Government is consi-
dering steps to strengthen the Policy
Planning Division in the Ministry of
External Affairs with a view to achicving
better coordition in the formulation of
foreign policy. It is a proposed to ap-
point an Adviser (Policy Planning) with
ex-officio status of Sczcretary. The His-
torical Division of the Ministry will be
attached with it and it will work in close
cooperation with the other Divisions of
the Ministry of External Affairs.

Expansion of Television

1251. SHRI GEORGE FERNANDES :
DR. SHUSHILA NAYAR :
SHRI K. LAKKAPPA ;

SHRI A, SREEDHARAN :

SHRI MANIBHAI J. PATEL :

SHRI B.K. DAS CHOWDHURY :

SHRI NARENDRA SINGH
MAHIDA :

SHRI DHIRESWAR KALITA :

SHRI BAL RAJ MADHOK :

SHRI HARDAYAL DEVGUN :

SHRI BENI SHANKER
SHARMA :

SHRI D.C. SHARMA :

SHRI RANIJIT SINGH :

Will the Minister of INFORMATION
AND BROADCASTING be plewsel to
state :

(a) whether it is proposed to introduce
Television in more centre; during the
Fourth Five Year Plan ;

(b) if so, the detmls of the proposals ;

(c) the total amount of money eirmar-
ked for expansion of Television in the
country during the next five years ; and

(d) whether it is proposed to introduce

Commercial Advertising on Television
during the Fourth Five Year Plan period ?
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THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION &
BROADCASTING, AND IN THE
DEP RTMENT OF COMMUNICA-
TIONS (SHRI LK. GUJRAL) : (a) Yes,
Sir.

(b} According to proposa's included
in the draft of the Fourth Five Year P 9,
T.V. Stations will be set up at Srinagar,
Bombay, Calcutta, Madras and Kanpur
besides expansion of the T.V. Centre at
Delhi.

(c¢) Rs. 6.40 Crores,
(d) Yes, Sir.
Reogranisation of Ministries

1252, SHRI S.R. DAMANI :

SHRI1 BR1J BHUSHAN LAL :

SHRI RANJIT SINGH :

SHRI JAGANNATH RAO
JOSHI :

SHRI SURAJ BHAN :

SHRI RAM GOPAL SHALWALE:

SHRI ATAL BIHARI
VAJPAYLE :

Will the PRIME MINISTER be
pleased to state :

(a) the extent to which Government
intend to implement the recommendations
made by the Administrative Reforms
Commission rezarding the re-organisation
of Ministries at the Centre ;

(b) whether it is & fact that there is
growing lecling that Deputy Ministers in
Cenue are not gencrally entrusted with
specilic responsibilities ;

(c) if the reply to para (a) above be in
the negative, the specific duties that the
various Deputy Ministers are performing
and the areas where they participated n
policy making an implementation ; and

(d) whether there are proposals to make
Deputy Ministers play a more wuseful
role 7

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY AND MINIS-
TER OF PLANNING (SHRIMATI
INDIRA GANDHI) : (a) Some of the
recommendations made by the Administra-
tive Reforms Commission in its Report
on the Machinery of Governmeat were
kept in view by the Prime Minister in
making the recent changes in the allo-
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cation of work between various Ministries.
However, final decisions on the recoms
mendations have yet to be taken.

(b) to (d). It is wup to each
Cabinet Minister to take necessary
and appropriate help from his colleagues,
Deputy Ministers do render valuable help
to their respective Ministers in attending
to the work of their Ministries and
Departments concerned.

Government are in general agreement
with the sugpe:tion of the Administrative
Reforms Commission that it would be
desirable to the extent practicable, that
the functions and responsibilities of
Ministers of State and Deputy Ministers
are indicated specifically by the Minister
incharge.

Difference of Opinion Regarding
Resources for the Fourth Plan

1253. SHRIS.R. DAMANI :
SHRI CHENGALRAYA NAIDU ;

Will the PRIME MINISTER be pleased
to state :

(a) whether it is a fact that serious
differences exist between the Planning
Commission and the Finance Ministry
regarding the resources for the Fourth
Plan ;

(b) if so, what exactly are the estimates
of these two organisations that are stand-
ing in the way of finalisation of the Plan ;
and

(c) when and how these differences
between two units of Government will be
ironed out in the inferests of the national
economic growth ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY AND MINIS-
TER OF PLANNING (SHRIMATI
INDIRA GANDHI) : (a) No, Sir.

(b) and (c). Do not arise.
Expansion of T.V. Service

1254. SHRI S.R. DAMANI : Will the
Minister of INFORMATION AND
BROADCASTING be pleased to state the
progress made regarding the proposal for
extension of television to Bombay, Cal-
cutta and Madras ?
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THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE DEP-
ARTMENT OF COMMUNICATIONS
(SHRI 1. K. GUJRAL). The
proposal for the setting up of T. V.
Stations at Bombay, Calcutta and Madras
has been included in the All India Radios,
Fourth Five Year Plan.

Manufacture of T.V, Sets

1255. SHRI R.R. DAMANI : Will
the Minister of DEFENCE be pleased
to state :

(a) the position of availability of
various components for the manufacture of
television sets by local manufacturers in
the country and the extent of foreign
exchange necessaay to import parts if any ;
and

(b} the measures tuken to ensure that
the sets produced in the country would be
cheap enough for the common citizen 7

THE MINISTER OF STATE IN
THE MINISTRY OF DEFENCE
(SHRI L. N. MISHRA) : (a) Most
of the electronic  components  used
in  the manufactwe of TV sels are
manufactured in the country. The value
of the imported components per set is
about Rs, 250/-. Efforts are being made
to establish indigenous production of these
components also.

(b} The prices of indigenously produced
cels compare favourably with the prices
of importe:d sets,  Even these prices will
come 'own further as soon as large scale
manufacture of electronic components as
well as TV receivers is established in the
country.

anw & wfa sEarfra w1 @m

1256, it mff waw : w7 qdfoe-
w1d 5 a7 aFE A F9 FOn f

(%) ¥z1 9r7a & wfa s=afaar &
74y & ofrata @1 & Wk A% fa¥
i

(w) afz g, @1 @ ¥ H gL
& vy wfafwar & ?
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Supply of Arms to Pakistan
Through Iran

1259. SHRI D.N. PATODIA :
SHRI ONKAR LAL BERWA :
SHRI N.R. LASKAR :
SHRI CHENGALRAYA NAIDU:
SHRI R.K. AMIN :
SHRI 5.C. SAMANTA :
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SHRI GEORGE FERNANDES :

SHR1 HUKAM CHAND
KACHWALI :

SHRI R.K. SINHA :

SHRI D.C. SHARMA :

SHRI BENI SHANKER
SHARMA :

SHRI HARDAYAL DEVGUN :

SHRI RANIJIT SINGH :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

{a) whether during his recent wisit to
India, the Shah of Iran had given any
assurance that Iran will refrain from being
a third party for the supply of arms to
Pakistan ; and

(b) il so, whether in pursuance of the
above assurance, the proposed supply of
some NATO arms to Pakistan through
Iran will now be suspended ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH):
(a) This issue did not figure in the
discussions which the Shah of Iran had
with Indian lewlers.

(b) Does not arise.

British Withdrawal of Forces from
Persian Gulf

1260. SHRI D.N. PATODIA : Will the
Minister of EXTERNAL AFFAIRS be
pleased to state :

(a) whether an Anglo-American Study
team has suggestel the creation of an
American fleet for the Indian Ocean on
withdrawal of British Forces from Persian
Gulf because according to the Study
Team with the withdrawal of the British
naval units, Government of USSR will
infiltrate into the Indian Ocean ; and

(b} whether the British or the Ameri-
can Governments have formally communi-
cated with the Government of India on
this subject and if so, the reiction of
Government in the matter ?

THE MINISTRY OF EXTERNAL
AFFAIRS "(SHR1 DINESH SINGH) :
fa) Government have seen a press
report to this effect, The study referred
to in the report is a study made by George
Town University Centre for strategic and
International studies—a non-official aca-
demic institution.



113 Written Answers

(b) Neither the British nor the Ameri-
can Government have formally communi-
cated with us on the subject. But the
matter was taken up by us with tle U.S,
Government. They have confirmed that
the views expressed in the study do not in
any way represent U.S. Government
official thinking on the subject.

Our views on the subject are wellknown,
‘We are opposed to the establishment of
foreign military bases in Indian Ocean,

Pak. Propaganda
1261. SHRI1 BAL RAJ MADHOK :
SHRI PRAKASH VIR SHASTRI :
SHRI HUKAM CHAND
KACHWAL :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state

(a) whether it is a fact that the Pakis-
tan has stepped up its propaganda against
India within Pakistan and other countries
regarding treatment of Muslims in India ;

(b) whether it is also a fact  that some
of the statements of  the Indian Prime
Minister and Home Minister me exten-
sively used by Pakistan 1o malign India in
the World capitals ; and

(c) il so, the sieps Government have
taken to counteract the false propaganda
of Pakistan and to meet the danger of
Pakistan rulers’ adventures against India
as a diversionary tactics ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) :
(a) Pakistani propaganda about illtreat-
ment of Muslims in India continues at a
high pitch both within Pakistan and in
other countries.

(b) Qunting Indian leaders out of
context is not new to Pakistan,

(¢} The Government have been coun-
tering this propaganda by publicizing the
coriect  facts. Government have also
pro‘ested to Pakistan against such  propa-
ganda.

Puoblication of Indian Air Force
Strength in Newspaper

1262. SHRI NARENDRA KUMAR
SALVE :
SHRI R. BARUA :
SHRI CHENGALRAYA NAIDU:
SHRI ONKAR LAL BERWA :
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SHRI N.R. LASKAR :

Will the Minister of DEFENCE be
pleised to state :

attention has been
drawn to a news report in  the *‘States-
man’" of January 14, 1969 to the effect
thut the Indian Air Force has 30 Combat
Squadrons which is based on a foreign
publication ;

(a) whether his

(b} if so, whether the publication of
such vital information relating to the
defence of the country is not detrimental
to the security of India ; and

(¢) whether Government propose to
take any steps to prohibit the publication
of such reports in the Press 7

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH) : (a) Yes.

(b} As is mentioned in the 1eport, it is
based on the estimuate published in the
U.S. Digest of Acrospace Industry. It is
quite common lor Aeronautical magazines
o make and  publish  estimanes of the
strength of Air Forces of various coun-
tries.

(c) Nao, Sir.

Relensc of Shri Trilok Chand
from Pak. Custody

1263. SHRI NARENDRA KUMAR

SALVE :

SHRI BALRA)J MADHOK :

SHRI HARDAYAL DEVGUN :

SHRI1 BENI SHANKER
SHARMA :

SHRI D.C. SHARMA :

SHRI RANJIT SINGH :

Wwill the Minister of EXTERNAL
AFFAIRS be pleased to state :

(aj whether it is a fact that Shri Trilok
Chand, a Delhi boy who strayed acci-
dentally into Pakistan territory soon after
1965 conflict with Pakistan, has bcen
relcated ; and

(b) if so, whether any efforts have
made to ascertvin whetter the boy was
subjecte | to bruin-washing during his stay
in Pakistani prisons 7

THE MINISTER OF EXTERNAL
AFFAIRS (SHR] DINESH SINGH; :
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(a) Yes, Sir,

(b) Ye:, Sir. Efforis were made and
as far as could be ascertained by the
Government, the boy was not subjected to
brain-washing during his stay in Pakistani
prisons.

CENTRAL ASSISTANCE TO STATES

1264. SHRI NITIRAJ SINGH
CHAUDHARY :
SHRI SARJOO PANDEY :
SHRI VASUDEVAN NAIR :
SHRI ESWARA REDDY :
SHRI BHOGENDRA JHA :
DR. RANEN SEN :

Will the PRIME MINISTER be pleascd
to stute :

(a) the extent to which National Deve-
lopment Council decision regarding the
Central assistance to States in the Fourth
Plan has been implemented so far

{h) whether this would remove imba-
lance between various States and  within
several pockets in the States  themselves ;
and

() if so0, how ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY AND MINIS-
TER OF PLANNING (SIIRIMATI
INDIRA GANDHI) : (a) to (¢). The

Statewice  distribution of Central
assistance is  bheing  worked out
in  accordunce with  the  formula

evalved by the Commitiee of the N.D.C.
This formula takes account of the dis-
parity in incomes of States.  As regards
removal of disparities between  pockets
within a State, State Governments ure
expested to take action through their own
Plans in accordance with broad  guidance
provided by the Planning Commission.

KiT SuppLiFD TO OQFFICERS

1265. SHRI NITIRAJ SINGH CHAU-
DHARY : Will the MINISTER OF
DEFENCE be pleased to stale :

(a) whether during the pre-Indepen-
dence days, officers were required to
send their kit to the Unit Headquarters ;
and

(b) whether the same practice still
continues and if so, the reasons therefor ?
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THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH) : (a) There
was no such  reguirement.  Officers
transferred  to  flield arcas on per-
manent duty were, however, etitled and
are still entitled 10 store their personal
baggage at the Unit Headquarters/Dzpot
Centre subject 1o conditions prescribed in
this respezt,

(b) Does not arise in wview of (a)
above.
MILITARY DECISION BETWEEN
INDIA AND CEYLON
1266. SHRI INDRAJIT GUPTA :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether arrangements have recently
been made for military  linison between
India and Cevlon ;

(b) il so, the nature and
such linison ; and

(¢} whetker this is meant o stimulate
formation of a regional security “*bloc™
in the Indian Ocean ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) @

(a) No, Sir,
(b) and (¢} :

purpose of

Do not arise.

IDLE CAPACITY OF LAND, LAROUR
AND PLANT IN THE FOURTH PLAN

1267. SHRI LOBO PRABHU : Will
the PRIME MINISTER be pleased to
stale :

() the idle capacity of land, labour
and plant, which has been considered for
employmeat in the Fourth Plan ;

(b} whether Government have consi-
dered employing idle lnbour on minimum
wages, on projects estimated accordingly
and taken up only whea idle labour and
contractors come forward ; and

(¢} if not, the rcason th¢ e’or ?

THE PRIME MINISTER, MINISTER

OF ATOMIC ENERGY AND
MINISTER OF PLANNING
(SHRIMATI INDIRA GANDHI) :
(#)  While formulating development

programmes for the Fourth Plan, empha-
«is is laid on fuller wtilisation of human
and material resources,
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(b) and *(c). Various developmental
schemes envisaged in the Fourth Plan are
expected to increase employment oppor-
tunities.

REepUBLIC DAY FOLK DANCES
SHOW FOR THE PRESS

1268. SHRI BHAGABAN DAS : Will
the MINISTER OF DEFENCE be pleas-
ed to state :

(a) whether it is a fact that a Press-
show for the folk dances from diffcrent
States in connection with the Republic
Day Czlebration, 1969 was arranged by
Government at the National  Stadium,
New Delhi ;

(b) if so, whether it is also a fact that
only a negligib'e number of Pressmen
who atlended the show were put to con-
siderable harassmeat due o the presence
of a very large number of complimentary
pass-holders and also poor munagement ;
and

(¢} the details of the Pressmen and the
complimeatary  pass-holders present on
the occasion ?

THE MINISTER OF DELFENCE
(SHRI SWARAN SINGH): (a}) 1o
€). A Piess Preview of  Folk
Dnces was held on 23rd January 1969 at
the National  Stadium.  Admission to
this show was regulated by passes, which
were issued to members of the Tableiux
& Folk Dances Commitwee (and their
wives/husbands), accrelited Correspon-
dents and Photographers (and their wives),
arl critics, artists,  carloonists,  some
members of the cditorial stafl of local
newspapers,  visiting journalists, photo-
graphers, etc.  Others present  included
lcaders of Folk Dance troupes, workers
connecled with the organisation of Fulk
Dances, etc. A lurgenumber of Preis-men
atendel the Show. Adejuate seating
arrangemels were made for Pressmen.
No instance of harassment has come to
notice, nor has any complaint been receiv-
el about it.

BILATERAL TALKS ON COMMON-
WEALTH IMMiIGRATION TO U K.
1269, SHRI D. N. PATODIA : Will

the Minister of EXTERNAL AFFAIRS,
be pleased 1o state :
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(a) whether it is a fact that the British
Prime Minister has recently announced
that a series of bilateral talks will be
held to consider the question of Com-
monweilth immigration to UK. ; and

(b) whether the Government of India
have bee1 apprised of the same and
whethe- the time and veaue of the talks
have been finalised ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) ;
(a) British Prime Minister, Mr, Harold
Wilson while making a starement in the
House of Commons on the 21st  January,
1969, said that the British Government
proposed 1o seek bilwreral discussions with
commonwealth  countries most  closely
concerncd on the guestion of common-
wealth immigration o UK,

(b) No, Sir.
CoNsTRUCTION OF A CYCLOTRON
IN CALCUTTA

1270. SHRI SHIVA CHANDRA JHA:
Will the PRIME MINISTER be pleised
1o state :

{a) whether it is a fact that the Bhabha
Atomic Resenrch Centie is constructling
a Cyclotron in Calcutta

(b) il s0, the total amount of money
that would be spent on ils construction ;
and

(¢) whe'her the=e is any foreign colla-
boratioa in it and if so, on what condi-
tions ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY AND MINIS-
TER OF PLANNING (SHRIMATI
INDIRA GANDHI) :

{a) Yes, Sir. The Department of
Atomic Eqergy is selling up a Variable
Eaergy Cyclotron in Cilcutta,

(b} The proje:t is est mated to cost
Rs. § crores approximately.

(c) The Cyclotron will be constructed
indigeaously without any foreign collabo-
ration. Howewve:, certain components
will have to be imporied.

INviTATION CARDS FOR REPUBLIC
Day, 1969 CELEBRATION

1271. SHRI SHIVA CHANDRA JHA:
Will the Minister of DEFENCE be
pleased to state :
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(a) whether it is a fact that thee was
a misminagemeit in the issue of passes
for wvisitors in the Rejubliz Day Cele-
bratioa i1 New D:zlhi o1 the 26th Janu-
ary, 1969 ;

(b) if so, the reisoas th:reor ; and

(c) il not, how many passes we'e
issuel by the Ministry, how much money
was spent for the celebration work in 1969
vis-a-vix 1968 an:l 1967 ?

THE MINISTER OF DEFENCE
SHRI SWARAN SINGH): (a) No,

Sir.

(b} Doe: not arise.

(¢) Invitation cards for about 68,000
seats (excluding enclosures intended for
the stafl of the Cenatral Public Works
Department, the Police, Junior Commis-
sione:d Officers/ Other Ranks of the
Service:, organiced groups of children
and State contingents, admission 1o which
was by Admit cards) wee issuel for the
Republic Day Parade 1969,

The expenditure incurre ] by the Central
Government (except Commercial Depart-
ments) on the Republic Dy Celebrations
in Delhi in 1967 and 1968 was approxi-
mately Rs. 9,24,000/- and Rs. 11,82,000/-
respectively. Accouats for the Repuhlic
Day Celehrations 1969 have not yet been
finalised and a stalemeat showing the
expenditure incurred will be laid down
on the Table of the Hou-e after the
accounts have been finalised.

AT AN % el ) grarafc
e
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A L.R. News abaut the late Shri C.N.
Annadurai

1274, SHRI MANGALATHUMADAM :

SHRI K.P. SINGH DEO :
DR. KARNI SINGH :

Will the Minister of INFORMATION
AND BROADCASTING bhe pleated 1o

state ©

(a) whether his attention  has been
drawn 1o a News Bulletin of the All
India Radie on the 30.h Junuary, 1969
about Shri C, N. Annaduruai, Chief Minis-
ter, Madras, that he was dead and subse-
quently another bulletin said that he was
alive ;

(b) considering the vast imporiance of
such news and its repurcussions whether
Government have issued any directive
to the All India Radio to avoid such
occurences ; and

(c) whether any enquiry has been held
on the incicent of 30th January, 1967 und
if so, the result thereol ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE DE-
PARTMENT OF COMMUNICATIONS
(SHRI LK. GUJRAL) : (a} Yes, Sir.

(b) and (c) : Full enquiry has been
mace. The news was based on a report
filed by the Press Trust of India, which
it later withdrew. All India Radio
immediately corrected the news by inter-
rupting its programme.
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Afd for Mun'pur Diary

1275. SHRI M. MEGHACHNDRA :
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state :

(a) whether the Government of Mani-
pur recommende for the grant of finan-
cial aid to the tune of Rs. 2 lakhs for a
local daily of Mahipur which has, as its
daily features 7077 or more, adverti:ement
and less than 30%, news features including
editorial ;

(b) if so, the reason for the financial
help and the nature of the recommenda-
tion for grant of aid ; and

(c) whether the said newspaper is so
registered 1o have rearly 70Y/ as advertise-
ment and whether the registrar of News-
papers allows this kind of publication as
rewspaper alier recessary verification ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION &
BROADCASTING AND IN THE DE-
PARTMENRT OF COMMUNICA-
TIONS (SHRI 1. K. GUIRAL)
(a) Yes, Sir. The Gorvernment of
Manipur recommended o Joan of Rs. 2
lukhs 1o Prajatantra, a daily published
from Imphal.

(b} According to the Editor of the
paper, it was facing a financial crisis
which stood in the way of increasing its
size and circulation. The Union Terri-
tory's iecommendation for grant of loan
wis on the ground that the paper was
popular kecause of its independent nation-
alist character and good journalism but
lack  of funds was impeding its develop-
mert, The Central Government has
not granted loan to any newspaper.

(c) The facts mention in (a) and (b}
are uncer verification. Great care is,
however, taken for equitable distribution
of government advertisemen! among rews-
parers so thal no ore paper receives a
disproportionate share. The Registrar
verifies every paper.

Pak-Nepal Trad.: Through India

1276, SHRI P. K. SINGH DEO : Will
the Minister of EXTERNAL AFFAIRS
be plcased to state :
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(a) whether Government are aware
that Pakistan and Nepal propose to trade
through the Radhikapur Railway Station
connecting India and East Pakistan and
that a survey was conducted by a Nepalese
team recently for the purpose ;

(b) if so, whether trade between Pakis-
tan and Nepal through the said route is
in any way detrimental to India's security
or is likely to open another channel for
smuggling of goods into India; and

(c) if so, the reaction of Government
in regard thereto ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) :
(a) Facilities were given for Nepalese
exports to Pakistan through Radhikapur
Railway Station, though these facilities
were not availed, as far as the Govern-
ment is aware, However, similar faci-
lities have not been givea to Pakistan,

In September 1968, a team from Wepal
visited East Pakistan to survey the ex-
port possibilities.

(b) and (¢). Do not arise.

A agAe & famel &
fraior & fod fadst awATsY
gETIan

1277. it Trrrar mmd
st radw Fag wreTdr
st o wo maf:
sit AvitsiwT Al ¢
it graars g
it Tt fag
sft sgifamd &g -
Fa7 wfawenm w4 ag Fam ®1 FaT
w0 ff
(¥) Far faz, wiF 791 Hrex qifz
et ¥ Ay ag A & o fawm
A F for aFdEYy @A 3 @
foww &t 8
(=) afz g1, @1 39 Faww 1 sy
a7 §; W<
() 9@ 9T EXFTT F ¥AT FIHAE!
wra?

FEBRUARY 26, 1969

Written Answers 124

sfaven wxreg ¥ vm W (st @
ate fam) : (%) am (7). T TEwE
wroF g8 &, 9%g famw wwr &
mrm fzm # 7df g

(m) #r¢ famra 7t forr mar

faggam & wrarg § weafa
frgem wr Afa

1278, =i Tmm@EarT wwRst ¥
aifmewrd w1 @@ FATA A1 FW
T fF

(%) aar 7z g= 2 f& anfwr ¥
Trezata ot fages & fagaam guean
F1 7w 377 § fau v ¢ Hif fqat
fra &1 2,

(=) =fz gf, &1 #91 AYFIT %1 TH
F1 AT 2

(m) afz g, a1 s&F1 sulwr a
& =

(7) 39 97 gvEre #1 agr afq-
faar g 7

adfs-wrd A (st fedw fag) ¢
(%)@ (w). faggam ¥ ava=4q 7 a#-
w1 & weafa st fagma F asEedi
FI @47 WA AIHRIT A wyEEATIl A
gENE | Ava s T ag Aa ¢ &
fagaardy @A 1 faar fFa awd
ZaTE F w74 wng 71 famg g 5
¥ foq sga7 g 3ar sifgr | gwaw
fazar 2 fF 1954 % smar FoT &l
frarsii ¥ 3 awean & aifaga w91-
T @A AT FHAT & |

Appointment of scparate head «f H. A. L.
Bangalore, Kanpur and M.1.G.
Complex

1279. SHRI LOBO PRABHU : Will
the Minister of DEFENCE te pleased to
state

(a) the extra cost for appointing sepa-
rate heads to the Hindustan Acronautics
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Limited at Banglore, Kanpur and the
MIG Complex;

(b) whether co-ordination will be lost
after being restricted only to the Board
of Directors and its Chairman as a result
of separate heads; and

(c) if so, how Government propose o
ensure proper coordination ?

THE MINISTCR OF STATE IN THE
MINISTRY OF DEFENCE (SHRI
L. N. MISHRA) (a) In the
case of Kuanpur and Banglore Divi-
sions no extra expenditure is involved,
The Kanpur Division will continue to be
heaced by a General Manager as hitherto,
In the case of Banglore Division, the
existing post of General Manager will be
only re-designated as Managing Director,
In the case of MIG Complex, the expen-
diture in respect of the Managing Director
and his establishment for 1969-70 is esti-
mated at  Rs. 7.40 lakhs on revenue
account and Rs. 1.60 lakhs on capital
acount. The capital expendituie is mainly
for office equipment, lurniture, transport,
minor works, ete.

(b) and (c) . In working out the scheme
of reorganization, the need fur proper co-
ordination has been fully kept in view
and this will be adequately secured by
the whole time Chairman.

Extension of Service to Chicfs to Staff

1280. SHR1 LOBO PRABHU : Will
the Minisier of DEFENCE be pleased to
iefer 10 the reply given to Unstarred
Question No. 6775 on the 30th August,
1968 and state :

(a) whether extensions of service are
being given to the three Chiels of Staff ;

(b) il s0, whether the extensions are
being given becuuse other officers are not
yet ripe to  handle the posts or be:zause
the retiring officers are of outstanding
merit;

(c) the basis for presumption that
other officers will become ripe after the
period of extension of the preseat incum-
bents;

(d) whether Governmeat have received
any repre:entations from the officers who
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are due for promotion and will not get it
because of the extension being given to
tke retiring officers; and

(e) il so, the action taken by Govern-
ment thereon ?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH) : (a) Air
Chief Mauarshal  Arjan Singh,  Chief
of the Air Suff, has been given an
extension of tenure by six months with
effect from 16-1-1969 to 15-7-1969. No de-
cisions have been taken so far in respect of
the Chief of the Army Staff and the Chiel
of the Naval Staff whether or not they
should be granted extension of service.

(b) The extension has been granted to
the Chiefl of the Air Staff in view of his
high grade performance in that capacity.

(¢) Dces not arise,

(d) No such represention has been
received.

(e) Dues not arise.
High power Transmitter for Kerala

1281, SHRI E. R. NAYANAR : Will
tke Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether Government are aware
that State Information Ministers, Sourthern
Zone Conflience which was held in Hydera
Bad in the first week of January last has
recommended that High Power Transmitter
station of All India Radio should be
erecied in Kerala without any delay; and

(b} il so, the steps Government have
taken in this matier till now ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE
DEPARTMENT OF COMMUNICATINS
(SHRI L. K. GUJRAL} : a) Yes, Sir.

(b) Si'e for the transmitier near Allep-
pey has been acquired. Equipment for the
transmitter and studios has been procured
and will be installed whea the buildings,
already sanctioned, are ready.
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Procedure for the Sclection of Officers

for grant of 5. S. R. C. (Tech.) and
P. C.(Tech)

1283, SHRI S.M. BANERIECE : Will
the Minister of DEFNCE be pleased
to state :

(a) the procedure of Government in
selecting officers for  grant  of SSRC
(Tech.) and PC (Tech.) in 1963 and 1964
for the Army;

(b) whether it is a fact that some
officers who we:e selected for SSRC due
to their failure in final yeir Engineering
degiee, got Permanent Commission;

(¢) whether it is also a fact that be-
cawe of lack ef uniform policy, the
Universities which condense?! their degree
Engineering courses on the call of Govern-
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ment to provide more Engineers, were the
sufferers; and '

(d) the steps being taken by Govern-
ment to provide permanent Commission to
thore young officers who are due to com-
ple‘e their period of agreement ?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH) : (a) Grant of
PRC (Technical) was suspended in 1963
and  reintroduce  in 1968, Grant
of SSRC (Technical) was introduced
for the first time in 1963  and
suspended from 1964, Candidates within
the prescribed age limits  possessing
Engineering degrees or cquivalent qualifi-
cations were called up for in‘erview by
Services Selection Boards and those who
qualiried were medically examined. A
final list of qulified and medically fit
candidates was then deawn up and persons
were detailed for pre-commission training
for PRC (Te:hnical) or for SSRC (Tech.)
as the casc may be in order of merit to
the extent  vacancies  were available.
During the precommission training, they
were  given  provisional SSRC.  There
was also provision for sclection of engi-
neering students  under the University
Entry Schemc. They were granted pro=-
visional SSRC cven while studying in the
final vear class but they were not admitted
for pre-commission training until  after
theyhad passed their final year engincer-
ing examination.

(b} No, Sir. No ore who failed in the
final vear Engincering degree cxamination
was  admitted to  the pre-commission
training course and thereore the question
of the grant of PRC to such a candidate
did net arive.

(e} Tt is not a tact that Universities
were asked to condenre their engincering
degre: courses.  The Co-ordinating Com-
mittee of the All India Council for Tech-
nical Education at a special mecting in
January, 1963, following the declaration
of Emergeicy, recommended, imer-alia,
accelerated  training of  students in
the final and pre-final  years of
S-ye1r integrated course by reducing
the wvacations and holding the examina-
tions earlier in the case of sclezted
well-developed institutions. The recom-
mendations were accepte i by the Ceatral
Government and communicated to the
State Governments and Universities.
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(d) SSC (Tech.} officrs who are eligible
and are willing to be considered for the
grant of Permanent Commissions are
being interviewed by the Services Sele:-
tion Boards in accordance with the rules
on the subject.  Thore candidates who are
placed in acceplable category for grant of
PC arc granted PC, il they are otherwise
fit.

T. V. Satellite Station

1284. SHRI BENI SHANKER
SHARMA :
SHRI D. C. SHARMA :
SHRI HARDAYAL DEVGUN :
SHRI RANJIT SINGH :

Will the Miniser of INFORMATION
AND BROADCASTING be pleased to
state

(1) whether it is proposed to arrange
T. V. re'ays from other countries afler
the statellite over the Indian Ocean and
the receiving station at Arvi in Maha-
rashtra becomes operative ;

(b) whether the proposal has been
finalised ; and

(c) if so, the stage at which the matier
stands at present ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE DE-
PARTMENT OF COMMUNICATIONS:
(SHRI 1. K. GUIJRAL) : (a) and
(b). No, Sir. There is no  such
proposal  at present.  The possibility
of arranging international ielays of T.V.
programmes  through the Arvi Earth
Stution is, however, recognised. This can
be considered only when a T.V, Siation is
set up at Bombay.

(c) Does not arisc.
Situation in Nagaland

1285. SHRI VALMIKI CHOU-
DHARY : Will the Minister of EX-
TERNAL AFFAIRS ke pleased to state :

(a) whether the recent General Elec-
tions in Nagaland has conclusively shown
the growing popularity of Democratic
institutions amongst the people in Naga-
land and total lack of popular support
to the hostiles ;

(b) il so, whether in view of thee
conclusions, Government have reviewel
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their  policy towards the Naga
problem and decided to end the state of
ceaselire and to bring the law and order
situation there and the administration set
up to handle it, at par with that in other
State ;

(e) il not the reisons thereflor ; and

(d) whether Government have also
reconsidered the question of continuance
of Nagaland affairs under the Ministry of
External Affairs and decided to transfer
the subject to Huome Ministry, il not the
reasons therefor ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) :
(a) By & large yes, Sir.

(b) and (c). The sitution in Magaland
is kept constantly under review. The
present trend is encouraging but it does
not yet justify an immediate relaxation
of the measures which have brought about
an improvement in the situation,

The State Government in Nagaland,
like other State Governments, are prima-
rily for law and order in the State. The
constitution confers, in addition, special
responsibility on the Governor of Naga-
land for law and order, for so long as
in his opinion internal disturbances con-
tinue in Nagaland. This special res-
poasibility can cease only when the situa-
tion re'urns to normal.

The Security Forces in Nagaland are
in aid of the civil administration. The
Agreement on Suspension of Operations
does not deter the Security Forces from
taking any legitimate action for the
muintenance of law and order and for
dealing with breaches of the Agreement
on Suspension of Operations. The im-
portation of arms by the Underground
Nagas is a clear breech of the Agreement
and the Security Forces have been secking
out and destroying the hide-outs of Un-
derground MNagas where such imported
arms are kept.

(d) The Government of Nagaland deal
direct with all the Ministries of the
Government of India, in the same way
as other State Governments do.  The res-
ponsibility of the Ministry of External
Affairs for matiers relating to Nagaland
is derived from the understanding reached
with the Naga leaders fn 1960. The
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question of transfer of this responsi-
bility to the Home Ministry is proposed
to be discusted with the new Government
of Naga'and.

Expansion of Dhuvaran Pro ject
in Gujarat

1286, SHRI VIRENDRAKUMAR
SHAH : Will the PRIME MINISTER be
pleased to state @

(a) whether it is a fact that the Plann-
ing Commission has now raised some
objections  in connection with the release
of forcign exchange of Rupces Eighteen
crores for the propoed cxpansion of
Dhuvaran Project in Gujarat Siate, which
is approved by the Central Cabinet afier
due deliberations and long delays

(b) il s0, the details of the ohjections
raiscd by the Plunning Commission ;

() the role and functions of the
Planning Commivion in taking a final
decision on indivi Jdual projects ; and

(d) whether the Planning Commission
or the Central Cabinet is the final and
supreme authority in deciding  individual
projects like this ?

THE PRIME MINISTER. MINISTFR
OF ATOMIC LNERGY AND
MINISTER OF PLANNING (SHRI-
MATI INDRA GANDHI) : (a) No,
Sir.

(b} Docs not arise.

{c) and (d). Tt is the function of the
Pianning Commission to advise Govern-
ment in regand 1o such projects, in all
their aspecis, and in the light of the
overall Plans, 1t is for Government 1o
take final decicions with  due regard to
the Planning Commis~ion’s advice,

3 garf sy
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Use of Polyethylene Oxide by the
Indian Navy

1288. SHRI N. K. SOMANI : will the
MINISTER OF DEFENCE be pleased
to state

(a) whether Government's  attention
has been drawn to a new versatile chemi-
cal compound of polyethylene oxide which
reduces fuel consumption of ships by
15 per cent and increases the speed

(b) whether the lubricating effect of
such longchain polymers has been studied
in any of the Indian Laboratories ; and

(¢) whether any experimental tests
have been carricd out by the Indian
Navy for the use of this compound and
if not, what is the future programme in
this field ?
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THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI L. N.
MISHRA) : (a) Very recently informa-
tion has been reccieved about the use
polyethelene oxide reducing drag on ships
and thereby resulting in saving of fucl
consumption and increase of speed.

(b) and (¢). This has not been studied
so far but work on this will be taken up
very soon.
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National Service for Commercial
Broadcast

1291. SHRI 8. K. TAPURIAH : Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether a National Service for
Commercial Advertising has been under
Government's consideration lately ; and

(b) il so, the details of the proposals
in this regard and Government's decision
thereon 7

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE DE-
PARTMENT OF COMMUNICATIONS
(SHRI 1. K. GUJRAL) : (a) No. Sir.

(b) Does not arise.
12 hrs.

Papers laid on the Table
PAPERS UNDER COMPANIES ACT

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY AND MINIS-
TER OF PLANNING (SHRIMAT]
INDIRA GANDHI) : I beg to
lay oa the Table a copy each of the
following papers under sub-section (1)
of scction 619A of the Companies Act,
1956 :-
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Revocation of President’s Rule in U.P.

(1) Review by the Government on
the working of the Electronics Corpora-
tion of India Limited, Hyderabud for
the year 1967-68.

(2) Annual Report of the Electronics
Corporation of India Limited, Hydera-
bad for the year 1967-68, along with the
Audited Accounts and thec comments of
the Comptroller and Auditor General
théreon, [P:’arrd’ in Library See  WNo.
LT-134/69]

NoTIFICATION UNDER EMPLOYEES'
PROVIDENT FUNDS

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR, EMPLOY-
MENT AND REHABILITATION
(SHRI S. C. JAMIR) : On behalf of
Shri Hathi, I beg to lay on the Table a
copy of the Employee's Provident Funds
(Ninth  Amendment)  Scheme, 1968,
published in Notification No. G.5.R. 48
in Gazette of India dated the 11th January,
1969, under sub-section (2) of section 7 of
the Employces Provident Funds Act,
1952, [Pfarn.‘ in Library See Np, LT-
135/69]

STATEMENT ON DROUGHT
CONDITIONS

THE MINISTER OF PARLIA-
MENTRY AFFAIRS AND TRANS-
PORT (SHRI RAGHU RAMAIAH) :
On behalf of  Shri Jagjiwan
Ram, 1 beg to lay on  the
Table a statement (Hindi and English
versions) on the drought conditions
prevailing in parts  of the country.
IP:'an'd in Library. See No, LT-136/69]

ANNUAL REPORT OF RIGISTRAR OF
NEWSPAPFRS

THE MINISTER OF STATE IN
THE MINISTRY OF INFORMATION
AND BROADCASTING AND THE
DEPARTMENT OF COMMUNICA-
TIONS SHRI (I. K. GUJRAL) : 1 beg
to lay on the Tabl: a copy of
the Annual Rcport (Part 1) of
the Rcgistrar of Ncwspapers for India
on Press in India for the wyear 1967
[Placed in Library Scc No, LT-137/69]

J. C. Report etc. on Bills
12.02 hrs. ’

REVOCATION OF PROCLAMATION IN
RELATION To UTTAR PRADESH

THE MINISTER OF HOME AFFAIRS
(SHRI Y. B. CHAVAN) : I beg to lay
on the Table a copy of the Proclamation
issu:d by the President on the 26th Febru-
ary, 1969 revoking the Proclamation issucd
by him on the 25th February, 1968, as
varizd by Proclamation dated the 15th
April, 1968, in rclation to the Statc of
Uttar Pradesh, published in Notification
No. G.S.R. 502 (English version) and
G .S.R. 503 (Hindi wversion) in Guazette
of India dated the 26th February, 1969,
under clause (3) of article 356 of the
Constitution, [Pia(ed' in Library, See No,
LT-138/69]

COMMITTEE ON PRIVATE MEMBERS
BILLS AND RESOLUTIONS

ForTY FOURTH REPORT

SHR1 KHADILKAR (Khed): 1
beg to present the Forty-fourth Report
of the Committec on Private Mcembers®
Bills and Resolutions.

CONTRACT LABOUR REGULATION
AND ABOLITION BILL

(i)  REPORT OF JOINT COMMITTEE

SHRI K. N. PANDLY (Padra-
una) : [ beg to present  the Report
of the Joint Committee on the Bill to
regulate the cmployment of contract
labour in certain establishments and to
provide for its abolition in certain
circumstances and for matters connected
therewith,

(ii) EVIDENCE BEFORE JOINT
COMMITTEE
SHRI K.N. PANDEY : [ beg to

lay on the Table a copy of the cvidence
given bxfore the Joint Committce on the
Bill to rcgulate the employmant of
contract labour in certain establishments
and to provide for its abolition 1n
certain circumstances and for matters
connected thercwith.

(iii) STuDY NOTES OF STUDY
GRroups OF JOINT COMMITTEE

SHRI K.N. PANDEY : | bs=gto
lay on the Table a copy of the Study
Notes on the visits undertaken by the
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Study Groups of the Joint Committee on
the Bill to regulate the employm:nt of
contract labour in certain establishmants
and 1o provide for its abolition in certain
circumstances and for matters connected
therewith,

MONOPOLIES AND RESTRICTIVE

TRADE PRACTICES BILL

(i) REPORT OF JOINT COMMITTEE

SHRI S. C. SAMANTA (Tamluk) :
I beg to lay on the Table a copy of the
Report of the Joint Committee on the
Bill to provide that the operation of the
cconomic sysiem does not result in the
concentration of economic power to the
common dectriment, for the control of
monopolies, for the prohibition of
monopelistic and  restrictive trade prac-
tices and for matters connected therewith
or incidental thereto. -

(ii)  Evidence before Joint Committee

SHRI S.C. SAMANTA : 1 begto
lay on the Table a copy of the evidence
given before the Joint Committee on the
Bill to provide that the opecration of
the cconomic system  does not result in
the concentration of cconomic power o
the common detriment, for the control
of monopolics, for the prohibition of
monopolistic and restrictive trade prac-
tices and for matters connected therewith
or incidental thercto,
12,04 hrs.

STATEMENT RE : STRIKE BY UP
DIEGREE COLLEGE TEACHERS
Mr. SPEAKER : Now, the Hon.

Minister of Education. He may lay the

statcment on the Table of the House.
THE MINISTER OF EDUCATION

AND YOUTH SERVICLES (DR.
V.K.R.V. RAOQ) : Muy I just say onc
word ?

Mr. SPEAKER : He may lay the

siatement on the table of the House.

Dr. VK.R.V. RAO: 1 beg to lay
on the Table a statement regarding the
strike by UP Decgree College teachers.
[Pfa:rd'fn Library. See No. LT-Id.DfﬁO‘I

SHRI S. M. BANERIJEE (Kanpur) :
Let him read out the statement. The
strike is going on. So, let him make
the statement here.

Mr. SPEAKER : Now, next item.

BUSINESS ADVISORY COMMITTEE
TwWENTY NINTH REPORT

THE MINISTER OF PARLIA-
MENTRY AFFAIRS AND SHIP-
PING AND TRANSPORT (SHRI
RAGHU RAMAIAH) : I beg to move .

“That this House do agree with the
Twenty-ninth Report of the Business Ad-
visory Committee presented 1o the House
on the 25th Februuary, 1969."

MR. SPEAKER : The question is :

“*That this House do agree with the
Twenty-Ninth Report of the Business
Advisory Committee pre:ented to the
House ou the 25th February, 1969."

‘The motion was adopted
12.05 Hrs.

RE : TEACHER'S STRIKE IN UP

SHRI S. M. BANERJEE (Kinpur) :
About that particular statement.

MR. SPEAKER : The hon. Member
wanted only a statement, and [ have got
the statement laid on the Table. If he
wants a discussion now, I am not pre-
pared to allow it,

SHRI 5. M. BANERJEE : We want a
discussion on that,

MR. SPEAKER : Whatever it is, it
cannot be taken up now,

ot wg fewd (W) :© aemm
Hard, A 9%A &1 IaT Agl fagr
WT T X AFNTUES F A ysEr 2
T A9 WY AT IAFT qRGA @Y FH
FTH AT |

MR. SPEAKER : That is a separate
thing. 1 am not going 1o commit now
on that.

12.054 Hrs.

MOTION OF THANKS ON THE

PRESIDENT'S ADDRESS —Contd,

MR. SPEAKER : The House will now
take up further consideration of the
following motion moved by Shrimati
Sushila Rohigi and seconded by Shri
Dasaratha Rama Reddy on the 20th, Feb-
rurary, 1969, namely :—

“That an Address be pre:eated to the
President in the following terms :

“That the Mcmbers of Lok Sabha
asscmblcd in this Scssion are deeply
greatful 1o the President for the Address
which he has been pleased 1o deliver o
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[MR. SPEAKER]
both Houses of Parliam:nt assembled
together on the 17th February, 1969,

The hon. Primz Minister will now
reply to the debate,

st gERwT FGATT (IIAA) © A
wERT, A A gR 413 Fwa fza
o7 %, TAH A TF GAT I TR |

MR. SPEAKER : You were raising
the quorun qu:istior when everybody was
sp:aking, | gave a chance io ohers to
raise it when you were spraking. The
hon. Prime Minister. .

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY AND MINIS-
TER OF PLANNING (SHRIMATI
INDRA GANDHI) : Mr.  Spzaker
Sir, in our mcthod of parliamentary
working, this d:bate is the annual occa-
sion 1o discuss the entire ficld of Govern-
ment's organised activitiss as outlined
in the President’s  Address.  Some of
the significant and important points have
already been discussed at considerable
length in the debate oa the motion of
no confidence, which we had just a few
days ago. History may not repeat itself,
but historians do and =0 do parliamen-
tarians. So, somc of the points which 1
am going to mention will naturally not
be nobel, because the problems are the
same and party attitudes arc also the
samec.

This time, the number of amendments
is even more than the total membership
of the House and thercfore, it will
obviously not be possible 10 deal with
them all.

SHRI NAMBIAR (TIRUCHIRA-
PALLI) ; That shows how much discon-
tent prevails in the couniry.

SHRIMATI INDRA GANDHI : The
major points which dominated the dis-
cussion naturally concern themselves with
the improvements in agriculture and in-
dustry. 1 spoke on this only a few days
ago and in a few days, my colleague, the
Deputy Prime Minister, will indicate the
steps which have been taken and which
contributed 10 the arresting of the price
spiral, The progress in the agricultural field
has been striking. I do not know if the
hon. members can deny the improvement
during 1967-68, which raised the national

incomn: by 9.1 par cent over the previous
year, The ind:x of industrial produc-
tion for the first nine months of 1968
stand; at 159.3, which is 5.6 par cent
highzr than the figure for the same p:-
riod in 1967,

st w3 fomd (gny): w7 WA
Fr a9z 7 |

st wrd WA (aead-afew) ¢
farg = & o7 wivg €1

SHRIMATI INDRA GANDHI:
Surely our balanc: of paymants is better
than it was last year, Our ¢xports have
gone up and our imporls have come
down. This is not guess-work. Itisa
quzstion of facts. My hon. friend oppo-
site just now spoke of Indra Bhagvan.
I belicve yesterday alro somz hon. mem-
ber said so. MNobody is denying that
a good monsoon has made a world of
difference. At the same tim:, we cannot
deny that there was a very secrious
drought before that and that this drought
had wery wid: reprreussions in o all
spheres of national life, in  agriculture
as well as in industry.  There is no
doubt that the good monsoon has helped,
but Government was responsible, as the
hoa. member Shri Mihadeva Prasad
remarked, for the new agricultural stra-
tegy, and it was the impact of those
ncw  programmes which cnabled many
ol our farmer to take full advantage of the
rains., The agricultural production did
go over even the peak rcached carlier
when the rains were normal.  As 1 have
said on previous oczcasions, it was the
will and hard work of the Indian p:a-
sants which enabled them to reap this
rich harvest and it would not be fair to
ignore their contribution to it.

SHRI 8. KUNDU (BALASORE) ;
Al=0 our enginncrs and scientists were
responsible.

SHRIMATI INDIRA GANDHI :
Certainly. 1 am glad the hon, member
has reminded me. I have not forgotten
them. On previous occasions I have
mentioned that it was the hard work,
the pe:rseverance, the imagination of our
scientists and our engineers and the
others involved in the wvarious institutes,
in extension work and so on which made
this possible.
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No body claims that there are not some
arcas of concern. Many hon. M:mbers
yesterday said that the Presid:nt had
painted a very rosy picture.  But il you
read the Address carefully, you will find
that he has drawn attention to the areas
of concern or the arcas where we are
not satisfied with developm:nt or which
pose very serious problems.

The President did point out are that the
demand for the products of som= indust-
ries in the machine building scctor, for in
stance, continuss to be inadequate as
compared to capacity. We fully realise
this and I think my collcagues who are
concerncd with these ministries have also
drawn attention to the fact that there is
considsrable  scop: for improvement
in managem:nt and other matters con-
cerning both public and private enter-
prises. Nonz of this is denicd or sought
to be hidden or glossed over in any way.
Continuous efforts are bring mades to
reassess, to review and to improve the
situation,

As hon. M:mbers know, agriculture
has been accorded top priority in our
Plan and there is consensus on the need
extending irrigation (o many parts  of
the country. Mention has been made
of Rajasthan, of Telengana, of Rayala-
scema and so on.  There are other areas
in north-Mysore, in Utter Pradesh, in
Bihar. Partically in every State there
are areas which are in need of irrigatian.
A high-power commission will go into
the needs and programmes in the light
of the development which has been tak-
ing place in the past years.

Many times onc hears that although
it is twenty years since we are free,
people are still poor, poverty is still there.
Obviously, Sir, there is poverty. I do not
know how anybody cou'd have imagined
that poverty could possibly be wiped out
in a period of twenty years (Interruptions),
MNo country of this size and population
with the problems which we faced has
done this (Interruptions). As 1 have
said on a previous accasion, the situa-
tion has improved in some resp:cts and
in other respects because of increase in
population and other problems difficul-
ties remain.
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We are certainly not fully self-suffi-
cient yet. Some hon'ble Member said
that we claim to be self-sufficient and
yet we are importing. We do not claim
to be fully self-sufficient but we do
claim that we arc going towards self-
sulliciency, and while we arc nearer self-
sufficiencey in wheat, we have some way
to go with regard to rice (Inferruptions),
I am not yielding at all, Mention was
also mude with regard to dry farming. We
are duply corscious of the areas which
are still not covered by irrigation and pro-
gressive steps arc being taken 1o extend to
them various agricultural praciices. MNew
varieties of seeds and other forms of
more intensified cultivation  in  dry
areas are under way and rescarch work on
varicties of seeds suitable for dry arcas
is in progress,

There is alse the quostion of flood
control. 1 am told the total arca liable
to floods is estimated at 16 million
hectares.

The average annual arex affected by
floods from 1953 1o 1967 was 6 million
hectares, of which the arca under
crops, was about 2 million hectares, At
the end of the Third Plan over 7,000
kilometres of new cmbankments have
been constructed, over 8,700 kilometres
of drainage channels have been cons-
tructed, 164 town protection schemes
were completed and over 4,500 villages
were raised above flood level. As a
result, nearly 5.2 million hectares of
land which was usually subjected to flood
damage has been pgiven reasonable
protection and during the past three
years another one million hectares have
been covered under the programme, mak-
ing a total of 6.2 million hectares.

The question of landreforms has come
up here many times.  There is legislation
for the abolition of intermediarics, for
ceiling on holdings, sccurity of tenure
and consolidation of holdings in most of
the States, Howcver, we arc  decply
aware of the nced for a comprehensive
look at the whole problem and  the need
for land reforms and 1 do sincerely hope
that every state will consider this matter,

As I said, we have plagued by flood
and drought simultancously in onc part
of the country or another. Thesc severe
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and serious problems have received prom-
pt attention of the government and help
has been given in whatever way possible.
I bzlizve a statement has bzen laid on
the Table on the drought situation in
various States and thz stzps  takon to
tackle it.

For West B:ngal a total assitance of
Rs. 23.73 crores has been sanctioned of
which Rs, 17.50 crorzs has already been
released; as the asssitance is utilized more
is provided. Similarly, for Rajwsthan
Rs. 8.96 crores has already been agreed
to by C:ntral tecam. Then another team
of experts is likely to wisit the State next
month to rc-assess the situation and to
make further recommondations of the
needs.

In this period the railways hav: provi-
d:d various concessions and facili‘ies and
have done a trcmundous job in moving
food and fodd:r. Ewen today, under
various programmes, about 1. 25 lakhs of
pirsoas, mostly children,  expectant
mothers and others are being fed  daily
and this number is expected to rise to
2.5 lakhs per day.

Arnoiher problem which is oac of great
concern 10 the government and the people
is that of uncmployment. The Fourth
Plan is not an izolated plan ; it addresses
itsell 1o all major national questions.
It is only through ccoromic progress
that we can solve the uncmployment
question, which is faced even by the
advanced countries today.  Naturally,
we have special problems because of the
vast size and the rapidly growing popu-
lation of our country.

SHRI NAMBIAR : Despite
planning.

SHRIMATI INDIRA GANDHI : The
Planning Commission, as the hon. Mem-
bers know, has appointed an expert
committce which will make recommen-
dations on the various aspects regarding
employment, uncmployment and under-
employment, both in the rural and urban
areas, as alto on the methods of estimat-
ing the labour force and cmployment
potential. The report is expected by
the middlc of this ycar. This problem
must be tackled toth from short-term

family

point of vi:w as well as long term point
ol view, because the addition to the
labour force is faster than the growth of
work opportunitics.

Employment in the organiscd sector
inccased from 12.1 million at the end
of 1960-61 :0 16.2 million at the end of
1965-66. It is a risc of about 34 per
cent and an annual average growth rate
of 6.8 per cent in the Third Plan peried,

In various sectors, growth in the per-
centage of employment went up  appreci-
ably. 1In trade and commerce, it went
up by 112 per cent botween 1961 and
1968 ; in power and supplics it went up
by 53.8 per cent ; in the manufacturing
sector it went up by 31 per cent; in
agriculture and related sectors it went up
by 29.4 per cent.  In the public sector
alonc  cmployment  rose from 5.2
million in 1956 to ncarly twice that
figure, that is, o 9.8 million last year.
But no onc denies the problem. And
some aspects ol it, such as the problem
of the educated unemployed, specially of
engineers, is cawsing us immdiate and
grave concern.

Whether onc takes the gquestion of
unemployment or the cqually important
problemy  of regioaal dispariiies, dis-
parties between one State and another or
within a State, 10 which <om2 hon.
Members have referred, the answer lies
in the approach of an integrated, com-
prehensive plan for the speediest possible
growth growth of the cconomy as a
whole.

The other day an hon. M:mber talked
of the problem of literacy. [ bzlieve
that an amendment has also been moved
on this subject. This is an important
problem and we attach importance to
this. Woe also realise that a great deal
has 1o be donc and that much ground
still remains to be covered.  But it would
not be fair 10 overlook what has been
achicved in this ficld.

The number of literates in this country
has nearly doublcd in the first decade of
planned  development, rising  from
55.3 million to 106 million. The most
significant fact, however, was that the
low percentage of 16.6 per cent rose to
24 per cent during this period, in spite of
the colossal increasc in population. Morc
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recent projections suggest that the current
percentage "is around 30 pzr cent and
figure of literates is 152 million or so.
1 warws gean (fasst waw).

tfimdz feam &, g a7 aa=ed |

SHRIMATI INDIRA GANDHI: I
would like to say one thing more which
is that although it is shamzful that illite-
racy remains - and I am not making any
effort to hide it--

SHRI KANWAR LAL GUPTA : It
has increased.

SHRIMATI INDIRA GANDHI :...the
people’s awareness of problems and the
people’s understanding has greatly...

AN HON. MEMBER
wisdom.

SHRIMATI INDIRA GANDHI : 1
think, our people had the basic wisdom
but now it is a gquestion of the actual
knowledge ol certain matters, Whether
you go into the villages or anywhere e¢lse
you sec the change and even prople who
are not able to read and wiite are  wery
much aware not only of their problems
but also of their needs and what should
be done ; also, when they are helped, how
to use that help.  Their whole attitude
of resignation, apathy, helplessness  is
changing.

SHRI S. KUNDU : It goxs to the

credit of the people and not of the
Government.

SHRIMATI INDIRA GANDHI: It
is certainly to the credit of the people
and 1 am saying so.

People’s

The quszstion of Harijans, Tribals and
other underpriviledged people is a matter

which is constantly before us. It is also
a very serious problem. Government
is certainly not indifferent. We have

had numecrous debates on this matter,
Much has been done in the past years,
Very concentrated ¢ffort and programmes
are being undertaken to sce how this
situation can be improved.

SHRI NAMBIAR : Crocodile tears.

SHRIMATI INDIRA GANDHI : The
welfare of all these pcople is not only
an article of faith for us but also an
imperative necessity for the development
and progress of the country. A con-
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siderable amount of work has been
done but it is nothing as compared to
what remains to be done. In many
ways the people who indulge in some
of the atrocitics which have taken place
or the attitudes of mind which they dis-
play are similar to the race problem
which we sce in other places. There is a
feeling that some pcople are superior or
som: people are inferior, We all know
there is no such thing as a backward
caste and that if any group has been
backward, it is only because it has not
had the opportunity of cducation or
other knowledge and training which could
help it to go-ahcad.

The recent attacks upon the Harijans
wherever they may have taken place are
a blot on the whele nation. Constitutional
safeguards do exist. But we have not
bzeen able 10 change the hearts or the
maental attitudes of many of our citizens.
This is where we must all join in creat-
ing the right sort of social climate.

W have already  debated the gquastion
of the Shiv S:na. All groups have con-

demnsd  such  acts, such  attitude and
such bodies in the strongest possible
terms.

SHRI 8. M. KRISHNA (Maduya) :

Could you give any compensation to those
who have suffercd 7
SHRIMATI INDIRA GANDHI

Government action alone in this is no
solution.  All partizs must join together
and put an end to the activitics of such
organisations which can only result in
disrupting national unity and creating
hatred and bitter ness between one  Indian
and another.

We all listen to Acharyaji with great
respect.  He talked of law and order.
Of course, it is Government’s  responsis-
bility and Government cannot cvade that
responsibility. But all these are not
merely law and order problems.  People
do get emotionally involved in issues and
emotions cannot always be subducd by a
big stick. That is why all responsible
persons must come to the conclusion
that no matter how strongly they fecl on
any specific issue, they shall not indulge
in violence, they shall not allow other
people to indulge violence specially,
people with whom they may be allied on
other fronts.
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Acharyaji has also taken exception to
the word emotional integration. I am not
at all attached to this word. Provided
that all feel and act as Indians and are
willing to co-exist and be good neighbours
to other Indians rcgardless of diffcrent
faiths, different languages, different cus-
toms, it does not matter what words are
used to describe our integration, or ecven
if you want to change that word inte-
gration.

My hon. friend, Prof. Ranga referred
to the Integration Council. We cannot
always agree on all peints and, indeed,
we differ very much with his party on
many points.

SHRI NAMBIAR : Now, you must
agree because coalition is coming,

SHRIMATI INDIRA GANDHI : Nor
can we expect quick results from such a
Council. But, I think it was remarkable
that so many different parties could sit
together and agree cven on some points,
I know that immediately we did not
achieve the result which we would have
wished for. But this does not mcan we
can give up.  'We must find the solutions.
I hope Prof. Ranga's party and the S.S.P.
will reconsider their attitude, because
their staying away docs not help and, il
their voice is also heard, may be, it
would bz a litte casier to implement our
decisions and to take along more of the
people with us on these issucs,

Several hon. Members have referred to
inter-State questions, river and border
disputes. The M.Ps of wvarious parties
who represent Andhra Pradesh or who
represent Mysore have come to me and,
on carlicr occasions, the M.Ps from
Maharashtra and other groups have also
been to me. It is agreed that  the
Krishna-Godavari  question  should be
referred to arbitration. But some dctails
about jurisdiction, terms of reference and
s0 on are still being worked out.

A reference was also made to another
matter, that is, the Maharashtra border
dispute. This is an economic and poli-
tical matter which has acquired emo-
tional overtoncs. 1 cannot say much on
this occasions nor would it be right to
pre-judge the final outcome here.  But,
as I said earlier, we should emphasize
that the matter be approached by all

Imuch about it again,

concerned in a cool and level-headed
manner, in a spirit of co-operation,
tolerance and givc-and-take. Govern=
meont cannot  yicld to pressure or ulti-
matums. We have to help cmotions to
cool down before lasting solutions can be
found 1o such very complex problems.
Some steps were contemplated soon after
the mid-term poll and I had hoped to
have talks with the two Chicl Ministers,
but then the cvents in Bombay intervened.
Whatever decision  is taken, we must be
concerncd about the possible trial of
bitterness which it may leave behind, I
there is delay or il we are consulting
more people, it is merely to try and avoid
this trial ol bitterness and hatred  which
some of these problems leave behind...

SHRI R. K. AMIN (Dnandhuka) :
What about the Marmada dispute 7

SHRIMATI INDIRA GANDHI : The
sama applies to it also.

The basic point is that we must  live
togsther, N State  can change its
geographical position and say, ‘I can
choose other neighbours'. Since we
must live together, we have to find a
basis on which there can b: good ncigh-
bourly relations and solutions which  will
help towards creating such a relationship.
The key to harmony is not imposition
but agreem:nt.

Much was said on the results of the
mid-term poll. T have talk:d on this
earlivr and I have no intention of saying
I would like to
welcome  the  Governments in West
B:ngul and Punjab. To these States we
shall give the fullest consideration and
co-operation. We must at all times
realise that the whole is greater than
the part, and that the welfare and pros-
perity of the Indian people and the
nation should be the objective of all of
us, regardless of our party affiliations.
I hope that cach State Government,
regardless of what party or parties it
may be composed of, keeps in mind that,
while it is responsible for the governance
of one State, that State is only one part
of this great country, and it is our duty
in the Centre as well as in the States to
uphold and foster the unity of the
nation as well as any special identity of
the States. In fact, there is great need
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that whichever State a particular psrson
may be born in--I hawve said this bzfore,
but I would like to say again--h: should
bz able to work and to prospzr in any
other State.  All our far-sightel ecdu-
cationists have stressed it as im»ortant
that India should b2 one intellestual
entity just as it is one economic common
market.  This is also the wuaderlying
reason for haviag a uni®ixd judiciary and
unified all-India services.  They really
represeént an apparatus in the nature of a
joint partnership of the Union and the
States, and must b2 preserved and fostered
as such...

SHRI NAMBIAR ;. We hate the uni-
fied burcaucracy. Burcaucracy must be
ended.

SHRIMATI INDIRA GANDHI :
We attach the young:r importance to the
problems of young p:ople. The younger
generation has new urg:s, new demands,
here as well as clsewhere in the world.
The problem is not m:rely one of jobs
or of security or inseccurity although that
dozs exist; it ts a ducstion of a  change
of outlook. N:w knowledg:, new oppor-
tunitizs, naw lreedoms, are coming their
way. Coatact with the outside world is
acro influencing the siuation. They hawve
tremendous energy--in fact, I would cven
say, there is an ‘explosion of energy'--
and they have a desire to forge ncw paths,
they then shall desire to grop: towards a
future which as meaning for them.

Governmzht are fully aware of these
factors, and w2 want our Ministry of
Education to give special attention to
youth services and to think of follow-up
mzasures. But here too there is an area
of governmental responsibility but an
equally larg: arca for prolessors, for
political leaders, for the non-political
elite, for parents and for the community
at larg: to share the responsibility and
to find ways of bridging this gencration
gap. Just as in som> of the border and
other disputes, all partics join on a
particular issus, this is somsthing in
which all of one gsneration are on one
side of the bridgs and thc younger
generation is on the other side of the
bridge. How to havc a
better understanding of the problem is
something that we can work out...
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SHRI KANWAR LAL GUPTA: And
she stands between the two.

SHRIMATI INDIRA GANDHI:
I used to, but now as the hon. Member
can see, my hair is greying. Thisis a
matter which we must work together to
solve.

Many amzndments have been proposcd
seeking to draw attention to certain
alleged failures of foreign policy. I
believe  that the policy which
we heve been pursuing during the last
two decades and more represents a
national consensus. Its basic structure
has found wide acceptance in the country.

SHRI RANGA (Srikakulam)
Question.
SHRIMATI INDIRA GANDHI :

The Swatantra  Party will certaninly
question it. This is to be cxpected...

AN HON. MEMBER ; Thc Jan Sangh
is also there.

SHRIMATI INDIRA GANGHI
Yes, the Jan Sangh is also there.

I am sorry for having left you out.

In the light of changing circumstances
in the world, it has served our national
interests,

SHR1 BAL RAJ MADHOK (South
Dalhi) : No.

SHRIMATI INDIRA GANDHI ;
This is perhaps the reason why there is
no attempt on the part of the Opposition

to claborate upon an alternative structure
of principles on which our forcign policy

could rest, The attack was more by
implication than in the nature of a
frontal one. There will probably be

occasions to go into the dctails of foreign
policy during this budget session. Howe-
ver, | should like to touch bricfly on
a subject which is naturally of deep
concern to us all. I refer 1o the question
of sccurity. On what do:s our sccurity
depend ?

SHRI ZULFIQUAR ALl
(Rampur} : Shri Swaran Singh).

SHRIMATI INDIRA GANDHI :
Obviously, no one can defend this huge
country with its 500 million people unless
the people themselves are ready and
willing to lay down their lives for the

KHAN
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defence of their Motherland, Qur security,
therefore, depends in the first instance,
on the patriotism and the spirit of self-
sacrifice of the pcople as a whole.

SHRI RANGA : 1In spitc of the
Government.

SHRIMATI INDIRA GANDHI :
The validity of this proposition cannot
be challenged. No nation can effectively
bear arms unless its citizens have the spirit
to bear arms. The second essential clement
in our security is the industrial and
economic  strength  of the country.
Without such strength, we will be conde-
mned to live on borrowed strength, and
this borrowing can be donc temporarily
but it cannot be a principle of forcign
policy. We have seen  that  military
alliances had nol succceded in guaran-
tecing  security. Ewven countries covered
by military alliances today feel insccure.
There is a questioning of the principles
on which these alliances were  brought
about at the height of the cold war.
Each country today realises that it must
build its own cconomic strength if it
wishes to safeguard its sccurity. This is
precisely what we  have  been doing.
Finally, our sccurity depends on the
strength, the morale, the fighting effi-
ciency and the patriotism of our Armed
Forces. Let us not be diverted from the
prime necessity of increasing the fighting
efficiency of our conventional  Armed
Forces.

This is what we have bien endeavou-
ring 10 do..................(dnferruptions),

There was reference to nuclear power,
especially since it is posscssed by onc of
our next door neighbours. Let us not be
panicky about it ; let us not undermine
the growth of our cconomy by diverting
resources towards that end
(Interruptions).

AN HON. MEMBER : Atom Bomb
must be built by this country.

SHRIMATI INDIRA GANDHI :
1 should like to say something about
the criticism that this country is isolated
and forlorn. Some hon. Memb:rs seem
to take delight in sclf-humiliation. The
fact however remains that our country
is held in high regard by the world and
we conlinue to play our role in impor-
tant  international organizations and

forums. [ think it is only those who lack
confid:nc: either in themselves -or in the
coutry wino indu'g: in d:nigrating the
country. Il w: are frisndless, it would
b2 interesting to h:ar from th: hon,
M:mb:r;i which country they consider
dozs have friends. The world situation
tody is in an extrem:ly [luid s ate,

SHRI RANGA : It has bzzn.

SHRIMATI [INDIRA GANDHI :
It has b:en; it is more so now. At one
tim: countrizs had well-d:fined positions.
Today they do not. Today, many of
the allianczs  have blurred and  there
are  many new factors which  hawve
arisen in all parts ol the
world,  There is  friction not only
b:tween one State and another but also
within almost every country. This is truz
not only of d:veloping countrizs but even
of the so-called advanced countriss.
Therefore, 1 should ask the movers of
the wvarious  am-ndments to withdraw
them. Many of the am:ndm:nts cmpate
from the mistukzn notion that the Presi-
dent's Address should refer to cach and
every act of the Government...(Interrup-
fions). Tt can oaly d:al with the general
outlook and the policy of the Govern-
m:mt. An ohjctive reading of  the
Address should provide oprimism and
no: gloom. I should urge oa the critics of
the Governm:nt to shed their chronic
pessimism and becon: coastructive parti-
cipants  in  working for the coatinusd
progress and prosp rity of our couatry. 1
am aware that many gups have to be
filled and many difficulties have 10 be
solved Many challeng:s have to be mat
and we have a loag way 1o go. But I am
comforted by the thought that we arc on
the right path...(Interrupioas.)

AN HON. MEMBER : Quustioa.
SHRI NAMBIAR : You arc on a very
wrong path ; you should change it.

SHRIMATI INDIRA GANDHI : My
hon. friend would certainly like to sce a
change in our path and he would like us
to go along his path. The ho, fri-nds on
the other sid:, of the oppositioi, would
like us to change our path and go in an
entircly opposite dircction......((Inferrup.
tions). The question today is this : At
a tim: when in different States there are
Governments with entirely different points
of view, the major question is how all
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of them® can stand togcther. Whether
we can find areas of agrecment and
attempt 1o increase those arcas. We can-

not possibly agree on all questions, | may
agrec on onc point with Prof. Runga and
on arother point with another party,
Still, we shall obviously have many
differences. That is why we are in diffc
rent partics, otherwise there would not be
so many parties. There would have been
just ene party.

SHRI RANGA : She has tlo
Prime Minister of a party.

SHRIMATI INDIRA GANDHI: 1
am ; 1 naturally belong 10 a party and I
am alto committed 10 a particular pro-
gramme and a particular policy. We shall
follow that programme and that policy.
We have 1o follow a path, which may not
be fully aggrecable 1o hon. members  here
or fully agrecable to Hon. Members there
That by itsell stows that onc path is
trying to take the majority of the pcople
along, because it is finding disfavour with
those who arc at the two extremes, This
is the only way in which we can go ahead
and work hard to :=olve our many pro-
blems and bring a better life to our
people. Therefore, 1 hope that the entire
House will support the Motion of Thanks
on the President’s Address,

SHRI INDRAJIT GUPTA (Alipur) :
Arc you going 1o respect the verdict of
the ballot box and remove Mr. Dharma
Vira or not ? {Interruptions).

MR. SPEAKER : I cannot compel any
particular peint to be answered. I am
not preventing anybody from answering.
1 have absolutcly no objection, but she is
not answering it. You will have another
opportunity.

Now, there arc about 558 amendments.
Hon. members may indicate the
numbers of amendments they want lo
press and fo be put scparately,

SHRI RANGA : We would like Nos.
544, 545, 546 and 558 to be put separately.

it e fagrt arnat (amTmge):
g9 g g 18 13 e

FEATIRA & |
st TwmaaTe Wrelt (qeAT) - Ew
gaye geqr 317 &Y 351 55 s @

be the

President’s Address (M)
SHRI NATH PAI (Rajapur) : We
would like to press Nos. 101 and 105,

SHRI E. K. NAYANAR (Palghat) :
MNos. 395 to 411,

SHRI S. KUNDU : No. 107.

MR. SPEAKER : I wi!l now put Shri
Rangu's amendments Nos. 544, 545, 546
and 558 to wvote.

Amendments Nos, 544, 545, 546 and 558
were put and negatived.

MR. SPEAKER : 1 would like the
parties to tell me which of the amend-
ments they would like 1o press to a
division.

SHRI RANGA : On the main Motion
of Thanks wc want to go into a division
and all our respective amendments may
be put to a voice vote.

MR. SPEAKER ;
ments Nos. 1to9
House.

I will put amend-
to the vote of the

Amendments Nos, | 109 were put
and Negatived.

MR. SPEAKER : I shall now put all
other amendments 1o vole,

All the other amendments were
also pur and negatived.

MR. SPEAKER : [ shall put the
Motion of Thanks to vole,

The quesiion is :

“That an Address bz prescnted 1o the
President in the following terms :—

‘That the M:mburs of Lok Sabha
asscmbled in  this S:ssion are decply
grateful to the President for the Address
which he has been pleased to deliver to
both Houses of Parliam:nt  assmbled
togcther on the 17th February, 1969,

The Lok Sahha Divided :
AYES

Divivien No_ 2|
Achal Sinzh, Shri
Ahm-d, S4ri F.A.
Ankinecdu, Shri
Azad, Shri Bhagwat Jha
Babunath Singh, Shri
B1jaj, Shri Kamalnayan
Bajpai, Shri Shashibhushan
Barua, Shri Bedabrata
Barua, Shri R.

[12.57 hrs,
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Barupal, Shri P.L.
Basumatari, Shri

Besra, Shri S, C.

Bhagat, Shri B. R.
Bhagavati, Shri

Bhakt Darshan, Shri
Bhandare, Shri R. D.
Bhanu Prakash Singh, Shri
Bhargava, Shri B.N.
Bhattacharyva, Shri C. K.
Bhola Nath, Shri

Bist, Shri J. B. S.

Bohra, Shri Onkarlal
Chanda, Shri Anil K.
Chatterji, Shri Krishna Kumar
Chaturvedi, Shri R. L.
Chaudhary, Shri Nitiraj Singh
Chavan, Shri D. R.
Chavan, Shri Y. B,
Choudhary, Shri Valmiki
Damani, Shri 8. R.

Das, Shri N. T.

Desai, Shri Morarji
Dhillon, Shri G. S.
Dhuleshwar Mecna, Shri
Dinesh Singh, Shri

Dixit, Shri G, C,

Gajraj Singh Rao, Shri
Gandhi, Shrimati Indira
Ganesh, Shri K. R.
Ganga Devi, Shrimati
Girja Kumari, Shrimati
Govind Das, Dr,

Gupta, Shri Lakhan Lal
Hanumanthaiya, Shri
Hari Krishna, Shri
Hazarika, Shri J.N.

Hem Raj, Shri
Himatsingka, Shri

Igbal Singh, Shri

Jadhav, Shri V. N.
Jagjiwan Ram, Shri
Jamir, Shri 8. C.
Kamala Kumari, Kumari
Karan Singh, Dr.
Katham, Shri B. N.
Kesri, Shri Sitaram
Khan, Shri M. A.
Khanna, Shri P. K.
Kinder Lal, Shri
Kripalani, Shri J. B.
Kureel, Shri B, N.
Kushok Bakula, Shri
Lalit S=n, Shri

Laskar, Shri N. R.
Mahadeva Prasad, Dr.
Mahida, Shri Narendra Singh
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Mandal, Dr. P.
Marandi, Shri

Masuria Din, Shri
Mezhta, Shri Asoka

M :hta, Shri P, M.
M:non, Shri Govinda
Mishra, Shri Bibhuti
Mohinder Kaur, Shrimati
Murti, Shri M. S.
Naghnoor, Shri M. N.
Naidu, Shri Chengalraya
Nanda, Shri

Nayar, Dr. Sushila
Pahadia, Shri

Pal choudhuri, Shrimati Ila
Pandey, Shri K. N.
Panigrahi, Shri Chintamani
Pant, Shri K.C.

Paokai Haokip, Shri
Parmar, Shri Bhaljibhai
Partap Singh, Shri
Parthasarathy, Shri

Patel, Shri Manubhai
Patel, Shri N. N,

Patil, Shri A. V,

Patil, Shri 8. D.
Pradhani, Shri K.
Pramanik, Shri J. N.
Prasad, Shri Y. A.
Qureshi, Shri Shaffi
Radhabai, Shrimati B.
Raghu Ramaiah, Shri
Raj Deo Singh, Shri
Rajani Gandha, Kumari
Raju, Dr. D. S.

Ram, Shri T.

Ram Dhan, Shri

Ram Dhani Das, Shri
Ram Subhag Singh, Dr,
Ram Swarup, Shri
Ramshekhar Prasad Singh, Shri
Rana, Shri M. B.
Randhir Singh, Shri
Rane, Shri

Rao, Shri Jaganath

Rao, Shri K. Naray ana
Rao, Shri Muthyal

Rao, Shri Thirumala
Rao, Dr. V. K. R. V.
Raut, Shri Bhola

Reddy, Shri P. Antony
Rcddy, Shrimati Sudha V.
Rohatgi, Shrimati Sushila
Roy, Shrimati Uma
Saigal, Shri A. S.
Saleem, Shri M. Y.
Sambasivam, Shri
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Sanji Rupji, Shri

Sarma, Shri A. T.

Savitri Shyam, Shrimati
S2n, Shri Dwaipayan
Szthi, Shri P, C.

Shah, Shri Shantilal
Shambhu Nath, Shri
Shankaranand, Shri
Sharma, Shri Nuwaul Kishore
Shastri, Shri B. N,

Sheo Narain, Shri

Sheth, Shri T. M.

Shinde, Shri Annasahib
Shiv Chandika Prasad, Shri
Shukla, Shri Vidya Charan
Siddeshwar Prasad, Shri
Singh, Shri D, V.

Sinha, Shri Mudrika
Sinha, Shri R. K.

Snatak, Shri Nar Deo
Solanki, Shri 5. M.

Sonar, Dr. A. G.
Sudarsanam, Shri M.
Surendra Pal Singh, Shri
Sursingh, Shri

Swaran Singh, Shri
Tarodckar, Shri V. B.
Tiwary, Shri D. N.
Tiwary, Shri K. N.

Tula Ram, Shri

Uikey, Shri M. G.

Ulaka, Shri Ramchandra
Venkatasubbaiah, Shri P.
Virbhadra Singh, Shri
Vyas, Shri Ramesh Chandra
Yadav, Shn Chandra Jeet

NOES

Abraham, Shri K, M,
Amat, Shri D.

Amin, Shri R. K.
Anbazhagan, Shri
Ayarwal, Shri Ram Singh
Bancrjec, Shri §. M.
Barua, Shri Hem

Bzrwa, Shri Onkar Lal
Bhadoria, Shri Arjun Singh
Bhagaban Das, Shri
Bharat Singh, Shri

Brij Bhushan Lal, Shri
Brijendra Siugh, Shri
Chakrapani, Shri C. K.
Chandra Shekhar Singh, Shri
Chittybabu, Shri C.

Deo, Shri P. K.

Devgun, Shri Hardayal
Digvijai Nath, Shri
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Durairasu, Shri
Esthose, Shri P. P.
Fernandes, Shri George
Girraj Saran Singh, Shri
Goel, Shri Shri Chand
Gopalan, Shri P.
Gounder, Shri Muthu
Gowd, Shri Gadilingana
Gowda, Shri M. H,
Gowder, Shri Nanja
Gupta, Shri Indrajit
Gupta, Shri Kanwar Lal
Janardhanan, Shri C.
Jha, Shri S.C.

Joshi, Shri 8. M.
Kachwai, Shri Hukam Chand
Kalita, Shri Dhireswar
Kamaianathan, Shri
Kameshwar Singh, Shri
Khan, Shri Ghayoor Ali
Khan, Shri Latafat Ali
Khan, Shri Zulfiquar Ali
Kirutinan, Shri

Kisku, Shri A. K.
Kothari, Shri §. S,
Krishna, Shri 8. M.
Krishnamoorthi, Shri V,
Kuchclar, Shri G,
Kundu, Shri §.
Kushwah, Shii Y. S.
Lakkappa, Shri K.

Lobo Prabhu, Shri
Madhok, Shri Bal Ra)
Maiti, Shri 8. N,

Majhi, Shri M.
Mangalathumadom, Shri
Mar.oharan, Shri

Maran, Shri Murasoli
Mayavan, Shri

Mcena, Shri Meetha Lal
Mcnon, Shri Vishwanatha
Molahu Prasad, Shri
Naik, Shri R. V.

NMair, Shri Vasudevan
Nambiar, Shri

MNath Pai, Shri

Mayanar, Shri E. K.
Nihal Singh, Shri
Pandcy, Shri Sarjoo
Parmar, Shri D. R,
Patel, Shri J. H.

Patil, Shri N. R.
Patodia, Shri D. N.
Puri, Dr. Surya Prakash
Rajaram, Shri

Ram Charan, Shri

Ram Singh, Shri
Ramamoorthy, Shri 5. P.
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Revocation of President’s rule in Bihar

Ramani, Shri K.

Ranga, Shri

Roy, Shri Chittaranjan
Saboo, Shri Shri Gopal
Samanta, Shri 8. C.

Satya Nurain Singh, Shri
Sen, Shri Deven

Sen, Dr. Ranen

Sczhivan, Shri

Shalwale, Shri Ram Gopal
Sharma, Shri Ram Avtar
Sharma, Shri Yogendra
Shastri, Shri Prakash Vir
Shastri, Shri Ramaviar
Shastri, Shri Raghuvir Singh
Shastri, Shri Shcopujan
Shastri, Shri Shiv Kumar
Shiv Charan Lal, Shri
Shivappa, Shri N.

Singh, Dr. B. N,

Somani, Shri N, K.
Somasundaram, Shri S. D.
Sondhi, Shri M. L.
Sreedharan, Shri A,
Subravclu, Shri

Tyagi, Shri O. P.
Vajpayee, Shri A, B,
Vidyarthi, Shri R. S,
Viswambharan, Shri P.
Viswanatham, Shri Tenneti

MR. SPEAKER : The result™ of the
division is : Ayes 159 ; No:s 106.

The Motion was adopted.

Mr. SPEAKER : In the afternoon we
will take up gencral discussion of the
railway budget. Now we will adjourn
for lunch.

12.58 hrs.

The Lok Sahha adjourned for Lunch

tili 14 hours of the clock,

The Lok Sabha re-assembled after
Lunch at five minuwtes Pass Fourteen
of the Clock.

[Mr. Depury Speaker in the Chair]

REVOCATION OF PROCLAMATION
IN RFLATION TO BIHAR

THE MINISTER OF STATE IN
MINISTRY OF HOME AFFAIRS
(SHRI VIDYA CHARAN SHUKLA) :
1 beg to lay on the Table a
copy of the Proclamation issucd by the
President on the 26th  February, 1969,

" *The following M:mboers also recorded their votes.

AYES : Shrimati Sharda Mukerjee.

NOES : Shrimati Nirlep Kaur, Sarvashri

Budget Rly.—Gen. Dis.
revoking the Proclamation issued by him
on the 29th Junc, 1968 in rclation to the
Statcof Bihar published in Gazette of
India dated the 26th February, 1969, under
clause (3) of article 356 of the Constitu-
tion. [P.’a(‘rtf in  Library. See  WNo.
LT-139/69].

14.05} hrs.

RAILWAY BUDGET - GENERAL
DISCUSSION
MR. DEPUTY-SPEAKER : We shall
now take up the Railway Budget......

SHRI S. M. BANERIJEE (Kanpur)
Sir, 1rise on a point of order. 1 invile
your kind attention to Rule 340 :

““At any time after a motion has been
made......

MR. DEPUTY-SPEAKER : We are
getting an  opporiunity 1o discuss the
Railway Budget.

SHRI S. M. BANERIEE: 1 am telling
you the reason.

SHRI RANDHIR SINGH (Reohtak) :
He has not seen the Rajdhani Express,
Otherwise, his cyes would have opened.

SHRI S. M. BANERIJEE : Sir, we arc
discussing the Railway Budget now,
Kindly hear me. What I am submitting
is ncither irrelevant nor  frivolous.

SHRI SHEO NARAIN (Basti) : What
is the question ? Should the Govern-
ment withdraw the Railway Budget?

SHRI S. M. BANERIJEE: 1 am
speaking under Rule 340,

The Railway Minister, Dr. Ram
Subhag Singh, is going to initiate the
discussion on the Railway Budget. The
discussion on the Railway Budget will
continue for 10 hours. From l1st of
March, 1969, the Rajdhani Express is
going to be started.

SHRI K. N. TIWARY (Bettiahe) :
What is the subject before the House?

SHRI S. M. BANERJEE: I am
coming to that. 1 am very happy that
the train is starting from 1st March, 1969,
from New Delhi to Calcutta. It will
stop at Kanpur station for 10 minutes.
But it is must unfortunate that no passen-
ger will be allowed cither 1o get down or

Janeshwar Misra, Kedar Paswan,

K. K. Nayar, C. C. Desai and S. K. Tapuriah.
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ta goin. R isa great injustic done to
11 lakhs of people of Kanpur.

MR. DEPUTY-SPEAKER :
all.  Kind'y resume your scat.
understand you.

SHRI S. M. BANERIJEE : Kindly
hear my argument,

MR. DEPUTY-SPEAKER : No argu-
ment please. [ have followed it,

That is
I have

SHRI S. M. BANERIJEE : I cannot
discuss it in the Railway Budget because
the mischicf will have already been done
on the Ist of March, 1969. I want the
House to be adjourncd to discuss the
matter. It is a very serious matter.

MR. DEPUTY-SPEAKER : Plcase
resume your seat. I permitied you to
raise the issue because 1 thought it was
somcthing relevant,  If you want to say
something, you welcome the starting of
the train and, if there is any inconvenicnce
caused or any addition is to be suggested,
or any change in the time-table is 1o be
suggested, the Railway Minister is always
prepared to listen to you and, il it is
reasonable, he is ready to concede.

SHRI S. M. BANERIJEE : But it will
start on the Ist of March. Does he
want the satyagraha to continue 7 Does
he want the people of Kanpur to conti-
nuc their satyagraha ? Let him say
that he will accommodate the people
of Kanpur, What is his objection 7

MR. DEPUTY-SPEAKER May 1
request the Hon. Minister now to cancel
the stop at Kanpur so that there will
not be any ditficulty ?

THE MINISTER OF RAILWAYS
(Dr. RAM SUBHAG SINGH) : Iam
not prepared to act under any threat

whatsocver, [fn.'('rmp.r.inm]
SHRI S.M. BANERJEE : [ have
not heard the Hon. Minister.  What did

he say ?

MR. DEPUTY-SPEAKER : Now,
Shri 8. M. Banerj:e may resums his seat,
Usually he raises something of immedi-
ate importance, and, thercfore, I had
allowed him.

SHRI S. M. BANERJEE : This is of
immediate importancc:,
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MR. DEPUTY-SPEAKER : This
matter can be settled with the Hon.
Minister.

SHRI S. M. BANERJEE : What did
the Hon., Minister say ?

MR. DEPUTY-SPEAKER : He has
said that he will not yeild to any
threats,

SHRI S.M. BANERJEE : There is

no threat.
It is a matter
people. Are they going
Viceroy's Special 7

st qo ®ro FrEwTS (AT @ A

We are not giving any threat.
affecting 11 lakhs of
to have a

TS ATHETE AT AT | FALL
F o gy samar faar fove 9= §,
fo et T a=T T & |

SHRI §. M. BANERJEE : My Hon.

friend has said som>thing very bad. He
is only interested in raising his
salary and nothing clse in this House,
14,12 hrs.

PERSONAL EXPLANATION BY

MEMBER

SHRI VASUDEVAN NAIR (Peermade) :
On a point of personal explanation., On
the 2ist of this month there was some
chargs and counter-charge betwecen two
M :mbozrs, nams=ly Shri Bal Raj Madhok
and Shri Ebrahim Sulaiman Sait and
soms= of us had intervened in the course
of that and made som: remarks against
Shri Bal Raj Madhok. I was not here in
the Housc at that tim: when Shri Bal
Raj Madhok, after going through the
records, withdraw the remarks that he
had mad: against Shri Ebrahim Sulaiman
Sait. I had made som: remarks against
Shri Bal Raj Madhok, and am told that
it will be good if [ withdraw those
remarks. [ am prepared to withdraw
those remarks.

14.13 hrs.

RAILWAY BUDGET--GENERAL
DISCUSSION — (Contd.)

SHRI RANGA (Sri Kakulam) : I
rise to a point of order in regard to the
10 por cent increase that have been made
by a mere exccutive ord:r from the
Railway Board on passengers’ luggages
and beddings. This is not the [first
tim= that this has been dome. Thrice
before such  enhancem-nts had been
mad:. My Hon. friznd Shri C. C. Dxsai
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from our party who will be speaking for
our party will be saying something about
the extrotionate manner in which rates
and freights heve been increased in the
earlier ycars, and on top of it the
exemptions which had been prevelent
for generations have come to be given
up in regard to passengers” luggagss,
parcels, beddings, baggages and so  on,
Not beinz content with that, just a little
more than a week before the railway
budget was to be presented here, Govern-
ment had thought it fit by an wukase to
raise by 10 per cent the luggage chargas;
they had removed the exemption and
also raised the surcharge by 10 per cent
on passcngers’ luggages.  According  to
me, this is an  unconstitutional
thing.

Secondly, they have not even meon-
tioned it in the railway budget, If
they had mentioned it in the railway
budget sprech and had asked for the
parden of this House, there would have
been some cxtenuating fact about it
But they took it for granted. I think
my hon, fricnd had been wrongly advised
by the Railway Board. The Railway
Board knows how 1o get hold of
Ministers, Ministers of State and D :puty
Ministers, and unfortunately  just at that
moment my hon. friend had to [ather
the budget which  had already  been
mothered by somebody else, so much so
that he had no chance of examining the
constitutional position.

I am raising this point from the point
of view of parliam:ntary  proprizty,
From the constitwtional point of view
as well as from the point of vicw of
parliamentary propricty, 1 consider this
to be a very bad move that  Gowvernment
have made. My hon. friend wanted to
have a cheer from the House when he
said that he was not raising any frizghts
and fares this year. But actually what
had happened was that  just before the
budget was presented here, the charges
on passagers” luggages had  been
increased.

This is not the right way to approach
the House. The Hon. Minister had
taken over this portfolio just a few days
before, and, therefore, this unfortunate
thing has happaned. But I would
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request you to advise the Hon. Minister
to see that such things are not done in
the future, and Parliament is shown
greater respect, and the Hon. Minister
should also be advised and cautioned to
see that the Railway Board docs not
play these pranks and  tricks on
Parliament as well as the Hon.
Minister.

DR, RAM SUBAGH SINGH: I
shall reply to this point at the end.

MR. DEPUTY-SPEAKER : [ think
the Hon. Minister may be permitted to

reply to  this point at the end of
the gencral debate on  the railway
budget.

SHRI RANGA He must  reply
now.

MR. DEPUTY-SPEAKER As the
kon. Member himselfl had stated, he had
come on the scene only a few days

beforc, almost just on the previous
day.
AN HON. MEMBER But he is

a fully grown up man.

Dr. RAM SUBAG SINGH : But
it has been already announced, and 1 do
rot want to make any comment on it
just now. I shall reply to the point at
the end.

SHRI RANGA : The House should
have been shown greater respect,

DR. RAM SUBAGH SINGH : Now
that the hon. Member has raised this
point, I shall give a fuller and regular
reply later.

SHRI1 DATTATRAYA KUNTE
(Kolaba) : B:fore you docid:  this
point, 1 would like 10 submit oac thing.
A specific point has been raiscd.  When
the specific point is there, to mix it up
with the reply 10 the general  debare
would rot be a proper prozedurc. This
is not a speech of Shri Ranga o1 the
railway budget. A specific point has
becn raised and the propsr procedure s
that the hon. Minister should reply to
that point just now. (lnferruptions)

MR. DEPUTY-SPEAKER : Pro:edu-
rally, Shri Ranga has been perfectly
within his rights in raising this point.
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SHRI S. M. BANERIJEE : Shri Sheo
Narain has becoms a mobile nuisance.

SHRI RANDHIR SINGH: On a
point o ord:r. Can a Momber...

MR. DEPUTY-SPEAKER : Shri
Dattatraya Kunte is already on  his legs
ona point of order. [ shall listen to
Shri Randhir Singh alterwards,

SHRI RANDHIR SINGH: I am
oa a point of ord:r about his speaking.
Can an hoa. M:mber speak while cating
batel leal 7 1 want your ruling on this.
The hoa. M:mber  is cating betel leafl
and he is spzxaking here. Is that
parliamentary 7 It is contempt of the
House, according to m:.  Kindly give
your ruling on this.

SHRI S. M. Banerjee : He is not
cuating, but chewing.

wt Toredix fag . F1E ft om @
g, aAIT IFE, yTIT W AgH A&
T AHAT & 1 F4T ggi 9 9 @A
grazm srarEsA g1 ¥ W 9T
Ay =T Fvzar g o

MR. DEPUTY-SPEAKER : I am
giving my ruling. So long as chewing
of pan, while an hon. Momber is spcak-
ing, do:s not obstruct the speech or it
is done in such manner that it is not

likely to create any noisc before his
neighbours, it is all right.

SHRI RANDHIR SINGH : It is
coatempt of the House.

SHRI DATTARAYA KUNTE : Shri
Ranga had made a point, and I would
like the hon. Minister 1o reply 1o it,
on the procedural aspect of it, just
now,

It is true that the budget might have
been preparcd carlier, and it migh have
even gone to the press. But a little
correction could have been made and
the facts could have been put squarely
before the House. The hon. Minister
has mads a statement that the fares and
freights have not changed but the fact
remains the other way round. So, a clear
explanation is necded on this point.
The increase may have been according to
the rules, but I am not concerned with
that now. I would really suggest that
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procedurally an answer is called for at
this stage.

MR. DEPUTY-SPEAKER : 1 fully
agrec with the hon, Minister so far as this
spacific point is concerncd. As Shri
Ranga himsell has said, the hon. Minister
has not been responsible for what had
happened before.  The Budget had been
prepared before assumption of office by
him in this portfolio. All the extenuating
circumstances were mentioned by Shri
Ranga. It is a valid point that he has
raised, and therefore, I had permitted him
to raise it. But tie Hon. Minister might
reply at the end.

DR. RAM SUBHAG SINGH (Sabar
Kaulha) : You are right. Therefore, no
quastion of my replying now arises.

SHRI C. C. DESAI: In the recent
reshuffle of the Council of Minister, not
one Minister or Deputy Ministers was
dropped nor one new Minister or Deputy
Minister was included; it was merely a
shulfle like a pack of cards, bul one or
two good things have happened in
this where  we feel that  round pegs have
gone into round holes; the Rai'way
Minister is onc and the other onc is my
hon. friend, Shri Satya MNuarayana Sinha
the Minister for Information and Broad-
casting and Communications.

We congratulate the Railway Minister
exceplt that he has inherited a situation
which he will find very difficult to justify,
It is a matter of national tragedy that our
people or public opinion have got re-
signed or reconciled 1o cconomic and
political impositions, particularly in the
matter of taxation, without much protest
although we just had a mcasure of protest
before us this afternoon.

The phenomenon of escalating taxes
in cvery budget has become s0 common
both in the matter of General Budget
and in the matier of Railway Budget
that people have taken it for granted that
this must happen. So, when the Railway
Minister announced that therc would be
no increasc in fares or frcights in the
new Budget, the House haved a sigh of
relicf, but let mc add here a classical
warning which is in Latin and which I
can translate in  English. It is
Timeo Danaos et Dona Ferentis. [t means if
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‘I fear the Grecks when they come bearing
gifts." So, when the Hon. Minister says
that he has ro ncw taxes, we do rot take
him at his face value, particularly when
this action has been preceded by an un-
coastitutional impo-ition ©f increase in
passcnger luggage farcs. They all knew,
whether it was he or some other Minister;
it is ro use the Minister saying that it was
done by his prud:cessor....(Interruptions)
Mr. Poonacha, whom he replaced, also
said in arother coancctlion that he was a
new Minister and, therefore, he could not
answer one of the peints raised. This is the
tragedy of making the shulfle on the eve
of the Session—both of Ministers and
of Sccretaries; the result is that nobody
takes any responsibility for any action
and nobody will come before the House
with a clean mind.

As regards the gift of no--taxation or
relicf from any mnew increasc in fares and
freights, let us examine what the correct
facts arc. In this conncction, may 1
quote a statcment made by Mr. G. M.
Modi, President of the Federation of
Indian Chembers of Commerce and
Industry, in an interview, published in
the Hindustan Times of 21st February 7
He said as follows :-

*“It was only a few days ago that the
Railways increased passcnger luggage
charges by 10 p:r cent. Earlier,
from November 1, certain  freight
rates such as those on coal wore ra-
tionalised.""

The word ‘ratienalisation’ is very im-
portant because in the name of ration-
alisation, everything is done, including
fresh imposition of taxes. It resulted
in higher charges, particularly for
long distance of 800 kilometres
and above. Now, the Railway
Board has indicated further revision of
the fare and freight structure to bring
about rationalisation. 1 want the House
1o be warned of this seemingly innocent
word ‘rationalisation’ behind which the
Ministry has, 1 am afraid all kinds of
nefarious designs. It is a fact that the
Railway Board thought it propsr 10 by-
pass the authority of Parliament, parti-
cularly when the Railway Budget was
due in a few days. So much for Shri
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Mody's comment. My leader has just
added his word of protest ‘against the
procedure adopted and we hope that
this will be the last time when such
proccdure would bz adopted for revising
farcs oa the eve of the railway budget,
without obtaining propzr sanction of
Parliamsnt which is the prop:r forum
for incrcasing any tax or freight rates
or any impost on the tax payer and the
public. They cannot throw dust in the
eyes of all pcople for all time. They
may think that they did in the past on
such occasion and say : what can they
do? They will just shout or protest.
But Parliam:nt has also chang:d and the
country is changing and you sec it from
State 1o State. This kind of action is
uncalled for.

DR. RAM SUBHAG SINGH : Now,
you are bcing grabbed by the Con-
gress.

SHRI C.C. DESAI: I shall now
turn to the budget statistics. It s cal-
culated that the goods carnings will
increase by Rs. 55 crores over the cur-
rent budget and nearly Rs. 100 crores
taking into account the budget of
1967-68. What is the basis for this
optimistic survey or assessment 7 What
is the foundation for this facile assump-
tion ? Is it that there was an incrcase
of five million tons in the first nine
months of the year over which it is
now postulated that there will be an in-
crease of cight million ? This assump-
tion cannot bc borne out by an ace
curate analysis. After a carcful analysis
of the budget books, it would app:ar
that there was not much evidence to
prove that there had been that industrial
revival which alone would be responsi-
ble or could account for an increasc in
the revenues of the railways. For in-
stance, of the § million tons which is
apparently the starting point of the
Ministry's calculation, 2.10  million
tons is for coal, one million ton is for
iron and steel and only 1.38 million
tons is for the other items, particularly
food, of which 17 million tons moved
by railways from Punjab and western
parts of the country after a bumper
harvest, which you cannot exp:ct cvery
year. Notwithstanding that some minis-
ters are proclaiming from house tops
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that there has been an industrial revival.
The position is not so acule as it was
at oae time but there is no reason to
think that parmancnt industrial revival
has taken place, particularly now when
another Government has  come  into
being in West Bengal. There was in-
dustrial recession in that part of the
country last time and there were Its
repercussions in the rest of the country.
Pcople feel, that judging from past ex-
pericnce, there may not be a fair deal
10 industry and people connected with
industry in that State. This fear may
or may not be justificd but the fear is
there and it had been expressed in the
papers. Therefore, 1 say that these
calculations and assumptions by the
railways are more in the nature of
wishful thinking ; they are shadow with-
out substance. The position in respect
of passenger fares is an accurate index
of the railway carnings. Passenger
earnings bhave fallen from  the
anticipated figure of Rs, 266 ciores 1o
Rs. 262 crores, Obviously the reason for
this is the operation of the economic law
of diminishing returns, because of the
imprudent and unnecessary surcharge on
passenger fares introduced lust year.

Since the railway budget must be balan-
ced or burst, you have to do something if
the expectations of increased revenues are
not fulfilled. In other words, we must
look in the direction of ecconomy or
retrenchment. Where is it possible 7
To avoid any further mid-term increcase
in passenger fares or freights, the only
main head under which economy can be
and should be effected is the staff and
personnel.  According 10 the booklets
supplicd by the ministry itself, the staff
had increased from the modest figure of
9,14,000 in 1951 1o 13,63,0000 in the
current ycar—an increase of 45 per cent,

SHRI INDRAIJIT GUPTA (Ali-
pore) : What about increase in
mileage 7

SHRI C. C. DESAI: As compared
with the increase in servicese, mileage,
stations and materials, this increase in stafl
is absolutely out of proportion and it is
this basic factor on which economy must
principally be applied ;
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SHRI NAMBIAR (Tiruchirappalli :
Leading to more accidents !

SHRI C. C. DESAI
cooks spoil the broth.

Too many
Too many people

working at cross-purposes will create
accidents. I am saying this to
avoid accidents. We have plenty of

development and our people  can
b2 absorbed in the developing
cconomy. It is not nccessary that
over a single pizce of job, there should
be more men than necessary. 1 hope
this will be accepted cven by the
communist party.

This contention is borne out by the
fact that 45 per cent incrcase in  staffl
has not been matched by any correspond-
ing expansion in lines, stations, materials
and services.,

SHRI RANGA : Or cfficiency or
safely.

SHRI C.C. DESAl : Every ycar we
have been told that everything is being
mechanised in the railways and we are
on the road to mechanisation,  If that
were <0, there should be a further possi-
bility of retrenchment in staff.  But that
is not forthcoming, becausc the railways
there also are und:r pressure from the
people bzlow. With this enormous ex-
panditure on mechanisation, there should
bz som= return by way of saving on
staff.

Any increase in stafl has also to be
measured against the per capita  cost 1o
the exchequsr, Here, the railways stand
condemned by their own publicatioas.
The minister himself has confessed that
expandilure on stall accounts for 66 per
cent of the running expznses, with an
increase of Rs. 11.23 crores this year, at
a coascrvative estimate, which may not
take all the grounds inte account. I
scc that because of certain developments
regarding dearness allowance, there may
have been some increase in cxpenditure,
but what we want is economy in the
number of perwonnel and not economy
in terms of remuncration of cach indivi-
dual worker,

SHRI INDRAJIT GUPTA :
about cconomy in officers 7

SHRI C. C. DESAI : So long as that
economy docs not apply to Members of

What
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Parliament, you can apply it to officers
all rightt I am no longer there.
The average Pper capita  natioaal
income is approximatcly Rs. 461 por
year. The corresponding average national
income for a railway employce in 1967-68
was Rs. 2732 with an addition of Rs. 161
for rail cars and other facilitics like
generous facilities for free travel, the
like of which very few of us enjoy, 0a a
scale unprecedented in any other form
of public enterprise.  Taking all thesz
factors inte consideration, this spooa-
feeding or featherbedding should siop
and I hop: the Railway Minister, stroag
as he is, should be able 1o scc that
something cffective is done. If nzcess-
ary he can appoint a Commission to go
into this matter and whatever he wants
to can be donc as suggested by the report
of the Commission.

I will refer to som: matters regard-
ing operational efficicncy or improvem :nt
in the operational cfficicncy. The muin
subject that comes up to my mind in
this connection is double tracking. It
is onc of these mzasures which would
enable the best wuiilisation of existing
facilities and rolling-stock. What is our
record in the matter of double-tracking ?
At present only 17 per cent of our total
mileage is double track while it is as
much as 63 in France and 50 o1 the
German and Japancse systems, W have
a considerable leeway 10 muke up. |
suggest in the apportionment of priori-
ties it should get the highest priority.
It will give you a betier uilisation of
existing facilities than any other factor,
This is a measure where except for the
extra cost there is no forcign exchang:
involved and that is another important
consideration, It should be possible
to find the funds required for double
tracking either by reducing or diverting
the present provision of Rs. 118 crores
for rolling-stock. This is putting cart
before the horse. B:fore you have
enough rolling-stock what you want is
increase in track facilities so that you
can make the most effective and best
possible usc of the rolling-stock available,
Even dicsclisation should take second
place as compared to double-tracking.

Sometimes one wonders for whose
benefit the railways are run, whether it
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is, as my hon. [riend said, for the
Moghuls of the Railway Board or for the
great Moghul of the Railway Ministry or
for the staff (Interruptions) or for
the long suffering public which bears the
burdea of fares and freights.  Provision
for passenger amenities in the budget is
only Rs, 4 crores as against Rs. 8.14
crores for am:nitiss to stalf. The total
staff is 13 lakhs working for the benefit
of the railways, for the benefit of the
nation. What about the nation itsell 7
Everybody who travels by railways knows
about it. 1 wish that the Railway Minis-
ter would at  some time like the old
Prince Haroun Al Raschid go incognito
and travel by railway. Either he should
grow a beard or put on a mark. Let
him sec for himself what kind of over-
crowding is tuking place in the trains.
Let him try to see if he can enter the
bathroom of a train. Only by going
incognito he can see how c¢ven the
meanest ameniiies are denied 1o passen-
gers, how much dust and dirt is there in
the compartment and what punctuality
the train keeps. 1 am  not  making
this suggestion light-heatedly but in all
scrivusness. 1 hope the Hon. Minister
will change his form, change his dress
and look and travel by a train, il not
from Delhi from some way-side station
and see for himself the conditions
obtaining in the railways. If that is
done, 1 have no doubt that every passen-
ger in the country will get what he
deserves and what he should have.
Over-crowding, insanitation, unpunctuas-
lity and danger to life, thesc are things
which one has to see 10 be convinced
about them.

As somebody said, today to travel by
train is more risky than travel by air or
some other means.  Apart from being
risky, it is certainly more troublesome
and nauseating. Instead of travel it
becomes a travail.

1 do not want to give the figures
about over-crowding, particularly in
suburban trains, even passcnger trains,
throughout the country. For instance,
there is an increase of 33 per cent in
the non-suburban trafTic and 16.4 per cent
in suburban traffic without any addi-
tional facilities to carry this additional
load of traffic. Similarly, punctuality
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figures also'do not reflect credit on the
working of the railways. The ratio has
fallen from 84,76 in 1965-66 to 75.90 in
1967-68.

In connection with accidents, may 1
bring to the notice of the Hon. Minister
a recent case in Gujarat 7 At a place
called Tetoda, a train was allowed to
pass and run over passengers who had
given notice that thcy were going to do
satyagraha  and that they were not
going to move out of the way. The
instructions from Dethi were that the
train was to stop at both places. In
spitc of that, the driver or whoever was
in charge of the train, aflter passing that
station, ran over those people doing
satyagraha. QOne dicd on the spot and
the other died later on. Mo investigation
has been made and no inquiry has besn
carricd out.  Although we brought this
specially to the notice of the then Railway
Minister, nothing has be:n done, I
should have thought that the Railway
Minister, instcad of thinking that he
has washed off his hands of the Railway
Ministry, instead of thinking that he
has got rid of this bad rubbish, he
should have found a little time 1o be
present in the House when the railway
budget is being discusscd because what
we are  really  discussing is the acts of
omission and commission carried out by
him as Minister at that time.  That
much about accidents.

Then I come to another feature which
is very common in railways, and that
is pilferage. It has reached such tre-
mendous proportions that losses running
into six figures are accepted as a matter
of fact, as a matter of resignation in
railway centres like Howrah, Mughal
Sarai and Bombay.

Coming to catering and sanitation,
they know that the catering arrangements
are bad. So, they appointed a commi-
tte:. But of whom? Only Congress
M:mbers? How are the Congress
members alone qualified and competent
to advise on catering? Though four or
or five Members of Paliament were
appointed to that committce, all of them
were Congress members. How is it that
Congress members alone have know-
ledge of catering? Woere they trained in
some school of catering or somewhere ?
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SHRI 5.M. BANERIJEE : Congress-
men are good cooks |
SHRI C.C. DESAI : This is the

kind of treatment which they give to the
Opposition and the Prime Minister has
the temerity to stand up in her scat and
say that she wants the co-opcration of
he Opposition parties ! It is a little
committe: on catering but they must
appoint only Congress men and women |
Becausc they get their TA and DA, that
is why perhaps they appoint only Con-
gress people on these committees. |
want this to be examined. I brought
this specically to the notice of Shri
Poonacha at that time,

SHRI R. D. BHANDARE (Bombay
Central) : This is (oo cheap a
joke,

SHRI C.C. DIESAI : Very well. 1
will lcave expensive jokes to Shri Bhan-
dare. I beliecve in cheap jokes because
that is a joke that he will enjoy and that
he understands.

About the Railway Board, with the
little experience that I have had of the
administration, 1 feel that there should
be a buffer between the Minister and
the Board in the sense of a Secretary
not derived from the department itself
but from general administration who
will be in a position 1o advise the
Minister in respect of the proposals put
up by the Board and not being influenced
by the Buoard itself.  That is such a thing
as fresh, bold, indcpendent advice from
a person of gencral cducation and gencral
knowledge. That is a sort of thing that
happens in  all the other departments,
even in the States where I used 10 be
Secretary, in the matter of medical and
public health or public works depart-
ment where the Sceretary used 10 be
a civilian. Even when the Governments
changed and the Congress Government
came in power, they were asked whether
they would prefer to have an  Inspecior
General of Civil Hospitals as Sccretary
in the M=dical Dcpartment or a civilian
or whether they will have the Chief
Engincer, PWD, as S:cretary or a sepa-
rate S:cretary drawn from the gencral
administration and in all cases they
chose the latter course. They preferred
to have a scparate Secretary. This is not
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in derogation of anybody in the Railway
Board at all. I have great respect for
the officers presiding in the Railway
Board but I am talking general adminis-
tration and as to what is good in the
interest of the Railway Board, the Rail-
way Minister and particu'arly of the long
suffering public which have <0 much to
do with the good running of the railways.

There are one or two things about
Gujarat, Although it may look paro-
chial, coming as T do from Gujarat I
cannot help referring to them. We want
to know what has happened to the ancient
proposal for a railway from Tarapur to
Bhavnagar, [ used to hear about that
railway ever since 1947, When Balwan-

. tray Mchta was alive, he tried hard to

get that railway accepled. Even a survey
was made and a promise was held out
that the railway would be constructed,
Since then the railways have fallen on
evil days ; they have bceccome bankrupt.
They say that thcre arc no funds and
they are using the available funds only
for strategic purposcs or for industrial
areas, But I make bold to say that
Tarapur-Bhavnagar is an important link :
it is a link which passes through the most
populous arca of Gujarat and you will
have all the traflic, all the revenue and
all the income that any railway in any
sector can give you. I do hope that
this matter will reccive the pzrsonal and
immediate attention of the Hon, Minis-
ter.

Similarly, there is a little gap-p:rhaps,
the hon. Minister may not even know but
T must refer to that,. .between Jasdan and
Rajkot. From Jasdan to Botad the
railway has been constructed but  this
particular gap between Jasdan and Rajkot
has been left out, almost looks as if
through inadvertence. T would like to
bring to the notice of the Minister the map
of Gujurat (Saurashtra) in which he will
find that there is a little gap botween
Rajkot and Jasdan which requires to be
filled up.

Similarly, the Hasan-Mangalore Rail-
way is to be constructed ata cost of
Rs. 28 crores but T am told by my
friends from My:ore S:ate that the work
on that is proceeding at a snail's pace.
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Only Rs. 8 crores worth of wotk has been
done. Although the work was supposed
to be completed by 1972, at the present

rate it will probably be completed in
1982,

We hope that thc hon. Minister, as
soon as he gets a little more time, will be
able to look into this matter and sce that
the work is completed according to sche-

dule and that the money is allotted
acoordingly.
Then, I would like to make a point

about the demand of Gujrat for the
location of the Western Railways Head-
quarters somewhere in Gujarat, preferably
in  Ahmedabad. But it doecs not
matter whether it is Ahmedabad or
Baroda. Gujarat is a growing industri-
al State. Perhaps, no other State
is devcloping so  fast  industrially
and agriculturally as Gujarat, What
you require is better railway facilities
to support the agricultural and industrial
revolution which is taking place in
Gujarat, Why should you have two
Railway Headquarters cide by side in
Bombay city? 1 hope my friends in
Bombay will not take amiss if I say
that. Lzt each Stalc be content with
one Railway Headquarters, It is not
neccssary that several Railway Head-
quarters should be located in onc place
whether it is Bombay or Calcutta, We
do hope that, cven at some cost, cven
at some sacrifice, the legitimate claims
of Gujarat will be listened to by the
Railway Board. They are somctimes
hard-boiled  bureaucrats, 1  certainly
exp:ct the hon. Minister who has to take
a political vicw of any problem 10 take
into account the feelings, not only the
feclings and aspirations, but also the
requirements of Gujarat and see that, in
the near future, at least a policy decision
will be taken and an announcement will
be made that the Headquarters of the
Western Railway which runs mostly
through Gujarat will be located in
Gujarat, cither in Ahmodabad or in
Baroda.

There is one more point of particular
importance which I would like 1o bring
to the no'ice of the hon. Minister and
that is the strategic areas of Rajasthan,
U.P. and Bihar and also of castern
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India, that is, Tripura, Manipur and
Nagaland. Just as we are going to
have an extension of railway into Jammu
& Kashmir State, similarly, on the
eastern side, we must have railways
going into Tripura, Manipur and Naga-
land if we want thesc areas to feel that
they arc part and parcel of India and
that they share in the development and
growth of this country with the sane
conviction as others. In that case, even if
the Railways run at a loss, to begin with,
it is our duty and it is our obligation
to our prople that we provide them with
the minimum transport facilities through
railways,

In conclusion, I am reminded of a
cry which rings sonorously down the
corridors of Roman History, ‘“How long
will thou abusc our patience, Cataline 7',
If we substitute the word ‘Cataline’ by
‘Railway Minister’ Dr. Ram Subhag
Singh though an old-timer in the
Railways is still a new Railway Minister,
you have a cry which will be found on
the lips of millions of our p-ople who
have, everyday, an occsion 1o travel by
railways from the place of their residence
to the place of work, from eonec place 1o
another.  You must remember that there
is such a thing as consumer resistence
and, once you get into that position, all
your estimates of railway carnings will
go off the rails and you will be much
worse off. Therefore, you must allot
more money for passenger  amenities
instecad of for staff and also you must
improve the working of the Railways in
the matter of punctuality, in the matter of
pilferage, in the matter of facilities, for
the railway traffic,

SHRI KRISHNA KUMAR CHAT-
TERJI (Howrah) : 1 did not have
the privilege of listening in pirson lo
the Railway Budget when it was presen-
ted before this House; it was no! because
of the aftermath of the mid-term poll
in West B:ngal but because of the scrious
illness of my son. Itis rather difficult
for o1e, sp:aking from thic sid: of the

House, to do justice to all the feelings
that com: upp:rmost in his mind.
Even then, I would like to say
this.

I am happy that w: havz today got
a Railway Minister in Dr. Ram Subhag
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Singh. Dr. Ram Subhag Singh is a
prxson who can accept bouqusts and
brickbats with equal composure, It is
a pleasure, therefore, to cross swords with
him oa the floor of the House. T know,
Dr. Ram Subhag Singh has got the right

imagination and even some arrozant
courage...

AN HON. MEMBER : Arrogant
courage !

SHRI KRISHNA KUMAR CHAT-
TERJI : Yes, I repeat it arrogant
courage. Perhaps, while presenting the
Railway Budget one has to exhibit that
arrogant courage.

We have to remember that India
cannot survive il there is any more
bungling on the railway front. This is
a warning that I gave. Unless the whole
Parliam:nt is awarc of this grave danger,
perhaps we will m2et with a big calamity
in the near future,

It is good that the Railway Budget
has been presented with a small surplus
after four years and there has becn no
risc in fares and fricghts. 1 will read
out to you the impression that has com:
out from a writer in the Srafesman on
the 20th February @

“‘Reliecf and cven happiness were
the first reactions of the common
man in the capital 10 the absence
of any increase in passenger fares
or frieght rates in the railway
budget for 1969-70. ‘It is about
time that the spiral of fare and
frieght increases stopp:d’ said a
young office-go:r. But his happi-
ness wis a little subdusd by the
fear that the general budget might
well be a ‘shoppzr' more than
ncutralizing the absence of increase
in the railway budget.”

I wish our Finance Minister was here.
But then the little rolace is there that
our Railway Minister has come out  with
a Ruilway Budget without any increase
in farcs and frisghts.  But then, there is
the rationalisation of fare and fricght
structure. 1 am allergic 10 the term
‘rationalisation’. 1 come from West
Bengal where, in the name of rationalisa-
tion of tramway fare structure, quite a
big load was put on the poor, sulfering
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pcople of Calcutta. Even then I am
glad that he was bold cnough to say in
his Budget speech that rationalisation
was there and that we would be preparing
to go ahcad with all the courage to
meet any calamity that we may face.
In this connection I would like to say
that therc is some irrationality in the
fare and fricght structure, There is no
doubt about this. That irrationality
should be removed, but then this should
be without tcars, Unless that can be
performed, I think, the bouquet that we
are prepared to throw towards the
Railway Minister of today may mot
be repeated in futurc and history may
decry the prophecy that he gave while
presenting the Budget, the promise of
no! increasing the fares and fricghts.

I would now like to refer to a fow
obscrvations made by our Railway
Minister. This is a summarised version
that appeared in the Statesman of 20th
February ¢

“'Since two-thirds of the expendi-
turc of the railways were incurred
on staff, Dr. Singh promised to
achieve a higher productivity rate
to reduce the costs of operationa,
Siaff increases during the current
year were  proportionately  smaaler
than the increase in the tra™ie.™

Dr. Ram Subhag Singh is rather a
bo!d person.

We know that the former Railway
Minister Shri C.M. Poonacha was trying
to imrove the working of the railways.
Here, 1 must make som: appreciative
remarks about that good g:ntleman. He
was 100 good for the portfolio. H: was
trying to improve the working of the
railway and trying to scrve the p:ople
but he was groping against a dead
wall.

15 hrs.
[SHRI R.D. BHANDARE in the Chair)

He had momised us that at the con-
clusion of the budg:t wyear he would
present us with a surplus of at least Rs. 1
crore, But what has actually happened
is that we had to closc the balance with
a colossal deficit of Rs. 10 crorcs, which
is oo big for a poor country like ours.
Therefore, I am not quite sure whether
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Dr. Ram Subhag Singh after one year
will be able to credit the railway account
or the account of the public exchequer
with the amount that he has promised
today.

Sir, I come from West B:ngal, an
unforiunate State which has been seething
under discontent, frustration and even
irritation because of the injustice meted
out to it in the past by the leadership at
the centre...

Mr. CHAIRMAN : The hon.
Member may kindly come to the
budget.

SHRI KRISHNA KUMAR CHAT-
TERJI: | am coming io the budget.
The railways have very much to do  with
the political problems of the country.
So far as West Bengal is concerned we
are happy that Dr. Ram Subhag has at
last realised the danger of the situation,
for at page 8 of his budget speech he has
referred to the question of a survey for
the location of a circular railway in
Calcutta, That is good. Hec has said
that the problems of Calcutta and
Bombay nced to be given first priority
and that in consultation with the
Planning Commission it has been agreed
that subject to further examination of
what financial and operational responsi-
bility should ultimately devolve on
the railways in  the matter, the
railways should take up a survey for the
final location and detailed planping of the
suburban dispersal linc in Calcutta. That
is one thing which do:s put some cheer
in me because I had been losing faith
in the machanism of the railway
saystem,

1 would like to quote what has been
stated in  the fmprint of November. It
says :

“Calcutta is not one disaster but
many, cach brecding its own kind
of despair, its own spzcial night-
mare. The cily planner scans
the decaying water, sanitation and
transport systems and holds out
the prospect of total failure, a
breakdown so complete that pcople
would flce as if running from war
or plague. The sociologist talks
of the frayed fabric of society
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coming apart altogather, the econo-
mist of a d:pression so deep there
could never be any rzcovery. Thz
political analyst resorts to words
like *anarchy' and ‘nihilism' and
asks whether Indian d:mocracy
can survive the erosion of
faith that is taking place
here’".

It is good that Dr. Ram Subhag Singh
has realised the danger ahead, although
it is rather too late. Anyhow, we
weclcome his assurance that there will
be a survey and he has allocated som:
fund for the purpose though it is not
enough considering what we exp:ct from
the C:ntre, which has been putting
ruin after ruin on the State of West

2ngal. I repeat this bicause in the
matter of fiscal policies and financial
allocations, West  B:ngal has been
smarting under a sense of injustice done
to it by the Centre. | repeat it from
this side of the House. Therefore, it
is good that Dr, Ram Subhag Singh has
at last shown a merciful attitude towards
Woest B:ngal by promising this circular
railway at this juncture. In regard to
the circular railway scheme, the editorial
of the Hindustan Standard dated the
20th February, 1969 says !

“It may be truc thata plan of
considerable magnituds, which the
O-railway is, cannot b: effected
overnight.  All prose and cons
must b2 carefully weighed before
a firm decision was taken. But
how carcful the WUaioa Railway
Ministry could get? For how
long will the weighing continu:?
And when will action follow ?
New D:lhi's patience is apparen-
tly endless. Not everybody else’s
is"".

These are the remarks in the editorial
of the Hindustan Standar{ which isa
widely read daily in Calutta,

I would revert back to the Railway
Board and reiterate my d:mand once
again for the immz=diate liquidation of
the Railway Board. When I cams to
this parliam=nt in 1967. I remanded
this House of the fact that 1967 was not
1947 and that we had to think in pew
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terms and that a new vision was necessary,
and a new courage, a new programms
and a new every thing was necessary,
Therefore, I reiterate once again my
demand that there should be an immediate
dissolution of the Rai'way Board, and
the reason why I say this is this. 1 shall
share with you some of my painful
experiences with the Railway Board. |
have with me here bundles of letters
which I have got from the Railway Board
and the railway officialdom. 1 have
got not just one bundle but several
tundles. Each one of them is an essay
on futility. In my attempt in my own
humble way to do justice to certain wrongs
that are being perpetrated, I have met
with only a dead wall. That dead wall
is nothing but the rules and regulations
which are outdated aud outmoded and
which I would say are even anmtirocial,
I am not the only one 1o draw this kind
of inference. Even in the report circu-
lated by the railway themselves, while
discussing the question of the railway
accidents it has been stated that the rules
stand in the way and cven the Kunzru
Committee could not improve matters.

I would like 10 mention why the Rail-
way Board and why those vencrable
gentlemen  sitting over there in air-zon-
ditioned rooms cannot really parform
the  responsibilitics of 1oday. |
say this emphathically that it is im-
possible  for this Railway Board 1o
perform the responsibilities of a socialist
country today. Therefore, I would like
1o rcapzat what had app:ared in the
Hindustan Standard of the 20th February,
1969, This was what had appared.
Mr. Khandelwal, Chairman of the Rai!-
way Board had met the press pzople and
said as follows:

“*He said closing of certain unrc-
munerative railway lines was bzing
considered despite the obj=c'ioas
from the Staic Governments and
the prople of the areas co»-
cerned.”

Is the railway system 1o serve only pro-
fiteering ? I ask the Railway Minister
what he is here for 7 Are we here 10 serve
oaly the intercsts of certain  vested
interests or arc w: here to serve the
people’s intcrests or Lthe  inteross
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of  The States?  What are we
here for 7 1 am a little confused as to
what the function that I have to do is?
Have I serve to the State and the people
there or have 1 to serve the masters in
the Railway Board? That is the confu-
sion that I have, I think the railways
will have to think not in terms of
profiteering, not in terms of unremune-
rativeness of the lines but in terms of
public service. In Howrah itself, as we
have been demanding for the taking over
of the Howrah-Atma line and the
Howrah-Sheakhala  line. Everybody
knows that with these private railways,
our railway system has failed to achieve
the objective that it has. There has
been loss of revenue on the private rail-
way because of the manner in  which
the private railway system is being run;
it is being run in the interest of some
vested interests only. Therefore, these
should have been taken over long long ago.
But then we have hesitated too much, and
we have not performed our responsibilities
to the people.

In the light of the view expressed by
the Chairman of the Railway Board, [
feel that the Railway Board cannot per-
form the functions of today. The Rail-
way Board has outlived its wtility. The
Railway Board had boen created for a
particular  purposc. The duties then
were quite different.  But today it has
converted itsell into a coteric of vested
interests, and I am prepared o prove
this.

Thercfore, it is very nccessary that we
should not coacentrate power in their
hands in the name of experts or even
in the name  of certain officials who had
proved their merit in  the past. We
cannot create a body with  these prople
so that they may rule over wus.
Therefore, the first thing that I request
the Hoa. Minister is 10 take courage in
his hands and abolish the Railway Board.
It brooks no delay. [ make this point
oaly bzcause 1 know what kind of
favouritism, nepo‘ism and vicious things
are going on in the Railway Board in
the names of rules and regulations. The
rules and regulations are interpreted by
them as executed by them or imple-
m:nted by them. Even humble parlia-

:ntarians looking to th: fuactioning
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of the railway board finds that the old
fashioned rules stand in the way of
serving the interest of most people. |
must also say that a parliamentarian is
treatcd with the same shabbiness as any
man in the street. If he writes about
something to the Railway Boord offici-
aldom or even to our great ministers,
they will simply say at first that the
matter is under consideration. After
six months, a letter will come saying
that the opinion of the Railway Board
is contained thercin. This is the way
it functions and it has become the
fashion. In such circumstances, the
Rajdhani Express loses its utility, If
they want to show their progress and
speed, there is this record of the working
of the Railway Board and the Railway
Ministry. What good docs it do if the
capital express adds some speed.  Some
people will travel faster in luxury. This
is a poor ccuntry and it can ill afford
the luxury of the capital express.  Still,
I am prepared to concede that the Rail-
way Board has done a good job by
introducing the capital express.  There
is another instance of dilatoriness and
ignoring the just claims of West Bengal,
1 refer to the electrifiaction of the Bandel
Katwa line. Many times it had been
promisced but cleetrification never came
and now the whole system has suffercd
so much that the people of Burdwan
district, where Congess  held its strongest
position, had recorded a devastating
verdict of no-confidence. Therefore, it
is time that we arc awake about our
responsibilities. The railways are the
oldest of public sector undertakings and
they are on test.  IT the Railways, whose
centenary was cclebrated the other day
and which are the oldest of public under-
takings in India, are not able to make
success of their working, we shall be
failing the country and 1 shall be failing
in my duty if 1 do not sound this note of
warning.

Unless the railways pick up and the
minister gets alert about his responsi-
bilities to the people, it will be too late
and the irritation and anger of the people
will certainly grow to such and extent
that it will create violent reatioas in my
State. When I see trains bzing burnt,
1 think that if these g:ntlem:n of the
Railway Board, who are used to travelling
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in saloons and air-coaditioned coaches,
travel in third class, 1 am sure their
mo:al coascizme: would revolt and they
will understand that it is an oppressive
system which is functioning in the name
of a public undertaking.

Sir, I am happy that a new minister
with new dynamism and boldness is in
charge of the portfolio, Therefore, we
are expzcling great  things from him.
These are the indications I have placed
bzfore him in the fond hope that he will
take courage and move quickly. Time
is the essence of the matter, If I may
indulge in a bit of loud thinking, 1 think
the country is passing through a crisis.
The need of the hour is a national govern-
ment at the centre. [ feel all the demo-
cratic and progressive forces in the
country must combine and form a
national government, a coalition govern-
ment, if the railway system is o (o
justic 1o the country. This is a bit of
loud thinking, I am making and I crave
your indulgence for that.

st W AW (o) o FwWiT
#EIRY, 19 91 gAartaT 9 F a9
F arz 19 | F099 2 FAUAT WY
FgmE Frawz wIE F for &
gr. g fag St &1 gETEATE
gar g | #fF =1 Arga A1 ag gATE-
a1z ¥ F woran gy A ArfgEr
TH GATFATE & gFAT § AT AR
qay qgar & off qATaT ST FT AH-
gz 2T g oA €1 ¥ | A TAES
ag a9z §ATT AT AT IAG AR A
¥ g7 eral wAEriat w51 W AT
TR AFET F1 GATCHARR AT
forgia stifeamT & 91X fmrArd &
FH @ 0T F 44 TS 4E & 918
oT AT A1 wwe fEf g
gwrafy wgea, faw q9a 1. wT
¥ oaqd a7 a4 g %W
qre fFagi #< ATE 7 H1E TATH TEY
e @Y greN ¥ ¥G AEs wEad
% arfeqi aomgt dfEA gR e §
*r§ aelt T qrEr A AT AL
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wré 4Y | IAFT qAZ TEAAIE | @A
HAT 7 fFaqr wrgr A @@ T AT
9 wgw @w fear g, &€ Fgarn
agt #r & faw w@w fear ¢ fags
Fqt & 7 &1 fewar AN qrer agq-
WAIWETF gaaar g &
FAAAT F TAF F1E A F) gea fzaArd
afr @ wraz IF g q@esr grv |
afeT fam &n & fermr gfaer aei
# qgrar MA@ # IEET @A U EW
g feoar 4 agrar Tan, g
ga® {1 39 faarei #1 g ard &
qqsHr g4 | FAR 13T & AT 7 946
g F¥ ArAaAT fracd 1§ g, nedndy
FAFA AL BT & gArfas 98 A7T-
TERAT & 1 AF AHIAT | gAT
FUA T4 aF 9§9 ey 47 T
ggast | W e ¢ fF 99 wARAT
§ 7 @149t a7 ¥ o gafer § 9av a3
gr fETm 7 gy 4T Y AIAT AR
qt Y7 =9 q= FT AT qrer 3, F=f1-
i faeglt Y ot NF & IAF7 AN
WIET & SHA F@ FA FA A0ME0
qt | FfeT ag 74t fFar ) & . aga
# fAygT s Tgar § fr oag Jge-
I 7% AFE &N F 0T F 59
FHI ARG FL HIT FI4 HW F
giATIEa Far fasit £t a=dr |t
¥ ZiANIETA & A NE F IAH T
F41 UAFE ®T q1 A0 F FF GrEr
A1 agfeaa gt

ATAAYG |41 AT 7 WA WA § 0%
wag ag 3 %31 2, & 39 & & w9
1z F@T § ¢

“Perhaps, there has also been some
diversion of short distance traffic
from rail to road duec to our having
increascd the minimum railway fare
from 15 10 20 Paisc. Frankly speak-
ing, | am not unhappy over these
developments...""
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ITHFIA FT TG qE W
FEY F A6 & foq @1 GF9G &Y
ar wz 7f ¥, geifs gafedd &
FAY 7 &, ¥fg7 @ ¥ =A@ AEg@
gt ¥ 1 ¥ = A A7 ag A7 mg
daEr A gEied €Y W™ &
a%7 &% £1f mgfoma a@) foedr 2,
drat 2+ & feadi ® gafedi &1 Ae-
axfegt &Y a7z za fear 9mr 2, =
agt TraAT e ST T 9@, oA faawat
F 4-Awe S g wwmal & fAr
FAMT 9 Y AFT FIAT IATET GHHE
FA o 2, #ifE AT "W owwT 40
§Z 1 &, a1 41 7i e A9 w@q
faar smar, W #1 qg wz-awfai
®Y d7g GATARL &1 AT Al o0 |
ugsmm & garfedi #1 a@gfead @
g%, 37 & amms, &1 fzwawa o
A

st Toile fag @ wgfoad aqen,
sq1 wgfead & aig

ot gew " qgSy e qr fEn
q7rET | W H | Fr tmAr JE
2 AR AN g d3 ¥ for wag A
fasdt &1 3T FE1 9T Ai® AT
g & AT g TvEAwd &3 g Al
¥g7 § fF At 37 wIwgm A w1
g¥a, afrgi saEr A @@r @A
¥ sgar g f #=omm iA & gmifed €1
T mgfoad 2 @irg |

TEIT AR A AT AF0T & A
gregi & faw fear @ ot siT ==
T & agesr ifge sy ¢ fv foudr
= #! faeaa @ a@ gREl § Fm
w1 gE R A& & gmfes ag
o feo €Y qu w77 & =y alx
AGCHET FTA KT A 1 HTA ®S
mifes warfeg 9 @Y &, & mfew

& o% AT ATwY AT F—
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FN A1 MFA ¥ FoAT A gEhma AfAA
fas & ga s f1 afexr 7z =@

e
fagd ar% @g 09 g9 FH uE-
TFZH G, FAC T UFAIITH FA §, I
ferNamadfi i azamdsfa
g qET T A oFAiIzE w7 OFH
7% % forr 35 917 smE ITA,
gy qifsamyee Fr  gemn, B
TEIHITT B AT F JATIET F1 gOAT,
7faT @z1% & FMi #1 gETgT IT A
FJIAET F1 HT IW F A7 FF AT
A Iz, faqF FH gRE AaEw
fasg 1 & Ty Aem 7 oW freae
FEar i 7 ot s frew & =ow I
Y g AR 7 33 7 afy 3 F
FFIAT JTAET g FT AqAT TLA
qIAAA T AE | AFAT FAT AT F
f& grzaz Yz gat S @ wdr A=
AFAFTTFAFAEITHFE TT
18-18 g+ 3t Y qzdt &1 W=
T fEdY grzaT 1 @17 A @t
M IT § FF TIFR FT g% § &
az mrE 7 IF 0 fgRwT F ag
RIFAT HFGI 9T 9GAT IAT | IT FY
g a9 1, 37 1 gfqq F4)-
e F1 gega fifag arfs gowdm
ARAT F ATG T F1 ORI 1
TS | ITF AT FF A
TgAY 2, 39 ¥ fAAE 91 7F

gumfs agEa, ¥ F agsy A
qarT Nz gy I § I F
A GAT § F AT §7 qGT qvF FWH
fear &1 & zmar arftw F@r g
Ffeq it 59 a7 @F g% weew
F 9% fafreze ganfear aga &1 ms
TAE 937 &1 AET fAer SeER
fasma & Y &7 g@ 7 awwa F
fasrga #1 9t f5 g7 =iet Aafag
A A ¥ wH, W W-AQ
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gu wafaai #1 g aft ¥ @r 9%,
#ifF 77 7 47 37 7 FIve A&
fear | wgi gw #7150 e Y TEE
qf, agi gW #1 qiv dFwa et
T 7ERa, 98 3T &) qafendr §
fF et & g aFA HAEE W &
feeit feedt & #gg o371 @ Fr gar
TN A FT AGHAT 5 gArEal A aga
HETAF I TFAT & | WY HTOH S
¢ fr o7 few 3 Agre-fafeda o«
AT § A 1A B I
BT Tl A § F9 d°A qATE F
ATAT # TAIF AT AT ATOR |
Tro T gam fag : faadt =g
IAAT Fae FifAw |

it gRW WM o AERT,
7 samzr yrzdt qeA-ifew & wfd
gt 2 A Nf a7 A 5 WA A
I7 937 y=y {AFWET I §, AT
F297 afay & A §, FHawA oy
fefeaft afam == &Y 2—7 =y
arF &, e 7a7 Fgad It and aga
TATFT & | FAW 9 A A ag ¥
fE sgmaret 3WF A AT AT F A 7Y
qAREA AR FL | HAT A IITIY
F1 78 g% fawr § fF 7% M1 a=
97, FEEA TFE FEAT AT IAE!
At 7@ ERY, Fm aEAm W
TEIHIEA ATAMA AYT 9G¥ IR AT
T8 w0, A1 TAE WY w1 o0EE ofew
g gFATE | WS AW A WA qEH
ifes Y amwe, W G Zfew
¥ sqrar g wrfgr, aga frdr g e
qg ¥ AFAT § WAT AT AT K
T qEl F) aEeS FUE | ST
o QL s T a7% ;=W o @
27 wwfer fs ¥ 9% qdgT
g 8, SHET e A0 A g, =
T afl awar ¥ T 3 fewed
F A AT A WA A T amwe
w% AT gt
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gamafa 73y, F9 Grzq 7 a9
WO § 0w qg faw fear ¢ fw e
9 mm aw feweaggaten gl
qEA FWE U T, 9w ¥ ™
qifarde & AgY amar a1, & oF q¥-
o ¥ fesd § g6 FT Wrar | I9
fesd & o fegz-a5T s v
i AT A9dE d3gU ¥, A Y
fewz wrm 1 segia = f ¥ fewe
%ot fegz IR F am & | 39 frwe J77
A Fgr—at, 7% gAfETT & fewe A
TE A E 1T FIEH T OF TEL
AW & &7 § a7 fewe @Y 12 amn
Ty w1 & 5 9 miw fewedg zafem
g1ar & gg amd arwE g, Afdd AR
eqw # A &3 warr fewedm
gafer g &1 w@r §W WA e
afA & o oo & w4 w0 &, 399
wgfaad faom o1 sifaw &7 §, gt
ga T F N gawA & fr e faew
FNAWF A FfaEr §, e
2, g gzAY wfzm | & amoR o fA3-
F7Ar 9gdl § 5 39 feen & mmwt
F o7 €4 F39 I, A T A
F fraen ot ¢ SR e @ e
qar & o | fzgzam Zaten & at
# A7 zfvear ¥ oF wwgr srmane
F g & % qHA 97 T
A g1 21 w1 F sy Hfew
anfzss &, foamsr gfenr to-fesam”
¢, feegd fomar § —

“‘Making the railways a custom-oricnted

service would remain a pious hope so

long as it does not cease to be revenue-
oricnted and accident-prone.”

Tt fged @ ag %27 @—
**Whether this ticketless travelling on
such a large scale is possible without
collusion or connivance from at least
a section of those whose duty it is to
prevent it is worth enquiring, I the
menace cannot be curbed, it would be
a good idea to throw open the
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[ gT= wiA)
railways for free  travel by all and let
the general taxpaycer pay.”

AT ATy AT E fE oo 3w R
¥zq 3o1g, famw frwzam Zafen
/e g1 AT |

gy agRy, ¥ 7 garfesd ¥
ATz & FA G F1 0% IO 77 A
¢ & garfwei 21 ag w=r A&7 gar 2
fE ag as@ 97 sy wfigs 97 @@=
aray | =W faafas § ox frewew
foarme smoF AmA vmAr TIEAT g—
frgd o= 26 9= Sy TA HAT & 3T
FEEAT-AT FIYAT T {17 AT AT
—Y F=g Feawg & fasfaa 7 Jm
qr | ATE T@ A1 WIE AT AR
mrig 7% faeelt W oew’ ¥ Al
91 yEIiy Mos St 998 A9
A FT WA 9T BT 417 T SR
oAt fazqr = famr, =0 == #
f& T w3 AT T A @ few
IFT g 39 1 qf@ AT qT FEA
gt f& 7z #F &1 gy @
q@ ¥ uE @gt 7 wEEn fEoad
faet 1 2, mE Fgi 7 WS & A
3 megFwma g ¥y TEr g—
26 e, 1968 &1 &g & |

wo 7w gam fag : w2 ¥iw
7Ef 9ty

sft e 7 ;A A ag fAaew
= FE AT AT G AT A A ;T
ama &, FfEa 9z & & &7 A @A
g 3@ § @A A, gE AR AN
T@ A A T@E @A X T Al
g =il

¥ F NAA 5y A fgd
g & O, § @9 AT F T ¥

Takqw ¥ ¥ § 4f | &

ﬁmﬁmﬁ: I OF A F o
waardy gt & ¥ 9w Twr wd
FTER WA AT F A @A 3w
ME T AW N v A frmm
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FTF AMT TAAT AZAT E | TELHIH
FAA q W oz o I fEwr 2
FA-ATATT AT AT qTIATAT
FIT F1 FHfFZfHFAT g7 91, TEH
39 97 & & 762 § 37 fefer Y
wE, 39 F Az 0. &y, Fe a1 fwfaw
gar A =7 fasfar 7 aadAn=z &)
AE A FUNF BT FT THAR gAT
¥ sraqr Sgar g 5 zaw for A
favamre &1 feweam Zafan #fog
afesx faoyare 2, SfF zo faom £
qIgF, HR HYT  FIZEATE FT 3T
w7 @ FrFzam Zafen @1 W1 4=
ECONIE-CARECCC I CA AR L e I
g w1t ArerAr Fwfey arfs =3 I
FATT § ALES &1 qF |

nE astg At am g S #R o
aret § odt 2 qm@t § =y frwdi A
SE-AMF fa g 31 & gaa e
7 Agt A wrgar g, zaar & fAaa
FIATAATE % 07 oFIA IIT
am Ay 37 fegdi 9y 350 fan
F A FF 1wy aF gg ArAvir T
aF #r 9zgz 2 afwa o =7 w7 3¢
AT g AE 97 T 7 qEE 2

ok am & ag FwzAr wgar g fw
ghaammr a7 qsma & =t 4 aga
¥d § gz A F= @ 2 f6 SAad-
JEM3 AT IER-Frarr w1 fow
fear s fFw = Taew fog faws
TAFHT IFT & TH /T F1 2@ W02

st Tt g : TRAE & aegE
F1 1 fox farar o

st gon AW W gl Tgaw F qre-
@& fow &0 & 77 F1 W F
AHGT AT E | THE AOTAT g §
WTST ATGT FIATH, Tg A1 9157 &
wel saw fear 9@ gmfedi &
ASTAT 9§ SEA & 2f9% @ATgee q oY
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T T 2 | W FH F1 Frfast A
97 gET 91fgn | TwE wSEr vk Wi
# 1T q9F qAT TEAT qTEATE
TRA-GHTITT 3= &red &1 Wil
far s | Wz § 9 gay T WY
mEAReE gar 1, famd fon g3argdy
FHET Y 437 A AT wmE I A
FzAam & A fwar a1 5 28
fedoa & vadlE= 1 Fr7or 4g 2 %
7z fedraa aga a1 fedrav 21 3%
qT A7 S N A oaar 97 e faee
Fedfrom #1 afer Sirrar otT qa1 AF=TAT
fedvs aarar srgmr &fea =q 2z
fedrom & snfead 7297 & a7 fas-
a1 74 w27 & znfan 9w A7
FrEIRE q3Y FIAE | AT HTIH g8
fagga & & srarar fedtaq « oF
g3z fedtwa samar wmr arfs q@t &1
TAAA gUT "qH | w07 A7 frfraa
¥ A A1 A AT IqF LA
@A #7 F15 A &% Agfagg ar
TR |

aTAl ATEa T AW TAAHT nFAAH
FALH TG A B gH AT
wor & f& Ia$1 fEamn faaar grr |
3o faw &1 f 200w Al g &, oF ar
Sz FHTq AT gEIT qF FFW | GES
F=M &1 fHrar 280 w97 AT AT R
AT g€ 7\ &7 fFoar 90 =y AT
T 1 WM A WA T YA
ag &1 fr zag s @Y7 BY A9F
¥ @1 @ q%7 7 AT A7 TIAGZHY
T §1 304 w97 @« 7% a1 3 @hr
- 92 § ar rgz foea 7 sawar
qg¥ wrga, f&7 17 9% ¥ W
SATZ FGT FLT ¢ AT ATHTT FT HEAT
s v agfoas A7 ¢ A o7 It
fegm# af g, wAE® =Fi N
Y agfoga & sa, A f& g andr
& 7Y ¢ wifs A9 FowG AW A
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fere e q¥m 1 asgs & a@
g fd 5@ 37 FFAYLA WAF
arags Wt ag agfoaa aEr A

SHRI 5. M. BANNERIJI : On a point
of personal explanation, What 1 said
this aflternoon was that it is stopping for
ten minutes at Kanpur for other purposes
but no passenger can get down and no
passenger can board. This is a peculiar
thing. This will be known as Viccroy's
Special. That is my request and should
be considercd most favourably,

ot g A 9= & oF agy qwd
argez F1 ATE AETE 1 AA HEREE
AT HTAL AT X TE G A PH IR
4t fF zaq gefaat & fom st 19
fear sraa 3few 393 wraw ) 973
Fam gd aft gt gt ) & a7 wegw
wr g fwag gefedts faas as
97 F 7 nEfart g #F a@
a1 A ¥ 3% for g9 N A fear
T}, ITXY A A gETIA ¥ feu
=T Teerew & fom ow o Awe
Fw A1E gEer gfam ) agr e gy
arTdt 3 &t g wiw gzmi g fr =Y
T1E 71 rarfam  faar o, & o oA
1 ARG FTAT E Y7 gAaT ar &
wareT A4Y FEAT WAEAT Sfew A
FET FFAT FTEAT E 6 imd w0
marfaa 74 % AT UF ATEAE
A FEORTT F EATTAT EY Ao
fond whead, iy oA, HAT
Az A7 fawam Fegfant & foo-
F-zfzx 1, foms afro 7 &2 & oiv
&1 31 AT 7 AT AT EE |
gamfr agza, resE ¥ 9% faa
98> 8 ATt €Y mAAHz & rery fear
a1 f& gEaT™ £ awg 7 o geT"
% fas greAm ¥ a1 AN o
gee 4, 3w afen & feq S
afsa & goorat § o7 77 7% TR
SI3T 91 | WifE I¥ OB ¥ an-
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[+ g W)
TR AMaF vF ot aeeeT gwrtan A1
e & oot adl faan aan an
frrdr oy ey oY e & genforw
® arfag 78 foar mar 21 gefem dor
frage & f& 19 fageas 1968 1 @1
gTar® gt o), 39 A1 gorfan fafe-
Ared fam 1 ¢ 371 feT & 7 9%
arfee feqr ar arfs =% S @A 7
TrEwA o7 qF

THY qFTAT P a8 T fAFEE w7an
¢ i gza® & #1007 WA TTwITT &1
faw gframr #7 fosfram fazgr 7+
foa aan a1, a7 fwfaas o+ arfow
fast =fgm 1 TEEF  eTaT WA
TreaTEd &1 §g gfagen v & anfw s
a6 frgmmesr adl @ wafer o9 @@
F 2a¥< fF samET WY TverT f@w
gfaas & zra 7 &, 37 gAgE %1 )
fogmarss frar a1 AT gzas N
awg & fav gfagw #1 fasfmma
faggr w% fogr mr & a® aifm
far s |

e a1 ¥ ag FEAr 9@ g R e
aq ¥ gEafes wwRl § 0 775 a9
40 a1 FAZI W AT AE AAH
¥ aaw wfen & 38 A0 A Froag
fadma & fr =% gremrza #7143z
A A AT SR | I % faw-
ffa A 8 g #ga & s ag
@t wifee afir &, &fvw srwr w0
THEHE AT & ATHTC 9T A A IHT
gagfafamaw &Y #=% g ot @™
atg ¥ =g mfsr dofar & @
FEHL a1 TR IAT E | T gead
F ITH UL ATF A9 A€ M7

wifg 1

oh FgT N1 A TgT TG 971 AT
R R el & s # ol s

wign § v grare Y wog @
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fafdzaresam frar nor & ooa) men
FTAT =R |

T T UF A9 AT FZAT ARATE |
79 fawt oz g g e ¥ faed
T g, gumefd ot oY gAY WY d—
gwa 3w faaew fear o1 & =%
feméne 7 Gizgez Fwr TewiEA &
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SHRI N. R. LASKAR
gang) : Mr. Chairman, Sir, we are
really glad and happy thzt Dr. Ram
Subhag Singh has come back 1o the
Railway Ministry. We have seen him
and his action also when he was the
Railway Minister and we have great
expectations that  under his  guidance
the Railway administration and the
Railway Board will improve, against
which there is so much criticism. He
is a lovable p:rioaality and, 1 hope, as
the Railways which is concerned with
lakhs and lakhs of our pcople and that
is why s0 many hon. Members take
interest in it, he will look into all the

(Karim-
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suggestions they offer and try to imple-
ment them.

B:fore I come to the Railway Budget,
I take this opportunity 1o narrate 0ae
incident that occurred recenly in my
coastituency at Badharpur. There aroie
some dispute bitween some  Railway
Protection Foree perrioanel and oaz
vegetable vendor. The public  sided
with the vendor. But these mad p.ople
op:ned fire and killed iwo youngmen
of that area. 1 am cach and every indi-
vidual are aggricved. It has crealed so
much of commotion in that arca. The
demand of the prople is that, over and
above the police case that was taken,
up, there skould be a detailed investi-
gation inlo the matter. We alo de-
mand that soms sort of reliel should bz
given to the affected families.

Coming to the Railway Budget, |
welcome it bacause it has not proposcd
any new levy on the railway users.
This is all the more important because
repaatedly, year after year, there has
been an increase in the railway fares
and freights, an usual thing, in the last
few ycars

In this year's budget, the hon.
Minister has not proposcd any levy.
We must congratulate him o2 that., But
w¢ must also see one thing. During the
last 20 or 22 ycars, how many times
have the railway fares been increascd ?
If I remsmber aright, this was doae not
less than ten times, Therefore, the
saturation point has come and there
will be no justification for any more
increase in future,

Ano‘her bright aspcet of this year's
budget is that the Railway Minister has
stown a litile bit of surplus, about
Rs. 2 ¢crores, Even in the last year it
was a surplus budge!, with a surplus
of Rs. 1 crore, but ultimately that sur-
plus turned out 1o be a deficit one to
the extent of Rs. 10 ciores. Therefore,
I would requzst the Railway Minister
to sec this do:s not happen in the cur-
rent year also ; he should tighten up
the administration, 0 that the liule
surplus that has been shown is at leat

achieved,.....
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MR. CHAIRMAN :
Ing rung...

The bell is be-

Now there is quorum, The hon,
Member may resume his spzech.

SHRI N. R. LASKAR : 1 was say-
ing that the Railway Minister should
sce that the littie surplus that hc has
shown in the Budget is achieved.

We arc also glad that the Minister
was able 10 give us a hopcful picture
during the Fourth Plun period, and,
because of the revival of industrial growth
and the agricultural break-through in the
country, he told us that the original
freight traffic would increase by at least
40 per cont during the course of the next
five years. Onec thing that 1 would like
1o point out here is this. To be opti-
mistic is good, but at the same time
the Railways should alto try 10 be
realistic in fixing up the target of railway
goods traffic. What has been the per-
formance of the Railways during the last
Third Plan p:riod ? The total target
that was lixed 10 be carried by railways
was 249 million tonnes ; this is for general
goods truffic, bul only about 203 million
tonnes were achicved.  So, this tendency
of overestimating the traffic requirements
and pushing up the investment must be
stopped  immediately. The Railways
themselves have admilted that  they have
ro proper agency as such 1o work out
the rail-transport estimates.

In view of all this I suggest that they
must modernise their procedure and  try
to improve o that a morc realistic
vicw can be taken and our scant resour-
ces can be wlilised for some other deve-
lcpment purposcs, instead of being block-
c¢d. During the coursc of these ycars,
the income of the railways had gone up
but along with if the working expendi-
ture had gone up tremendously and
again we find two-thirds of this working
expenditure had becen on  stafl alone.
But consequently the increase in working
cexpenses had not Ied 10 an increase in
the amenities of the railway wsers.
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There is still over-crowding, late run-
ning of trains, poor quality catering
and want of safety and other things.
Som: of these ills are, regrettably,
increasing. The latc running of trains
besides being bad in itself irritates the
travelling public and upsets their whole
programm:. Things can b: improved
by prop:r minag:m:nt and sup:rvision,
but that is not done. There was a tim=
when people used to correct their watches
on sceing trains.  What is the position
now 7 Peonle will thank God, even if
a train reaches its destination late by
one or two hours. Som: small am :nities
could bz provided without much exp:ndi-
ture or difficulty. For instance, on 27th
January when we were travelling by Kalka
mail to  Calcutta there was no light in
the compartm:nt and by the grace of
Railways we had candle light dinner
in the train. Som: in the compartm:nt
remarked that this was not the rare
occasion ; on carlicr occasions in the
same train they had similar experiznces.
If this happ:ns i1 prestige trains running
between Delhi and Calcutta, the fate of
trains in the branch lines can better
be imagined. The Hon, Minister is a
dynamic person and [ hop: he would
look into all these thing: and try 10
correct things, Then again, in my arca
there is a hill section, the railway the
line betwezn-Badarpur  and  Lumding
which is about 100 miles in length and it
has abouwt 37 wnnels. Our only demand
was that  there should be a
diesel engine  on  passenger trains
us people get suffocated by the smoke
coming from ordinary steam cngines
while passing through the tunnels. People
who had travelled in that line will feel it.
Routine bureaucratic typ: answers that
the engines arc not available are given ;
previously the pat reply was that it was
not fit for dicselisation. Now they say
engines are not available. It must be
provided for the comfort of the public.

One of the uneconomic lines talked of
lies in my constituency i.e., is Katakhal
Lalaghat branch line. It is a line
owned by a private company. We have
been demanding that the railways should
take it up. They say it is unremunecra-
tive. How can it be remunerative ?
There Is not a single station with a
covered platform ; there is no overhead
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shed ; no facility of water og light. The

same old engine is pulling the same old
train.

How can you expect it to be remune-
rative without investment?  The old
engines and the old track should be
replaced. 1 would request him to look
into these details and rectify these small
defeets. I that is done, this brand
line alspo will become a remunerative
one.

Coming to the N.F. railway zone,
which covers the North Eastern and the
eastern arca, it is wvery backward so
far Railways is concerned and it should
be the endeavour of the railways to open
up the far-flung arcas in the region, If
this is done, it will create a feeling of
oncness. A survey has been done for a
railway line to go right up to the Mani-
pur border but no  further action  was
taken,

On the other side, the railhead from
Dharmanagar should be extended right
up to Agartala in Tripura, A Survey
has been done, but no  provision has
been made for cxtending the railwayline
to that border arca. I hope the Rail-
way Minister will look into it and will
concentrate  more  on  these  border
areas,

§y far as the creation of new divi-
sions in N.F. Railway is concerned, they
have upgraded som: districts into  divi-
sions, but enly onc of them falls within
Assam State proper.  Our claim is that
two-thirds of NF railway runs through
Assam  and therefore, we want more
division to bz given to Assam. 1 hop=>
the Minister will consider this also. It
is our experience that many times hon,
members  bring  genuine cases to the
notice of the authorities no action is
taken. [ want to give a concrete case,
1 brought a genuine casc of a sub-caste
employee to the notice of the GM
of the NF railway, but I am sorry
to say he has not had the courtesy to
reply to my letter.  Yet, not to speak of
giving relixf to the employce.

it aifeTe W ATw (W) - -
ofy Aga, grEE & frw 7@
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MR. CHAIRMAN : The bell is being

rung...Now there is quorum. He may
continue.
SHRI N.R. LASKAR : Lastly, Sir,

I would like to congratulate the Hon.
Minister for having introduced the
Rajadhani Express between D:lhi and
Calcutta. We hop: this sort of supzrior
trains will also bz introduced in other
far-flung arcas. In our N.F. Railways
even the mail trains do not move faster
than 20 kilometr.s an hour. There should
be an endcavour to spzed up the trains
in those areas. If that can be done then
only the introduction of Rajadhani
Express will serve its purpose.

SHRI NAMBIAR (Tiruchirappali) ;
Mr. Chairman, Sir, 1 have carefully
gone through the long spzech made by
the new Railway Minister. I have all
the respect for him. I sec that there
is a little change from the previous
mode of talking. The change that I
find is this, that in his sprech he never
talks of deficit. He has substituted that
word with ‘shortfall’ and ‘gap’. 1 was
very much opposed to the so-called
deficit because it was really not there,
These deficits are man-made, artificial
deficits for particular purposes. Now
they have changed it and if  after this
change they are going to bring in the
rcal change in the railway cconomy,
railway business and accounting then 1
welcome it.  Otheawise this change has
no meaning.

I cannot understand when people say
that railway earnings are not improving.
You will see from the gross rcvenucs
received that for the year ending March
1968 it was Rs. BIB crores and the
revised estimate for year ending Murch
1969 is Rs. 902 crores. That is som--
thing like Rs. 84 crores more in onc
year. The estimated budgst for the next
year, for the year ending March 1970, is
Rs. 947 crores. That is Rs. 45 crores
more than the current year. That shows
that the railways carnings are on the
increase. What is the capital that we
have already put in ? It is Rs. 2900
crores and we have reached almost
Rs. 1000 crores of gross carnings a year.

All this is don: by repzated increase
in fares and freights, That is th: reason

PHALGUNA 7, 1890 (SAKA)

Gen. Dis. 202

why we say that further increase in fares
and freights is not reasonable. It is
another taxation which is being done
through the back-door. What Shri
Morarji Desai cannot do in the General
Budget he does through the Railway
Minister here and mops up that money
for the general revenues, This is the
practice they were following all these
years. This year they did not do it
for their own reasons. Mainly, because
they found that it does not work.
Last ycar when there was a deficit of
Rs. 31 crores they increased the fares
and freights. What was the result ?
They could not get Rs. 31 crores but
could get only Rs. 21 crores—Rs. 10
crores less. Therefore, by mere increase
in fares and freights periodically you
will not get more money. That they
have understood and they have stopped
doing it for this yecar.

But there is a danger. In his
speech he made a reference specially that
several cost studies are being done.  He
has said it in paragraph 17 of his speech
on page 11. Tt is a very calculated and
carcfully worded sprech. Our Hon.
fricnds arc asking for a train here or a
train there, for water in the tap or bath
room and so on, They do not realise the
real malady which is getting round  their
neck.  In paragraph 17 he says @

“As the House is aware, the
Railway Board had initiated some
time ago several cost studies into
various aspects of railway work-
ing. The results of these studics
have become available now and
the question of rationalising the
fare and freight structure has been
under examination by a senior
officer of the rank of Additional
Mcmber,™
Then, at the end he says :

“While undertaking the rationalisa-
tion of the freight and fare strue-
lure on these lines, it should
also be possible to raise resources
for mecting  the devclopment
requirem:nts of the railways and
of the cconomy.*”
16 hrs.

This clearly indicates that after the
cost studies are over, they are going to
prescribz  another inerease in fares and
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freights so as to get money for *‘deve-
lopm=:ntal purpases and for the gencral
economy’. It is a clear and categori-
cal promise that another rise is in the
offing. Then, in another paragraph of
his speech, he says that developmental
expenditure to the tune of Rs. 45.80
crores, which could not be subscribed
by the current revenues, has to be met
by a loan from the general exchequer
at a certain rate of interest and that it
will have to be repaid. It means that
we will have to find money for its re-

payment as well.

All told, it is clear that a scrious
thinking is taking place in  the
Board Office...1 do not know whether
it is with the connivance of the Finance
Ministry  or not..for an  all-round
increase in farcs and freights.  This is
my apprchension after reading  his
speech, If that is his thinking, I
would request him to give it up. The
railway finance is not a milch cow. If
you try to take more and more milk,
as your nced increases, then you will not
get any milk at  all, If there is any
shortfall in your appropriation, you must
find the rcasons clsewhere.

I will show you one (ircction straight-
way. Take depreciation. I am not
against provision for depreciation.  But
that has to be done according to some
scientific formula.  In 1924 when the
railway finances were scparated  from
general finances, the then Member said
that a scizntiflic  method of  granting
depreciation must be made and allow
a reasonable return to the general ex-
chequer for the capital investment and
anything more than that is an indirect
tax on transportation which should not
be undcriaken. This is the warning
which he gave. But what was happened ?
From 1924 to 1938 the ratc of interest
was one por cent.  From 1939 to 1943
and from 1944 to 1949 it remuined at one
per cent.  From 1950 to 1954 it was
raised to four per cent. From 1955 1o
1957 it continucd to remain  at  four per
cent.  Then it went up.  Then it was
5.5 per cent.  For the capital that has
been put in after Ist April, 1964 it is
six per cent.
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16.03 hrs. .

[MR. DEPUTY-SPEAKER in the Chair]

Then, on depreciation, the First
Convention  Committece recommended
Rs. 15 crores, but what actually appro-
priated was Rs. 30 crores per year. In
1955-57 it was increased to Rs. 35 crores.
In 1958-60 it was incrcased to Rs. 45
crores and in 1961-64 it was increased
to Rs. 70 crores. Within two years the
allotmznt for depreciation jumped up
from Rs. 45 crores to 70 crores, an
increase of Rs. 25 crores.  In 1965-66 it
was Rs. BO crores, but today it is at the
rate of Rs. 130 crores. But he could not
appropriate Rs. 130 crores. In the speech
the Minister says—I wanted to appropri-
ate Rs. 100 crores for depreciation ; but
unfortunatcly, there is no money ; so
1 am giving only Rs. 95 crores this year
and the same amount next year, I say
that is not scientific when you have not
gone into the real depreciated wvalue of
the assets. [t is not proper or  scizntific
accounting.

If it is so, whatever is derived accord-
ing to a formula it must be paid and 1
am for it.

Coming to the question of dividend,
5.5 por cent is the rate granted by the
previous Railway Convention Committec,
I have no complaint against the Railway
Convention Committee. Unfortunately,
the Convention Committee  sits, the
Financial Commissioner puts up a rcport,
the Finance Ministry wants 5.5 per cent
and they take it away saying that there
is money. But oae point is very clear.
The entire capital of the railways has
been subscribed by the Government ; it
is the Central Government that pays the
money. It is considered to be in the form
of a loan or, what they call, the ““capital
at charge”. 1 do not know the meaning
of the term ‘capital at charge’. It is not
seen in  any other industrial concern,
Paid-up capital, loan capital and all these
we know. This ‘capital at charge' isa
very, very carefully prepared phraseology
by the Railway Board. 1 do not know
whose ingenuity is that; that has to be
found out.

Anyhow, the Government of India got
for the Railways the Canadian loan at .75
per cent —threc-fourths of one per cent ;
the Central Government receives the loan
at three-fourths of one per cent and gives
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it to the Railway at 5.5 pzr cent, I do
not know why this sort of a method has
to be adopted for the Railway alone.
Railway is not the only public scctor
undertaking. Steel, heavy electricals and
s0 many other undertakings are there. To
them you are giving the loan at a parti-
cular rate. You also should treat the
Railways in the same fashion. Why is
Railway to be treated in a separate
manner 7 It is because you want to
extract more mon:y from the Railways in
the form of dividend and d:preciation
and deplete the Railway finances to such
an extent that nothing will be left there
so that you can go to the psople and say
that there is a deficit, give us a little
more by way of fares and freight, and tell
the railway workers that you cannot pay
them anything more because thcre isa
deficit. This is, what 1 may be permitted
to call, chcating and fraud. That is not
proper. Thercfore [ submit that this has
to be reconsidered.

I have no grouse against the Railway
Board as such but the Railway Board is
the exccutive head of the railway system.
Under the Railway Board you have the
general managers. But the Railway Board
consists of experts. We have the Member
(Mechanical Engineering); Member (Civil
Engincering); Member (Traffic), Member
(Transportation), Member (Staff), These
are all experts, When ten experts sit
together, they cannot constitutc a board
of directors. If they are a board of direc-
tors, they will have to function as a board
of directors and give us a balance sheet
of their performance. The  Railway
Budget that you have given now cannot
be a balance sheet at all. Therefore in
the real sensc of a modern industrial
undertaking the Railway Board is not
functioning as an cxecutive body and as a
board of directors for the purpose of
cconomic working of the railways and its
performance.  What the Boatd does today
is to undertake to pay dividend and
depreciation to the general exchequer
and if there is a deficit they demand an
increase in fares and freight and sit tight
in their chairs and keep quiet. They have
no responsibility for improving thc per-
formance of the railways and utilising the
entire assets of the railways for a better
performance and for better carning. There
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is no incentive for the Railway Board to
discharge its function ; there is no pre-
ssure. Therefore if you keep the Board
in this manner with the same executive
powers as at present, you will not be able
to develop the railway system. That is
my complaint. I do not want to do away
with any of the members of the Board
but you accept the Board members as
members of a committee of experts, get
their advice on the technical functioning
of the railway but policy-making should
not be done by the Board nor should
executive work be given to the Board.

I have got my rcasons for it. One of
them is that in regard to the coming
Fourth Five Year Plan they are given
certain tasks. In the previous plan the
tasks were not properly evolved. What
happened was that the Railways built
extra capacity and that remained unuti-
lised, with the result that the Railways
arc suffering a loss. In his speech the
Minister has agreed that they failed to
utilise the extra capacity for the reason
that so-and-s0 did not happen,

What is the use of giving a cry like
that at the end ?

We have to lose heavily through our
nose for that.

SHRI 5. R. DAMANI (Sholapur) :
May I know from the Hon. Mcmbers,
as a leader of the railway employces,
what coopcration is your union giving in
utilising the idle capacity ?

SHRI NAMBIAR I shall come
to the point of labour relations next.
Gricvancc-mongering is  not my purpose.
That is a different issuc.

Let us see the finances a litile. At
this moment, arc you geing to leave it to
the Railway Board to decide about
the future planning of the Railways 7
You have got an ambitious plan coordi-
naling with the devcloping economy.
You say that recession is over, there is
a bumpzr crop and something better is
coming. Whether there is a recession
or a boom or there is geing to be drought
or whatever it is, all these guestions are
to be studied carefully. Can you except
the Board to do that for a period of §
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years in advance ?
for them.

It cannot be possible

The Railways are dealing with 14
lakh cmployeces. It is a wvery big
undertaking spread all over the country.
Such an undertaking cannot be managed
by those pcople sitting in the Railway
Board. This is the difficulty.

Now, about the labour
know a little bit of

relations, 1
the working

of the Railway which starts from
below, from the district level, the
divisional level, the General Man-
agers’ level and  afterwards, when it

comes to the Railway Board level. These
people sitting here issue circulars asking
the General Managers to do things in a
particular way and the hands of the
General Managers  are  tied,  What
happens is that very often the General

Managers and Railway Board are at
cross purposes. There is that difficulty.
Leave alone  whether  the General

Manager is a good person or the Railway
Board Member is a good person. That is
a different issue.  Both are are burcauc-
rats. 1 have got opposition against
burcaucracy.  Unless that is  broken
and thrown into the Arabian sca, this
country can never prosper.  That is my
considered opinion. I am not going to
change it. Any change in burcaucracy
takes time. Ewen with the help of the
present  burcaucracy which you cannot
sink in a day you allow it to function—
you should see that it so functions that
it does not stop any development as
such. That is why, my hon. friend,
from the Congress Benchs, said that the
Railway Board has outlived its utility.
1 also support it. I would like the
Hon. Minister to consider this question,
not because of any personal reason.  The
Railway Minister, under him, may have
a standing commiltee for the Railways.
He can take the personnel from anywhere
he likes, may be from Members or
non-Mcmbers or experts. I do not know.
You can have the entire Board
Members  constituting as an  expert
committee to advise the Minister.  With
these bodies, the Minister can function
and take policy decisions and execute
them. Then only, you will be able to
deal with the scrious problems that are
arising out of the present situation.
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That is why my humble submission is that
you must hav: a reappraisal of the
whole thing.

With regard to dividend and depre-
ciation, th: new Railway Convention
Committee is going to mezet. Fortuna-
nately, I am also a m:xmber of that
Committez,  Anyhow, w: will decide
what is to be given. But one thing is
there is that the Committec can take
only ad hoc dccisions. Sim= reports
are placed before us and wa cannot go
into the railway working. What we will
say is! ““You have bren giving 5.5
per cent so far. What is it that
the Finance Ministry ask for? 6 per
per.  All  right, we must have a
compromise and put it at 575 per cent.”
This sort of ad doc decisions are bring
taken.  You account your defict or
surplus on this basis. This a unfair
This is not good at all for the railway
administration like that of ours. It is
the third biggest railway in the worl L,
Even from the capitalistic concept of
accounting, cuapitalistic  concept  of
managing an industry, I say, you must
have a reconsideration, not from  th:
socialistic angle, not in the li:ast from
the communist  angle.  Here, [ am
preaching what you should do under
the cxisting capitalistic saystem, Pleass
do that. That is my humble submis-
sion.

Coming to the labour problem, my
hon. friecnd wanted to know from me
about the surplus capacity and all that
and what w: were going to doy to
improve the productivity and so>  on,
Did he go through the Minister's
speech 7 The Railway Minster is plead-
ing for retrenchmo:nt and he wants the
railway workers to support him in that
decision of retrenchme:nt. 1 would
show him what the Railway Minister
has said and then he will understand.
My hon. friznds, for whom I have a
great respect, do not consider it necess-
ary to study it; they just say that there
is no water in the train, there is no bulb
in the train and all that. Of course, [
agree that water must bz there, but
these things can be toll in the lobby to
the Minister; hezrs, som:thing more
serious must bs talksd. O pag: 4, th:
Railway Minister says ;
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“In 1967-68 there was no increase
in the total number of staff, and
in the current year [ am expecting
that the increase will be propor-
tionately less than the expected
increase of eight million tonnes in
traffic."

We find here that from 1967-68 to
1968-69 we had Rs. 84 crores more of
railway earnings. The Railway Minister
takes pride in saying that hc got so
much of increase in earnings without
adding cven one employee. About this
year, he says ;

‘... This is encuraging since ncarly
two-thirds of the working ecxpen-
ses is on staff™, and adds

**I can spare no cfforts in impressing
on the railways that they must continue
to exert themselves to the uimost to
raise the productivity of the staff"., The
Railway Minister says that this year
9 million tonnes more of traffic will be
carricd with no proportionate increase
in railway staff. It meoans that there is
a ceiling put on the number of staff,
there will be no more increase in staff;
the present staff will have to do more
work and they will be given oaly the
present conditions.  This is  what the
Railway Minister  says. When the
railway employees read this, do you
expact them to give co-oprration to
him ? Further I, would like to say
that there are three lakhs of casual
labour on the railways. How are these
casual labourers treated ?  They are
treated very badly. A casual labour
gets Rs. 2,25 a day and they get this
only for 26 days in a month. All those
labourcrs are being used according to
the whims and fancics of the railway
administration and the officialdom; for
getting this Rs. 2.25, they have to bribe
Rs. 10 or 15 on an averag: 10 the
officers.  These things, arc happzning. I
Isay all these things, he will dispute
it. But I have a consci*nce and I hope
he has also one.

SHRI S.R. DAMANI : I would liks
to ask him onz or 1wy questioas. Are
the railway emplayees not the highest
paid in governm:nt und:rtaking: ? Is
there not surplus staffl 7 Then 1 would
ask him whether the revenue has increas-
ed due to hig taxation.
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SHRI NAMBIAR ! He is wrong.
The railway employees are not the
highest paid. They stand on the same
footing as the other Central Government
cmployees. The C:ntral Government
employees were once highly paid, but
now the industries like textile, jute,
engineering and others are paying more
than what the railways pay to their
employees. (Intcrruptions) I am sprak-
ing of Class IIl and Class IV cmployecs
I am not spoaking of Class I and Class
II. My hon. fricnd must understand
the changing world. The railway
employees and the other Central Govern-
ment employces were the highest paid
once, but today they are in the last
rung. That is why they are asking for
better conditions and wagss...

MR. DEPUTY-SPEAKER : The
Hon. Member's time is over.  He should
conclude now.

SHRI NAMBIAR : What he said

was wrong.

MR. DEPUTY-SPEAKER : 1 know,
you arec making a wscful contribution.

But the time is over. You should
conclude.
SHRI NAMBIAR ; Unless the

conditions of railway labour improve,
there will be no possibility of wilful
co-opzration.  He was asking about
surplus staff on the railways,

I say ; please go through the report
of the Wanchoo Committee the [irst
part of which was pubiished recently,
Shri Wanchoo has stated that  the
fireman, drivers and other running staffl
are worked more than fourteen hours
a day and that it should be reduced 1o
12 working hours. Mr, Parimal Ghosh
and I had a big fight for onc month in
D:lhi, he sitting in Rail Bhavan and 1
staying in Windsor Place.

DR. RAM SUBHAG SINGH ! What
was the outcome ?

SHRI NAMBIAR : Working hours
had been reduced to 14 hours, according
to Wanchoo Committee, it must be reduc-
ed further to 12 hours. There is shortage
of station masters, assistant station
masters, and many others and unless
and until some additional hands are
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provided, the railway safety is in jeopardy.
This is what the Wanchoo Committee
has said. Therefore, everything is not
very rosy in the railways.

Lastly, I must refer to the Hon.
Minister’s attitude towards those who
took part in the S:ptember 1968 strike.
He has come from the P & T Dcepart-
ment to the railways. Both the railway
and the P & T had senmt out of service
about 10,000 cmployces. In the P& T
where he was till now, [ have been
asking him that he should take back
those persons; I now plead with him on
behalf of the railway staff who had been
sent away. My submission to him is :
please start with a clean slate, with
mutual understanding: plcase take them
back, They went on a  day's strike which
was legal and  constitutional. You
suddenly made it illegal. Do  not
try to victimise and when there is
victimisation, it will not he possible to
run a system like the railways in the
country, The question of recognition
may be considered on the basis of an
agreed formula and the derecognised
unions must be recognised.,  The rela-
tions with labour should be improved.
The railway employees will work very
hard but they must be given their due

share, There must be mutual co-opera-
tion. To sum  up, 1 request a
reappraisal of the whole  working of the

railways with regard to  its  financial
soundness and its  wiability and full
utilization of its assets, good labour
management  relations, Let there be
change in these matters also along with
a change in the ministers and let us hope
that somcthing better would come up in
the future,

MR. DEPUTY SPEAKER ;  Shri
Antony Reddy.

sft sifeTT o1 AvAT @ IR WEN-
zq, 777 F aorgfT 7@ 3
MR. DEPUTY-SPEAKER

there is guorum,

: Now

SHRI P, ANTONY REDDY (Ananta-
pur) ; Sir, I congratulate the new
Railway Minister on presenting a  surplus
budget without increasing the fares and
freights. He deserves congratulations
gll the more because at a time when
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DA was increased and a portion of it
was merged with basic pay, besides a lot
of natural calamitics like floods causing
dislocation of railway traffic, the presen-
tation of surplus budget really augurs
well.

If the Railway Accidents Committee's
report is quite correct, in the last few
years, there has been a slight decrease
in the number of accidents, That is a
good omen that hereafter when Dr. Ram
Subhag Singh has taken ower the port-
folio, railway journeys would be safer
and more comfortable also.

This surplus in the budget can be
increased very much if certain measures
are taken. There is a lot of pilfcrage
of railway property at almost all the
junctions. It is estimated that Rs. 20
crorcs can be added to the railway
coffers if this can be prevented. We
know a large percentage of railwry
officials arc honest, cfficient and rcliable,
But a small percentage of them have
becn the cause of pilferage, ticketless
travelling, thefts in goods traffic, etc.
If the spirit that railway property is
public property and that it is the
property of everyone can be infused into
them, I am sure railway income will
appreciably increase.

In the company days, the trains used
to run faster than they (o now. An
express train from Arkonam 1o Madras
— a distance of 43 miles—used 10 take
only 50 minutes in company days, Now
it takes I hour and 10 minutes, i.c. 20
minules more.  An ordinary metre gauge
train stopping at all  siations  from
Guntakkal to Guntur used to take only 11
1o 114 hours those days. Now it takes 14
hours. 1 cannot understand why trains
run slower after the Government  has
taken over. In Japan, we are told the
average speed of important vains s 100
10 120 mph. But in India, cven the
Rajdham Express will have an average
speed of only 55 10 60 mph. So, it is
high time the new minister sees to it
that our trains run faster and on time,
without being late.  Ours is a country of
distances. From Delhi to Trivandrum,the
distance is 2000 miles and it will take 4
days to cover it if the trains run slowly.
Even the Sarangapani Committe appointed
to reccommend about electriflication have
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we must take to
advanced countries,
steam by dicsel

suggested  -that

diesclisation. In
they aré replacing
traction. In Japan and some other
countries railwaylines are electrified.
In India, clectrification seems to be the
only solution for faster trains. It is very
unfortunate that faster the train the more
late it reaches the destination. Take,
for example, the Dakshin Express. I
have travelled by that train more
than a dozen times. It never reaches
Delhi in time. It reaches Mathura at
the correct timz but in covering a dis-
tance of 60 miles betwoen Mathura to
Delhi it takes two or three hours. 1
cannot see the reason for it. At every
station it stops for ten to flifteen minutes,
After Faridabad it stops at all stations.
I have represented about this to the
Minister but nothing has been donc.
I cannot understand why they are not
able to solve this simple problem of runn-
ing a train in time for sixty miles.

Just obszrve the railway map of India.
You will see a hug: track of area from
Vishakhapatnam to Sholapur and from
Hydcrabad to Ongole having oaly one
railway linc and that to» a metre gauge
Iine, This area is being developed
by the Nagarjunasagar project.  Nearly
45 to 50 lakh acres of land  will
come  under cultivation,  Alrcady 50
thousand acres are under  cultivation,
Saon after the Srisailam  project comes
up there will b2 innumezrable larg:-scale
industrics going to be developed i this
arca.  Unfortumately, therc is not a
single line to comnect Hyderabad, the
capital city of Andhra Pradesh, with
Oagole a coasta! railway station.  For
this the Andhra Pradesh Governmant
has recommended certain new  railway
lines to bz investigated and impl:mented.
I do not know at what stags it is. It is
very necessary that from Hy.Jlerabad and
S:cunderabad a railway lin: shoull bz
lhi § at the carliest possible tim: connect-
ing Nagarjunsagar and Onagole.  IT this
line is laid, Hyderabad will be about 120
miles nzarcr Mudras and even D:lhi will
be 100 miles nearer to Madras.  There-
fore, there will be a good number of
advantages reaching the capital city of
India much quicker than otherwise,
Therefore, 1 strongly appeal to the
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Minister of Railways to see whether this
line can be done at the shortest possible
time,

There is a railway line existing for the
last 30 to 40 years bctween Bellury and
Rayadrug. It moves so fast that even
an ¢ld man can run along the line and
catch it. It takes about four hcurs to
run a distance of 30 miles. So many
times this matter has been rcpresented to
the Southern Railway. Somchow or
other they are always adamant and they
do not do anything to improve this linc,
By cxtending this line by another 40
miles you will reach Chitraldrug, a ter-
minus stalion on the Southern Railway.
If this line is extended Bellary will have
the advantage of reaching some of the
industrial towns like Devangiri and others,
This linc should bec done as carly as
possible,

Shri Parthasarathy, our Deputy Chicf,
as a member of the Rayalaseema Deve-
lopment Board has been agitating for the
last ten years for a railway line. It has
been represented to the Southern Railway
that a line from Bangalore conneccling
Rayachotti-Cuddappah-Nellore-Ongole is
absolutely necessary. This arca has very
much devcloped recently due to the
extension of the Cuddappah-Kurnool
Canal. Necarly five lakh acres of land
has been brought under cultivation., They
grow a lot of turmeric. This product
cannot be casily transported to any
important port like Madras, Therefore,
a new railway linc is absolutely nccessary
there.

The South-Central Railway has been
divided into  two zones. Guntakal
Division is in the Central Railway but
it is put under the Southern Railway
while South-Central Railway exists on -
the castern side as well as the western
side of Gunuakal Division. The Hon.
Minister should see the possibility of
bringing Guntakal Division ulso under
South-Central Railway.

I am very happy to mention that the
Railways are running a number of schocls
for children of their employecs. Unfor-
tunately, these schools are run like other
zilla-parishad or municipal schools. No-
body takes any pains to raisc the standards
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of there schools. Once in a way, a
divisional inep=ctor visits the school and
gives some rcport, but the railway autho-
rities never bother to look into these
inspection reports.  The result is that
the railway schocls now are in a very
bad condition.  Ewen though they have
got cnouch resources, the standards in
these schools are poor because of the
lack of interest and control by the railway
administration over these schools. There-
fore, the estatlishments require to be
standardiscd and the overall supervision
improved.

Coming to railway catering, many
Hon. Moembers have spoken o lot about
it. I you compare departmental cater-
ing with priviate catering, departmental
catering is shown in a very poor light,
Private restaurants give Fetier food and
efficient service and still make profis,
Unfortunately, the railway adminisiration
has not been able 1o roise the standard
of food that is served by the railway
canteens. 1 may state for the information
of the Hon, Minister that in Guntakkal
there are two non-vegeiarian canteens,
one departmental and another private,
The private caterer is able 1o make a lot
of moncy because he gives better foold
and coerteous  service ; he is always
available to listen to the complaints of
the passengers.  Regarding the depart-
mental canteen, the less said the better,

Y gEH W ®Ag . ITMENe
wgzT, ¥ AT #1 syFear wwEAr g,
mogfe TE 1

MR. DEPUTY-SPEAKER : The Hon.
Member may resume his seat. The bell
is being rung...... Now there is quorum,
He may continue his spaech. Let him
conclude.

SHRI P. ANTONY REDDY : The
private caterers are always able 10 give
better service than departmental caterers.
Therefore, I would suggest that wherever
departmental catering is not running at
a profit, it is better to close it, or hand
it over to private caterers, so that the

passengors can cxpect better food and
service.
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In the end, I would only request the
Hon. Railway Minister to see that the
efficicncy and standards of railway
schools are improved to a great extent
so that they can compete with the best
privately-managed schoels in the matter
of standards and results. 1 am sure
that under the guidance of Dr. Ram
Subhag Singh the Railway will run more
efficiently and profitably in the future.

SHRI TENNETI VISWANATHAM
(Visakhapatnam) : Mr, Deputy-Speaker,
Sir, many thanks for calling me. First
1 would begin with a welcome to the
Railway Minister to this ncw porifelio.
It is an old love, 1 am 1old; anyway, he
has takcn to it again.

Now I first bcgin by saying : do not
be vindictive to yours own ¢mploycees,
The wvery First thing that I have got to
say with seme  expericnce in lile s that
they should not be vindictive to their
own cmployees, T am referting to those
employees who  have buen sent out of
service on the 19th Suptember stiike.
Much argument is not necded.owe have
already argued that  peint.....and the
government  must make up its mind and
cease 1o be vindictive,

Then 1 would ask the government that
they should again re-recognise the asso-
ciations and unions whese recognition
they  have withdrawn  as o matter of
puniskment.  There are other methods of
punishment. To cause break of senvice
to remove the sole machinery  of contact
between the cmployees and the govern-
ment are not the best metheds,  These
methods will lend them enly in further
trouble.  As the Hon. Minister knows,
the country is alrcady in a very bad state
of temper.  Even the slightest thing will
caused great trouble. Therefore whatcver-
has been done since Scptember 19, 1
would ask the Railway Minister 10
bepin his ncw portfolio by crcating a
climate of goodwill.

1 would like them to refer to the
decentralisation of, what is called, the
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Central Electrification Organisation. The
employees met Shri Poonacha a number
of timzs. I think, they have also met
the present Minister. Apart fiom the
general economics, whether this decent-
ralisation is going 10 add to the economy
of the railway administration or whether
enough money had alrcady been wasted
in making too many frequent changes in
policy, what is absolutely necessary is that
on account of re-organisation these service

zople should not be affected adversely in
any way. Their service conditions, their
previous service, their emoluments and
seniority ete, should all be protected. 1
was told that the Minister was sympathetic
when the servicemen interviewed him,
I want him to continue to translate that
sympathy into action for, 1 am 1o0ld, the
new decentralisation scheme is coming
into cffect very soon.

About the Ruailway Board, 1t has be-
com: a regular feature to autack the Rail-
way Board and ask that the Railway
Bard should be abolished. The mo:e the
Oppo.ition asks that the Railway Board
shoald be abolished, the more strength
it is getting.

SHRI RANDHIR SINGH (Rohtak) :
That is very true,

SHRI TENNETI VISWANATHAM :
Everyboldy is for abolition and, there-
fore, it is growing in strength. 1 am
sure, the Government will give a sccond
thought 10 the Railway Board. It has
combined in itsclf the secretarial function,

the expert function, the technical func-
tion, the administrative function and
whatever functions are there. Govern=

ment have really no source of indcpen-
dent examination of the proposals made
or put forward by the Railway Board.
There is an absolute necessity for the
secretriat 1o be scparated fiom the techni-
cal body which is the Railway Board.
Thercefore, | would ask the Minister to
consider it from a fresh angle.

Yesterday we got an invitation that we
should visit, what is called, the Rajdhani
Express.

SHRI RANDHIR SINGH : You
missed a marvellous thing.

SHRI TENNETI VISWANATHAM : 1
am going to miss this and I want everye
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body to miss this Rajdhani Express.
Come and sce the coadition of the rail-
ways on our sile.  What is this show-
picce for? Whom do you want to deceive?
Do they want to deceive themselves or
the Minister? Please come to the linc from
Calcutta to Waliair and from Waliair 1o
Madras and sec the conditions in which
we travel, and again from Vijayawada to
Hyderabad 1o sce the overcrowding; see
the absolutely ill-equipped number of
trains; sec the unrepaired trains, without
waler, without lights, Ewven in, what
arc called, the mail trains and the express
trains, what are the arrangements?  What
are the amenities which you are giving?
Partically nil over what we had years ago
except that there is more overcrowding.

Now the trains have been lengthened,
1 agree. Now the trains are so long that
p-ople sometimes have to get down where
there is no platform.  Platform facilitics
are not always given because platform
facilities com: long after the train is
lengthencd, a year, two years and three
years after and meanwhile there is such
a great lot of difficulty. Ewen on  the
northern India lines, somcwhere between
Lucknow and Delhi, I remember some two
or three months ago when 1 was travelling,
a first class compartment stood outside the
platform and there was a huge row between
the passenger and the railway department
official.  The passenger was an old man
and he was not able to get down, Why
should the Railways not have this much
ol imagination, that the trains should not
stop where there is no platform? Itisa
very simple rule, Unluss arrangements are
madz, do not make trains stop wherever
you like.

The coadition of our railways and the
overcrowding on our side in the mail
trains, and what are called, the express
trains running between Calcutta and
Madras and again between Vijayawada and
Hydcrabad is somcthing annoying which
you cannot belizve unless you see it
Hundreds of passengers are always sitting
on the platform unable 10 get any acco-
mmodation. They are made to feel that
they are beggars before the railway admi-
nistration.

The railway administration, in spite
of Courtesy Wecks and all these things,
have not developed an atmosphere in
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which the passcngers feel that they are
the p:rsons who arc cnabling the Dupart-
ment to run. Even now, the middle-
class p:ople, the poor people, are made
to belizve that they are beggars waiting
for som: crumbs or [lavours to be
thrown by the railway administration.
The train comes whenever it likes and,
if there is space, some passengers may
be able to get into it.  That is the
condition on our side. Therefore, 1
would like the hon. Minister, while the
Railway Board may pay attention to the
Rajdhani Express, at least coming from
the pzople to look into the condition of
railways so that there is no over-crowd-
ing and sec that the p:ople get quid pro
quo. It is not like a Government
Department,  The railway is a com-
mercial organisation. It is  cntircly
maintained by the passcngers and the
goods traffic. Therefore, the amenitics
which you give must have some relation
to the money paid by them. There is
no use saying there is no money. If
there is no money you slop  your
wastage.

Look at the kind of cement pillars
which are put at so many railway
stations., They should really stand, if
specifications are observed, for 80 10 100
years, But they do not stand for cven
3 to 4 years. Look at the cement slabs
which are paved on the platforms,  They
come out in less than 1 or 2 years.  The
wastage in railway administration  is
much more than in any other Depart-
ment. I do not know about military
organisation because it is closed to wus.
But so far as I know, the railway adminis-
tration's wastage in public expenditure
is something stupcndous.

There is also any amount of dclay.
The administration do not care for the
convenicnce of the public.  Whatever
representation is made, the answer that
we get is that it is not administratively
possible, I want 10 know whether the
administration exists for the people or
the people have to exist for the admini-
stration. Their present approach must
go. It may be true that in some cases
it is not always possible 10 make adjust-
ments according to the convenience of
the people. But the approach itself
must be changed. If there is a right
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approach, T think, they can certainly
m ke several arrangements, For example,
Vizag is an important place. Then,
Hyd:rabad is the capital of the State.
What are the me:ans of communication
b:tw:en thes: two ?  The people have
b:en representing for years and years to
spzed up the trains to sce that the trains

com: in times. They never come in
tim:. The hon. Mcember, Mr. Antony
Reddy, ways saying that the trains do

not com: in time. It is a very rarc thing
to sce the trains that come in time.
In fact, the timings given in the time-
tables are the times given as a warn-
ing that the trains will not come before
that hour. This is the kind of position
in our country.

These are very small things.  But
som: little  tim:-table, adjustments,
coancelions, water supply, lights, ameni-
tizs are really the things with which  the
passeng:rs com: into coatact or conflict.
Even il you spand Rs. 700 crores or
Rs. BOO cro-es; if amenitics are given,
p:rhaps, the people will not be owver
critical.  You may say there are Time-
tabl: committecs, there are  amenities
committees, there are catering committecs,
there are any number of committees, but
thzse committees are oaly adding to the
troubl 25 following Parkinson’s law.

Th: Minister might say, why don't
you g1 to the Railway Tim:-table Com-
mittee 7 The S»uthern Express leaving
from New D:lhi reaches Vijayawada
just at the tim: when the Mauil train
from M dras leaves for Culcutta. This
disables nearly 300 to 400 passengers
from taking that Mail train. As the
Southern Express comes, the Mail train
leaves. These small things should be
attend:d to by the Railway Board.
There arc hundreds of these small things.
B:cause these small things are not attend-
cd 10, on the floor of this House which
is iatend:d to considzr only high policies,
these matters are often brought to the
notice of the Minister.

Then, in order to increase the coa-
venience of the passengers, generally
more stations are asked for and more
stations arc given. But what has
happened in  Visakhapatnam 7 There
were two stations, Waliair and Visakha-
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patnam. But the Visakhapatnam Sta‘ion
has been *abolished. Visakhapatnam is
growing; Visakhapatnam, son: y:ars
ago when there wcre two Statioas, had
a population of 60,000, but now the
population is 2,80,000 or about three
lakhs. But what has happened 7 Have
they increased the stations 7 No, Oa
the other hand, they have abolished one
station. They compel the poor people,
the lower incom: group and the middle
income group, to walk two miles or pay
very heavy rates to rickshaws or scooters.
The station that was closed is within
walking reach for about 50,000 or
60,000 persons.  But that has been
abolished. Why 7 They say ‘cconomy’.
What is ‘cconomy’ for ? Is it 10 add to
the conveniznce of the people or is it to
add to the inconvenience of the poople 7
Economy plus conveniznee of the peopls
must be the motto and not cconomy at
the cost of convenience.

As 1 submitted, 1T want the railway
administration 1o give us a new approach,
All that is wanted is that. Then, we
shall not bother the Railway Minister
with all these things.

Then, there are also  service matlers.
There is an old rule, mad: in the time
of the British burcaucracy, that the
Members of Parliament should not draw
the attention of the Ministers to individual
cascs of service matters because they have
a machinery. I the machinery is* func-
tioaing, then the Minister can be sure
that no Member of Parliament will
bother him with service matters.  But
the Machinery doos not function; their
officers do not function ; they do not
look into the complaint, and if the
complaint is repcated once again or
il the petition is sent on a second
ozcasion, then the officer concerncd gets
& note saying that il he repeated his
complaiat, disciplinary action would be
taken against him. These are the con-
ditions in whizh service people are
suffering. Therefore, my submission
is that each railway zoae should have
an  inbuilt machinery to settle the
grizvances, and that should be presided
over by a judicial ofTicer, and whenever
an officer has got a grievance in regard
to service matters, promotion or pros-
pects or whatever it is, he can straight-
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way go to the Tribunal and the Tribunal
could look intc the matter and give
its decision, and that decision should
be gencrally followed by the railway
authorities. Then the officer will not
have a complaint that his casc has not
been heard or that somebody is trying to
suppress him ; the top administration
also will not be bothered with so
many service matters. There must be
an inbuilt machinery in cvery depariment;
I reccommend this for every depariment
of the Government. In Lifc Insurance
there was a Study Group and I was a
member of that; we made a  similar
recommendation; | do not know what
the Government are going to do with
that.  Unless there is an  inbuilt machi-
nery to look into the grievances as and
when they arise, how do you hope to
solve these matters 7 In fact, hall the
time is wasted by the administration
looking only into the service matters,
promotion, recruitment and so on.  The
Railway Minister will do well 1o con-
sider this proposal. If he wants, 1 can
put this in writing and can also give him
details of the scheme for the inbuiit
machinery to solve the matters between
the administration and the cmployees,
This is not, in any way, to supersede the
trade union rights, The trade wnion
matters are different from  these ; these
are service matters for which Govern-
ment  should provide some kind of
machinery.

st wo Ao faardt  (afra) :

ITEqeT AFIAT, gAY 9z ¥ @ owAY
qERT 1 Az AT dgwmn g Ofw
I ATAT AAT JW FIX G CH AS
77 N7 @z § w1 gfz &t #r g
T W X oY FAAT R FTEr g0
gaT & | = A1 gy Wy W1 fr Az
wa fefaz £t @00 7 & faw
femy & aet & S e
¥q= afy A7 fr ¥fwfaz Y amg 93
T wfez feaamar § afew aglA
TER AT Al @ g wam &
fou & st agT #1 oA F@T §
o7 I At a9z 4 fegqr ¢ S
waE ® 3 & ford @ gan
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T 95> & qedt mgig w1 eqA
WA TEE ¥ amearsi @ oqrE
IEAT ARAT E 1 IT Fi Ar aga
At @ again g & sasr, s &
US. UH. ¥ TS FT 279 E, @)
wew faar ww, ¥ fam ¥ FTy
fet & wam 7 7% & Sfew w9 aw
g WE 9 g 2 TEET ana
W4 3 qAwa § ez fafaezr @, qa@
A T g & gg ew favy
,,,,, J[(FmAum)......

oY aifeTe =1e AT 9ET ¥ A
TET

MR. DEPUTY SPEAKER: The Bull
is rung...now there is quorum.

st ®wo Ao faat: Iw  wed
wgEa & 777 fAdaT az @ fx A o,
UR. TEH FT AT €22H 2 g1 A1 IAR
gfaw F=Sraq &, I35 7z A7 afaw
TSI I3 & TATH K1 0T 4T A1 |

Jrrgae fAagT 3z 2 fF =9
ST 1 FAGT § IT § A132EH T8N
g g afg 37 7 wrsz Bz Al @
AT FT 9T T FH F1AFAT 2 |
TH FY q9g A AF ST AT gaar
AN IFT & gFAE W A 21 |
& Arg ST AT ITW ISET AR § @
s AT 3T F A faw gqmEw g,
wafee 37 o & faage & f& w@r
wgi 9T T #1 afafafady & sie
ST FT AT Y AGT I ATITILH T A
arfge aifs =1 s T A% 0

W=y searfal &1 foar gfaand
& St & 37 97 gH FrE A TE@
¥ dFafaaFafie & =3 #
TFH g1 & ag & u€ Fom dHad | §F-
o 7 oafadie & fou Oy @
e aff & K fRzw &=
e § fF 97 87 odfEw 9T ek
suTET 991 @ Ry 9w qre, qT,
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apré e Fzfor wfr ¥ Ffer &
AT FT gfawo @ gEar & e
qFAT & IT F 779 AT arfgm |
16.59 hrs.

[SHRI THIRUMALA RAO in the Chair]

UF I A AT K YT g fewmr
g § 1 defor F ey § A fopre
T2 T § 3T T A YwT AW
Bl & fF nw qvde & st gg 2
aFt aF dzfor w1 a0 & & awwAr
g Wrgdz AHzT I 79 ¥ F9 qeHiq
AT AR 9@ qAH FAT FA E
f&7 aad & 7 T f5 WY 47
wefon & wa e 39 w122 oY maT oy
feaar &, 57 & 397 39 1 ¢ =«
ALY F7ATTTAM 2 IN & a@EE F9W
| 9THZ & GAH KA g1 TET B 7 K
FHWAT § 39 &1 99 1A =1fzgn fF
azfor § g & 2 7 3T F FHrevy
FAAN ST FT IA AT ATHIAT &1
FgEAT fgm | dezfor F vy 7
qr@7 fasma gt 2 f6 = sr=an
7ZY famar, afag s=dr 7Y 21 syw
v Eaiw ¢ 5 93 9T a9 g 2
127 aA T A1 ea/ faaea s 2
TAYARZ ATT FG GG A1 A IEAR
4Y ag WNaAe A gav | zafen &
%At 7gzT &1 A fraer wwa g
ff == & Tawadez g afgy foam &
FWT A1 Fegm @ A A% 1 ewe
AT ¥ oW F AT GEAd & Iq
F1 A @rar AT HAT Fg F afaw
fas it & Ffe7 o€ o ¥ S
F1 fefer aig ) afam 7@ faod
2 mfed s & W fawm
grr wfgd 1
17 hrs.

uw gré g} &9, faed fe g
A9 g7 TEET AR ¥, I auAT
fetd mafae & @1 ] o7 389 59
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fasifea #1 & =% Y grar & fom,
g A § gwa far 1 3w
FHEN TT FTR @W gav @, H wwgw
f& 37 fawfoni & smure 9T 0w
FA arfeardz & FmA FA0 Tifgn
fagd o3 @ zafeg @1 7% #ix
T &Y gIATE /E |

=T F qr g7 ot ot qfeaw A9t
Ir q1EIT AFLTE A1 ¥W@T ¥ A
A, FH TAT Fgg § v @A
¥ & 379 fawaa 9z 2 fF, ofsew
FFzTH Y YT wrEET FEET H W,
faadt sas f3far & saw o= gfe-
sTsAaA g1 grar 1 gafau g faae
g fx @i d3= 40§ 9 @Y w1 aE
IAA Y G § 3T QU F fae
%, 9T 7 gw fafqd 7 9@ 64,
ITF Gfraw sifz fas a%. @
aTF WAl AZET FT AT HFTF AIAM |

a7 avE7 feree fagr amr g fs

31T 7 mF ¥wd qfsew afqq sHET
gt arfgq | zawr s gz & fF
fagrr nF foger zar wra & T F9-
T H 4T qHA AN 7 920 F FTHL AT
AEr IEAC R 1 AT IAF AMG F U
7T 7gF grav & fyAsr woow 26 A9
1A 21 zafen g fAagm g fF
vF i@y qfems afgq s fage 7
Y g =rfgd

T M & FEEY § &% gF4r &g
TYTE | UF NS 9T T A9/
gare ot uman qr, AEhd gwmEge

afqm & for arq  ofizs afaw sdw
& afar |

=it %o Ao forardt : YR £ AT
T gwagy & fF ale a9 A
AR GIFT ATH TS aF AT
afge | WA F 9= F9 =W §,
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13 FT W TT F7 &, WIAF WY F7 §
AT @x Wt @T FT FH AR W
AT F T4 & T8 FET § @ue
1 FEAF B AT FATHIGT F
fgar fgar smg @ AW % Tg WA
afaq ¥ gFdr 2, T I@ |IA &1 Y
T dteiw w3 fagr s A W ay
greyr ¥ faw gogw &

F SIS qga fa i ¥ 9w wr g
TIF & FAT AME F AIENF g A
az zz war, fyast 45 @ & a7 T
IAFT FAFA Al MTAIT ¥ 4T A
it A daraET 7 A faw aw
TFT AR A A ST YA GEA
T afy faamar a1 Magz 4 faer &
s &Y grar w1 gfer & Y glawn
Ciuill

st gFwaFT wuETE - AaNfa wa)-
zq, 75T 7 qorgfa A8 &4
MR. CHAIRMAN : The bell is being

rung ...Now, thcre is quorum. Hon,
Member may continue.

st ®o ATo faardt : sy v ATE
-7 fardt ¥ FIFT AET 9V | W
mE TAYTAY ME 9% @ E 0 qEAr
gYFT A1 w3 ME a4 Jrey 41,
AT ag AT TEAYHT AMET A IAT
arft agm oF e A A
FFT FEFAT A% dA AWy FIH
gfaur agi § vgaaral & g qmEdr |
afeq & =gm g f& s ma
TZAT E1FT FoFAT &1 & A7 |

¥ H AT & F T T ¥
Tt #1 N7 g framr q@ar g o
AET W@ T AT AN €AW §
Iw! eI 2 faar o fawd ofses
w1 gfaar g wrq T w@wa & s
1§ aq FAT 4R A1 9T 43 ag
T g% | agi wgi safagfadt a6} mfr
2 agt N =y w2 § Agi fefed
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[ o Are fardt)

F Mg g1 9 R smFE §
gfaar 1

¥ agar g fF amgr 7 ¥
B F F9T ow g 2 fagr @
afgar & vw Ffer w2 afEq ag
oifagi % =g & far w15 918 T4
¥ | TH EEA § AT A7 FIH @Y
faemar & 1 zafag & sgan g fr agl
UF W ZrIW #T §AT fHAT A09
STT BT BY AEAr A AIFCL FT 4]
HY AT AT AT &1 A gfaur gei

Harerza o w1ey fzAi & @vr SRy
g fF gty geFre &1 Fgmar 8 7
IATT AT FTLA AT 3 qIA1T AIHIT
fazdY #1 F7 £7 T a1 w1 gfaar ar
gAY | EA 9C SgIET AT W @w
AEY FAIT I I UL QA A9 TAT F TH
far o WI ArzA A F OFFT
ForateT a% 3 Y 917 |

fufagar, sar ardt <t 7 o0 foar
ar, f= agt & $ifgw 7 @ gl
FET UF EIeT FT 9FT ®7T fagr AT )
fafaeet =Wt ¥ =Ea & ag o
fawmr ®rf T FE AT AN AT E
faa #1 AT ag &, fw wifwer &
TR NI BT § Ag 9 W F Y
w4 ¢ afFq F9g7 F 9@ gz d
faar wav &, 97 Ay Y A Sgr W
fFamagigre Al faw e, sa f&
Fg1 w1 5 gree faq s
¥ H UF A FE FC A AT
WO HETT FI@T E | iFH AE F
it # g% gy e ¢ f& ag fewre
qE@ A AT FQ a5 @ A
N aw F fgar a1 ¥ mAg &
& & gu ot sowT IET HAT "AERE
¥ i wem 5 awg § qofas
WY OF w1 A s § ag agw
arfgd WX 39 & ®Rr af@dq s
wtfed | #% s ? gy WA WerRw
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& FTTH grear g1 J1 A g -
<t & 3T AT FY ag fawma ¢ fE
37 F1 faar qferr &, =TT R,
ofragz &, Faw & @ gAY
ot <t & a1 37 & @y &
SAEE &, T UF qGT AR THIA
& 9mq gEr Iifed Fg A4 2w ¥
g 1T 7 7Y wEEg &1 wa fammar
TR g | TAN T@a are w1 gfemm
qzoAT 9T | 9% qANG F1 AFE g,
grarfaaa &1 ot gEvET & o g
I AXIIT 2 | 97591 |

st s = A (fEkm) ¢
gumfa agieg, § g0 ww guw fag
FTol fF et = At g 9 2
7 y7 {67 vg@ @T HAWT &1
FITWTT AT 2 37 & fao # sq 771
zq yga7 v gifew afwams s
g1 STF 3 wN a7 faEm FT
fastzmg stvaer & fqataass &
qIT 4 gAT 3

# 310 71w guw fag 41 712 faenaw
Szt g fe 97 a7 72 W oA ¥
@ ot wifregem=s ant s f& Fer
st foels F a7 H ger GO H AL A
92 TEEA ¥ 97 HAY S AT FrET YT
fadiz F a7 8 F 17 7 A7 7L g
AT T IT FT Aq07 TAAT fawar 4 |
gegia agr &1 feafs aw ofefeafagt
1 ¥| FT AFF FAWG [ F/T OF [T
i & franfaal &) == sr @ o@v
39 &1 IE wnda fear N 9w
wim &1 & fHar) ST g
f& #1z7 3tT faale &) 7 = aq
FY geaTa F1 q@ 7 39 &1 fAmio
faear wram 1 ST | afefeafaay
1 FT@ gU T TIAT AT W
gAY sm aw sfg g€ od4f wEwr
¥Ed gu I W A AW
st @ f5 w oA Wy W oW
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fantor fear smam 1 wfzz & f&
4ff bt "wor SRl 9w wwg
ao Higw A 71 91 gafan I &
T WA DAYT &7 F AN H
AT BT A WAIG gATE | IeE gAY
I & fF 37 & grer ag < Sraorr a1
T AT 9z 39 F FFAA FAFH H
s fafsaa w7 & saifatas goit

T XTI TAE F FX A I
faare w@mr wrgar g W@ WA
HATHY F IAT T T=1 FET & A
IFAAT FT JATH ARETHT TT g A
faamr s g | #amarg fFgn o@
ara F1 77 & qg a9 5 fergeaa 7
WITT AIFT A g A AT 399 T
g vaaY § v Wi 30§ fae@r gam
gomaT R AT Afaaar 27 gw
AT GAAT F A7 OF FAGAIF I
FoAr <@ &1 gArer oF 9T A & AT
ag Igsm gz ¢ e arEl i Faw
SET FY 29 AT FT | FE AT
T TET ATFR TH AT FY ATAT AT
s & fam 2 a7 adr game
smAT FTIE A g | HAawwAr g s
arET F ZL OF gTF K1 AT R
TATA w1 g3 I A f& FAAr A
AT ET |

ya: 79 ¥ 93 faqam g7 § 7Y
AT F1 €7 HATRITT FAT 187
gagadr g & 97 = frdt =3
Y 7T AT FgEE F T Fe oW
w4t fHdt 393 & o9 | fodt o9
Y worfa ar fasra & =i @ B
@ wra: g ag I famar & f& a7
Ay & sgar wwnmR 31 &
gawar g f& g @83 & @emw
R fr Tw 2w & wOE A ogTa
faaifaa iwc ggi qr o § ¥ W
wraATat & agi 9T sfafafecr £ &
JAAT FT ATAATEHT T q30 9T wfa-
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fafaea w7ar ey & AT 9@ 8 ag
I fawar ¢ ff ag srguan § aqar
YATIZ 2 1 W AN FT IF X wR
Ale qgadt § | ter W 2 fe oew
w|Oeg & O H ogr EEderar &
qraTa ¥ AEF g @ &) gw tar
Fmar ¢ & afasfay &1 St fad-
f@t frole @it & 99 & smumT 9%
gH gt 7Y AgEg &1 d ¥ g 2
faar smaT & 1

FfF gt z1e W g fag .-
Fatat & wfafafu § s=ar ¥ wfafafic
& a7 gw ot smar & wfafafe & w9
¥ 7o gaa ¥y § zafam sannfes
atz g s & wfq smo 7 srear @
N F 377 ag st s M v 7mg
T AT UF AEEA IT ¥ Agr
a7 SATET L EATYT I|WAW &
glezator Taw & 7 & fawe W
T SAFgEr g Tifge, ST v
fea &% g 7 I} ¥ 3¢ fa<ac =g
7gT AT Ag Y APE g oW
ZW TH 4 &) TFT FT 6 gwrd
ST 3T &, gATer oY O & 4 JAa
Ffam g afraa & a9 & grar @@
e F7Ar FzA § f& g wAma-
arfas T sguanit ¢, ag 419 39 &
N T anE g get) AW &
FTEHTY AW FT 0a & wEAr ¢ fE
gq FTET A1 &) Jar w3

yr AT AT AEW AGE §
armae, faga s wfoge & ¥ &
faeare frar s snfge | 9% gAew
F1 7g T & A7 7 a7y §

ag7 afaw war A FTAW gwav R
s ag swAmEEATAE § 98 A5 A
2 1 wEA oEmfas R
FuRAAE & A% T AT
A AT F GEAT I@ K AL #
@Y & ¥ wfgn afew oo ST

239
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[ siFr = dga)
7g grar =nfge fF gw sot graar &
e & Iaa1 & fag N1 zfe @,
marars &1 gfawr Y zfer A wmAr
W & fawaw T wefan A
wim § f& #idar &1 gz 2aa F7
sreAT =fem o

zZH! F9F ¥ yA7 F vz ofrar
§ Trme qg=q o Ffzari it @ o=
sfau F1 @Ay FTAT ORAT R | U=
gT vF aredr famw & @1 s ag)
gFar zafan & 741 ngmy w1 Aw
Y7 ofear ¥ 97 |17t & famme 1
AT AT FEAT g FAiE A ARG o7
TET & 39 H W graaw A gfer & anfy
¥ fafaa @@ =ifzr ot gz =8Y Faar
gfer f& #1¢ Fza gamwafos 2
ar sadrefiza & gurr Eferwi
U A FIAT A FAAT KT FAT BT
arfgr 1 zafam & F 27 @ 97 W%
famr & f5 gard Y¥maw w1 efesor
FF AT 2 3T FT aeramE B,
g T EIFT ATAT F) HAT H17 Fw A
gem &1 At Jfgm o gmra sz
FrE 17T 92 59 ALY &1 %A

T amE § faare F:d go &
TerEar &t HY @ wAegrei w7 =t
FIATARATE | GAFA & fogor
Twea fgrgeara § gae agr wea @
fsa o=, wErTenet & a9 ¥ a7
Fr§ faeame, #1¢ wafx W £ f= ¥
mwigid fawavg T g a9 #
Toer frgr @ g 4% & =%
wTRY ¥ o 98 TR fogz w@r
qgi oz aw ramm 2 =gt 700
Hre F aifseae & ey fas 2
agi uF 937 wifeamt reonwr & o
sfusta FY 7 o 19X F 29T A%
A fFA 1w aw 37 S )
AT qEeY gfaag gaw 8 gd
g 3w o W e ¥ @ O
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TEATT AT AET wAA AT AT A A
gt & fad @y F1 faware aga &9
gATR 1 XIS, IOl & qAE §
agt Y Az savar fagrd Ad S
/51 #1 & o= wErgm &1 oww
TS A g Al Ay s faAAn
|rgar g

3FqY7T A AFT AZWAEIE qAF
feraaanz @@ g snframt zoms #
UF AT TOE] 1 75 | a8 #TeA
a4 @ 2 afeqs 97 #1 oF q@w
AT 1T q97 F7 & faFr=Ar M@
IAFI AT H XA GAr AT W
I AIFHGT F7AI ABATE L ST S
FE afory graqd #@ F o FAr X 7
F3T 33997 7 ferwAaar gAgn 4@
¥my AzA fawmr 9t ww Fafun
st sifF wfaat w1 afag drgeas g,
qiEAT §T qoat #1 9fag ArgeaE #
T FraT wrgw Fz2 fF ogwl @@
WNT I F AT F AT qI7E IT AN
TH ATZA & FAT TAAT Frigm 91 FfFq
&z & faqg 2 f@ gare =y afasifea
q I A1TA 97 FTIA ATEE, AALNE
q 7 7 10-10, 15-15 #¥718-18 &+
T RAT TTIFAE | TH FIO AN
AIF 7 a9 A1fg § AT THE FIT §
ANT et @w & @ sTAqT 8T
HZWIEZ AAT 9675 774 & | zafem
U g ? e srmw Aads, a9ds
AT TG | FHRfAT A9 FAT A% TG
a@rza fAass A7 g9 &g 9¢ fagre &G
AXNF, FTF a9,7 Ifz0 | @77 7
TEAF TEA H JHAM FY AFAT 2 1 AW
7zt 1 afvma @ EY @ £ & &/
AW T & 9% ¥ a7 wifg & v
99 4 & | 1fF 38 1Y a9 wnfan
gt zafam var &Y war 21

Tt 0% ¥ warong TigErsr anfx
¥ 3¢ |1 srfeA g @ @i fE
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60-60 &< 70-70 i\ aF FIE HSH
arfe &1 glaur garw 78Y & SR AA=ET
F1 I A1 WY e gAr =@ifge

& 741 wgzm 71 e g fasle-
g FI=T AT F A% H famEr =wEar
g a7 =ear g f& e &Y azi Aaaw
FIT FTT AGT F(H FOEA 1717 |
e 1948 ¥ 97 Az #1 froiga oY
a9 IF T qIAT T F09 g FET 4T |
I g1 7 AT ¥ vaAT oY, AvAIA
Y agt 97 fi7awzT ¥ qg=rar aqr 9t
fFT arg ¥ 39 &1 %7 =afra girar
7 qg 1A aAAT A7 g1 A 9w
FFT gET & F7E09 39 FAT MY A1
¥ 2o 71 gwm fag azi qurt ¥
@ IEE @zt ¥ A9 gedT W
FT A AMA F1 =AVH7 fwar ar fw
™M g7 § avaq ofrgrEr F o
faw=t sit= =t &Y gfaud oAy
gr i & ot shenfonF efer & geomew
TAAr &% T & YT FEEA FT
gfaar Y a@1 2 #tT o omm
afzfeafaat £1 =7 gm 310 TTH AT
faz T 37 Figar #1 w=ET fRar 49r )
afsa a7 65 § sz gy w7 faaw
& ag @rz7 wAvAfas @ & 9w
a7 ZW &9 A3 FT 7E |

# 9m & Ara9 gg WY uF "I
Szrar arzat g fr 99 vw Egd =
®oft v Giqur FrAT 2 A1 sAT TR
sfaa 7Y 2 a7 3a1 a8 w=saw A
2 f& =3 afawifedt 3y fmr &
arfgn oF sA%T ag ¥ & f5 @
3N qYaur £ I T A7 AfF5T gAT
afemfdi A nF = a@ § a95a
gn & fa=re 77 T srew 9y af
g & afawmfa &1 sl &
fadr @ aft g7 g af¥w s
ey w7 9ar § f& afuefear o
ar T ¥ gfx s @A arfzn
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I7E AT IR fF wadxar o &
98T ®T AFCAE! FT @AT 3T a9
T 3fad g &1 wAaw ¥ fawiw
FTT F1 % F IS FT IAENTA
Faw ga a7 wfafafaat &1 & 7d &
afgwifat 1 a9d &1 I &
TAF F¥ wrAAr § @A # fasrar
arfgm st qEARIT AT FAT TR
g W1 397 & daw § foaay g w@Ei
33 & |97 3z v fou awr i IRy
g @ 9% 9z FHe § f5 ag dwfem
AT FA9T F fgg #1 w9F W@ w
qIHE F1 @A | qAaT & fg@ owr ag
agy gma §aEfeft w@wE 0 SfEA
qrad o¥r gE @ s QU wrEa £Y
a9z A a9 A3 a1 afrw a7
g fo @9 arzq aq &1 aug daT
Tz WY TgFeRar &1 faaAr s e
#1 fazar wfgg g9t aF T afy-
Frfral €7 g & &0 F fArg E
@ srm &1 gar g & fF o) aoe
A9 aEAT N7 fmad v &
g wraa &1 A gga faear aifed
gg gart wfagi &1, sq-sfafafagi £
T gurdt Fowrdr ®1 oA fawr 3
afol f 4% sET & T WA ¥ aF
a? afgwifal @ aFea™ gEw
q41 3% Ffaal ¥ FgAT wgarg fw
¥ I THAT A HIT AL T OH) @A
g § 398 9Aar % fzat w1 qatefe
FaH, T A7 AT & g9 JAHAT
ar afe® 73z Fgom & afawrdr ghir
# ox @Y7 AT 3 AT ATIRT AT
yEfgr Fra1 S@ATE L fgy Aam
R FT T AT 97 AT I
aar fagrz & S Tart oY 3% WA
&1 smazaEAr A}, Bfew & &
7 faax & srw A wrAgn A
ft orafraT 71w Y 7@t 43 go §, =
st qar ar e 147 & ga7 9T 7
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[ siwe a1 dga]
famy & v Ifew Tmw ¥ d719 7
faea & g &1 foaar geam 21 T
AF T AIg ToRAw AW
qAY WOFT 991 2, AT IT TATE
# St = agaErar wfgm oar 3w
F A3, 3327 AT TH-0F AT AF
R 9g9T & FTIU g qIAT AT TE
arat F FE A AT w1 afrew
T ar | qm & famr 9 @Ay
qr 7@} ag= A%t | = sfawfai £
oz Tay g faewardy & fe = e
qFTT TE E AT qZ FYAT FTLATA
st g wET SFnmarst 7ot
¥efama ardl & 7 IR AT FTAST FT
Y g sar 5t fasar ifzm 7w A
faarr 1 A FT | AT TET TTHAA
FgY &, g6 gmar ¢ B 9Tar gard
wfers & 1 weEY F edt St AT ages
aife? & 7z A8 ogT &%, TEAT
weg wA & g fazara & fF S0
Tragan fag & wrA & feafa 7 game
Rl

#gg @i A FEIAT ® AR
¥ oY wgAr wreAT g1 fgegeana # 7€
e U 2 Wzl ¥@F & freAre QO
adt gaT 2 wWeg wRWd, WAL @
aree WA 2, weTene , Wel A% 6
T W 2, wEt W & fawre @y
o amm o nAm A EfFE A F
g1 AT GATH AR AT 2, HEA d@T
ag & f tar &gt Adigan g A
Fqq 937 UK IATE 1 gH AN
q97 @9 &1 F T AT glawg
sarar &, XA &7 faeane o FT 1 3T
ah oy wq A & Y A "Arew &
AT T FT W A F o
FEAT & IR g7 FL | 9T AL
W fawret i@t 339 faerem &
g faerwedt & 1
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I IAT AT F grAY T AR
TaraT & T fadr § Iy AngEe A
T g fE g owrer 4@ agrm,
afFa gfaary site W gy 3z
AT Ao F aifaal 1 aga
aAFATE IZET qTAT 2 T I Ny
asfrgi Y Fvg I T T g=ew
¥ g g & fogur gam Ad ¥ aw
AT TAAATAY TG F AT, FAwAT
AEIT, TFaL o faee # 99 qq-
7, 3fFT wawar, awd &t wEm
&1 feegram ¥ afafafu @z 8 &,
AT AT FT TLF Y FF 0 oA araE F
¥27T 3T wEg AT AZIRE Wi A
T H AAAT & | Tt A wEA &
T3-F3 A A1 TFEA & WA A
& 3@t A/l F a7 wrfagi a1 gf=m
F1 IGATT AT FH Z 1 IAF! A A
¥ qf=r & fag mfeat Y vware ag Al
arfgd #gifs feegeama Fa@ w@ H
FHAr 2, | A T2

g H 3T & gAY § oF g
e & gaye § foedt aw A =R
ATTA FY O A FIAT FAT T FEAT
T g 5 fasle & gzage aw aw-
7 g% gr feeeft Arsw St 2, Y
q7g 4 37AgT § frrawAnT A% Zw3-
TFT FIF ATTA AT B | Y agmar-
Tz ¥ AIATE FAAT g g fae aw
o mrzA oY 2, 4% Trag FAf
ye #@rfl sEAIER 8 feEwaAe,
F2q97 %7 fawteg swwT et gd
Y et aF A a1 WA AT 1
T AN 1 AFAT 8, AfHT gH wT d
f& zad afgwifodi &1 #ggm adf
fadrr . & wfusfoar & og fAdgA
Fem fF ¥ =@ aX # Fwar ";FAW
T &1

4y Wy 9N wERg W Ay
s g A s s g 5 oo



237 Budget Rly.—Gen. Dis. PHALGUNA 7, 18%0 (S4KA) Export of Pepper 238

AmTHT ¥ fetr ¥ w7 % W
AT T TG0 T4 q§ &1 JTEw AT
W aq gu% faaio &1 a7 wreew
&1 ST |

IT TR F ATM H IR AW T
AT FIAT E |

it 7o fro @¥w (qmme) : wmfa
wgreq, % qg fs Fggag, &
Mo T guw fag 1, A1 19X FAA
¥ arr st sz FaT g9
gdt grdiz @ fF 9 9T 92N, W=
@ IT AAT A, A A AT IAF ATHA
g @AY 4, ITF AIE AT AFT
qg AT THATH! F1 T FIA |

gy gz # ag ¥aAr =EgEr g fE
fager are 6 WA F1 qEO@ H A
qIg ATE, IAF qAZ H @9 FT -
A AT AT F a9 T FE-ww
UF WEW aF 98 A9 SATH a5 VEY
AT &nt & &I gFEE gan
A a1 oN F9 ¥ &7 3 F0¢ w161
FT T gHT | g9 § amdr Ay 2,
aigYy T At & Ay iw & gAN Ew
afeat & w1 afegi # awg 93 ot
g , ag T3 Afgat § aw, fasdmr,
qui, sifesr F@7, ", s,
T, F1AFT HT FHANM | 9F A7
oTé, 99 ARG # I 9 4v1 FAT FT
St A A @7 3FE) QA gg oY
A9 A7F OUAT &Y 9T Wer 9r 1 gz
#g Afmar g7 § ofeww #7107 qgdr
g AT M ATA A I B aAw
g7 ¥ zferor Y avs & | 99 ag A3
aTE a7 Afear soAt 9@ T fE IAwT
qrAfY fas= agr arar | o FAT 9r
UF TE A AgE ¥ ST gEE
fw W SE A Eoaw aw g
faar mar & 1 =gi @ o= & 7 fAwe
#7197 ¥ A ¥ g=foa) 1 A fazd
ftagaw ag 7f AT aq ag AW

(H. A. M. Dis.)

af | ot fawre & a2 Y fgwr o Sw
7T At AT ¥ guA wgT a1 %
ag ot Afggr § IAF Y A E qur
fagma &1 wg § I faow e
FFAEH FI T FKIfAd, AT AT TAT A
& f& &7 7 a7 A 1 T Tor A
fogr mar & T @wg AEEA F AN
arg «rs &, ag gRaT & foy @y A=
grafFr g o @rmr, T gw
@ ¢ & it a¥ 35 fear 7€ T
¢ fow qig & agt wfeai w9t oY,
I q7g & 99 @Y & 1 ag mfEai
4 gdt & ? avad ¥ @y avet s=e
o F1F AA § g, ITH & gL OF F7
HAT & UF g2 Fdeal T faar T,
afer fezaft & amaf qf=ay ar ot
wifegi & ag awt WY o gar 2T F
qdadt § F9ifF agt qvgH «r Fw
FTAT ATTET 91 a7 g7 FT 4@F 00 &1

MR. CHAIRMAN: Let the Hon, Mem-
ber continue  tomorrow. We  shall, now
take up Half-an-hour discussion,

17.30 hrs.

HALF AN HOUR DISCUSSION
EXPORT OF PEPPER

SHRI E. K. NAYANAR (Palghat) :
While replying to  unstarred question
No. 209 on 18 February 1969 the Hon,
Minister sai:l  that  the Export Pro-
motion Council in  Ernakulam would
dy everything to export peppar  and
that the Council’s Forcign Officer at
Brussels will do a good deal to do
s0. Thii is not the real problem. Either
the Minister is ignorant about pepper
export or the officers arc hiding the
facts...(Interruptions.) Peppar is a com-
mereial crop and carns much necded
forcign exchanze 1o the tune of Rs. 12
crores a year.  The total annual produc-
tion of peppe:rin India is 23,000 tonnes
a year. This mzans that Kerala produ-
ces a lion's share of pppar in the whole
country, abou' 93 percent, and it earns
Rs. 11 crores a year as forcign exchange,
Such an industry which carns valuable
foreign cxchang: is facing a serious crisis,
If the C:ntral Government did not take
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remedialy measures, prosp:cts of this
industry will be very dim. Pepper was
a pride product of K:rali, In anciznt
days Kerala was cxporting p:pp:r, genere
ally known as black gold to Rom:,
Athens, ete. In Kerala p:pper is culti-
vated in 2,46,640 acres spread all owver
the State, During the Third Plan the
Central Government  formulated som:
measures for the developm:nt of  this
industry. However, these mezasures  were
not implemented at all and they remained
in paper only. Som:tim: back a confer-
ence on spices was held in Goa and
some delegates from Kerala put forward
some suggestions on berhall of the culti-
vators for the development  of  this
industry but to no avail. Firstly, the
demand to fix a minimum price for
pepper has not been conced:d so far, The
monopoly traders, especially in Bombay
take a major share of the profit while
the actual cultivator gets very low prices.
At present pepper export trad: is handl:d
by big monopoly traders in Bombay,
In Kerala itsell pepper export is in the
hands of Pearsclesly, Volkart Brothers,
William Gudcekar Company, etc.  These
are the British capitalist firms.  To  help
the cultivators overcom: these hardships,
State trading should b introduced, among
other things. A corporation should be
formed to procure pepper directly from
the cultivators.  Then  only will the
cultiviators get mere price  than  they
are getting now.  May b, big business-
men may take objiction 1o this  idea.
In this case the Commoeree Ministry is
surrendering 10 the wishes of the big
monopoly  traders,  This is not  an
exception ; in rubber also the Commrce
Ministry is not fixing the minimum prices
which will benefit the cultivators. T
the Ministry takes such a step, it will
be a booster to the cultivators and it
can lead to a bumper production in the
years to com?, The second  problem
facing this industry is the export duty
levizd on this commoadity. At present
export duty lovicd oa this commodity
goes up to Rs. 1250 per ton.  The Com-
merce  Ministry  is  again in no
mood to halp the cultivators. Everybody
knows that ia essenc: this ultimately
falls on the should:rs of th: halpliss
cultivators....(faterruptions ) At this
juacture it will not b: ou: of plac: to

FEBRUARY 26, 1969  Pepper (H.A.M. Dis.) 240

mention that no export duty is levied
on the ¢xport of red chillies fiom Madras.
While 1 am all in favour of this, I
strongly demand that the same treatment
should be given to pepper cxport also.
In this regard too, the Central Govern-
ment’s attitude towards Kerala is  highly
discriminatory.  Our Minister replied
that there was no competition regarding
the pepper industry. After the Sccond
World War, there is competition.

After the sccond world war, competi-
tion in this ficld was intensificd from
Indoncsia. Till that time, America
was censuring 70 per cent of our produc-
tion, Now they are buying  only
20 per cent. At present, our main source
of export is the socialist countrics. When
there is stiff  competition, the price is
reduced,  Naturally, cultivators of pepper
want for there cash crops. It inevitably
led to our failure in this competition.
While America is paying 27-1/2 cents for
Indonesian  pepper, we are getting 37-1,"2
cents from socialist countrics for the same
quantity.

We can gainfully compete  in  the
export of pepper if (1) the Central
Government fix  a minimum price of
Rs. 750 per qunital, (2) the export duty
levicd on pepper is lifted and (3) State-
trading is introduced in this business.
These steps alone will help in removing
the sufferings of the cultivators. This
is not my individual opinion.  This is
the opinion of 2-} crores of Kerala
people.  This issuc came before the
Kerala Assembly and all parties, includ-
ing the Congress, jointly made these
demands unanimously, That is why I
am raising to this issue before Parliament
to develop pepper cultivator and to help
the peasants who are cultivating pepper.
1 appeal to the Government to take these
mMeasures.,

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICUL-
TURE, COMMUNITY DEVELOP-
MENT AND COOPERATION (SHRI
ANNASAHIB SHINDE) : Sir, it is true
that K-rala is the major producer of
black pepper.  Out of a national produc-
tion of 23,000 tons, Krerala produces
21,000 tons. Naturally the hon. member
from Kzrala is concerned about it.
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There are two important buyers of
pepper...USA and USSR. There are two
major producers...India and Indonesia.
When there was a political crisis in Indo-
nesia a few years ago, we got an advan-
tagz in the international market. When
that crisis was over, Indoncsia came
back into the intermational market,
Indonesia’s production is much more than
ours. That is why we are having some
problems.  Ewen then, we have succeeded
in establishing good markets in East
European countrizs, Our exports have
not gone down during the last few years.

During 1967-68, the exporis touched
25,000 tons. In 1963-64, it was only
19,000 tons. We are maintaining our
foot-hold on the export market.

This main problem is about production
and marketing aspects.  Kerala planta-
tions are very old...70 or 80 years old.
They are not properly attended to from
the point of view of agronomic practices.
The Kerala Government is trying to  sce
that extension services are in a  position
to help.  Reecently a new hybrid  strain
known as Panniyur strain No. 1 has bezn
evolved and mention was made of it in
the Kerala Assembly. The ICAR has
taken up the issue and we have now put
up a coordinated research project to help
in the development of more uselul strains,
which will be giving higher yields. The
new strain gives four times more yield
than the old strain.

So the main selution lics in the fact
that our productivity must go up. The
present level of p-o luction is very low.
It is only 225 kilogrammes per hectare.
It is very poor. Unless the productivity

grows up growing of black paper
is not going to be an cconomic
activity.

I entirely agree with the Hon, Member
that there are a lot of middle-men who
exploit the producers in this trade. That
is why we have suggested to the Kerala
Governm=nt that they should organise
coop:ratives of producers in K=rala. We
are prepired to help if such coopzratives
arc organised.  Alrecady onc State-
level organisation is there dealing in
marketing and export of black papper in
K=rala. Last year that organisation in
Kerala marketed about 15,000 quintals
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of blach papper worth Rs, 52 lakhs. My
priat is, it is a very small portion, an
insignificant portion, as compared 10
the total turnover. Our tortal exports
are Rs. 13 crore; worth of black paper.
Unl:ss coop:ratives are  o-ganised and
nothing comazs ia the way of the State
Goverrm:nis’ organising coop:ratives  so
that the coop:ratives of p oJucers will
have a commandiag poisition in  the
murket I do not think we shall succeed
in eliminating all influence of middlc-men
in this trade,

As fas as cxports are concerned, the
Government of India would help these
coopzratives even to export dircctly so
that middle-men need not come in the
way as all cither in the way of exports
or in the internal market.

There is one more suggestion that 1
would like to make. Effective marketing
laws are wery important for marketing
such produce including black pepper.
That is why we have suggested to the
Kerala Governm:nt and othar  State
Governm:nis that they should have rood
and effective marketing laws. 1 am
referring to laws relating to marketing of
agriculture produce.

Therefore, organisation of cooperatives
is one, enforcemant of rigid marketing
laws is the sccond and the third s
the introduction of new strains. 1l these
three activities are undertaken 1 am  quite
sure that we shall bz in a position to
solve som: of the problems.

SHRI1 E. K. NAYANAR :
about export duty ?

SHRI ANNASAHIB SHINDE : After
devaluation the prices went up and  these
profits would have been mopped up by
middl2-men if the Gowernm:nt of India
would not have imposed this export duty.
So export duty was imposed in order
that the exporter should not mop up the
margin.

The other point touched by the hon.
Member was that the prices have gons
very low. May I submit for the infor-
mation of the hon. Member that the
index of export price which stood at
24.8 in 1962-63 is now 41 as compared
to 1952-53 base. As compared to 1962-63
the prices have improved in the interna-
tional market despite stiff competition

What
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from Indoncsia. Ewven in  regard to
domestic wholesale price the index in
1962-63 was 324 and it has now
reached 40.6. This is related to base
1952-53,

SHRI VASUDEVAN NAIR (Peer-
made) : 1962-63 prices were the lowest
and thereforc you cannot have a compari-
son with that.

SHRI ANNASAHIB SHINDE ; Even
the 1952-53 prices which have been taken
as the basc were unrealistic.  As a result
of the Second World War and the
Japanese occupation of Indonesia the
entire internatioaal trade got  upset.
India ook advantage of that, The
prices ruling immediately after the
Secoad World war were very high. My
only point is that as compared to the
last few years the prices are looking up.
If the Kcrala Government succeed in
organising very powerful cooperatives
1 am surc many of the problems of
producers will be solved.

Sri, 1  have
add.

st il fag (Orgas) : worfa
wgrRg, T smosr Ariea fafree
qred ¥ ag wgar & & faam 9w
Fqre 927 FX AT HAAGA G371 FY, T
9 ¥ w1E 7 18 gEET 9ud ;A
o7 @9 glal & ST IAFT qE FAA
T8 fas @it @ 1 W FUW IR
@ AT IEE! AT H IR FA A
A § AT GARH AT § A AT
FAA E | TES AATET TH 9T A_TH
U gAK wA-q-fages A qEeE
TE W TET | I I T A
1 qar € fe zw 9 #) AefEfad
¥ &, 3§ fer sEw fogaifes
srafaw 7@t faedt § 3@ @z oF
T gEeEr ey, dfwwa g fe
FreEeE & af@ g 37 1 faar-
o arfe 79T Sisfeefeet a7 %
iR fearmt wY g fasr ) godd
at ¥ aw-gareT g & AW
a @ gife www § fawar

nothing more (o
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T@r 8, THH TN FRA-UFA fHerr
g1 o for & o W § 5
feaal #1 zrafrea 37 & fou, BRA-
TEEHA a3 ¥ [F7 §LEC AT FIH
I3 @Y & anfd agr & el &1 "
(A el

SHRI ANNASAHIB SHINDE: 1
have said that co-ordinated rescarch
project to develop new strains has  been
taken up. That mcans that there is
coordination in rescarch. 1 have also
referred to Panniyur No. 1, a new strain
which will give four times more. As
regards  prices, we referred the question
to the Agricultural Prices Commission
whether a minimum price can be fixed
for chilly. We did rot specifically refer
to pepper, but chilly is also one of the
spices. The Agricultural Prices Commis-
sion did not favour the fixaticn of
minimum price for such commodities
like chillics and other spices. But the
prices are looking up as comparced to  the
previous years,

st frm = w (wgaEY) oA
NEIRY A yuA Farg ¥ a@enT
fooz &1 wwz 7. um. v w7
ng. UF. A1 ¥ qgq sarr g, fergeam
F1 smar faox za ami ¥ e ®
fagar g Hamar=sewr g f& =
AT AT H smowr afesfady &1 At
FGFN &, 7T qE 0F gu & 7 afy
nF AT AGF & a7 AN fFoAr fewia
& 7 # ag WY s =gen g fF o
& F O fFEET suA 7. uE. w
#1 vamu e frar & o< A g, ow.
g, H1T. &1 frar g ?

a4t 99 gqfg gleET &Y w9 @
dare g1 wE & 1 e 3@ gaifews oY
§G §7 @1 i g1 § S
wigar g & Sty 99 afem g &
fFar waamiz fear smoo, faue &
foir sngey fram @idie & ot frawy
FRA-TFTA ¥ A9 St guadiy
AT & A IR F @ §
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SHR1 ANNASAHEB SHINDE : As
far as the Fourth Five Year Plan is
concerned, we have quite an ambitious
programme. As compared to the present
production of 24,000 tons, by the end
of the Fourth Plan we expect to have a
production of about 42,000 tons. The
central research station is popularising
new strains,

As far as sales in USA and USSR
are concerned, I have no break-up with
me. The hon. Member may put a
scparate question to Commerce Ministry
for the figures. But 1 may say that
therc is stiff competition in USA. So
far as USSR and East European countrics
are concerncd, since the mode of payment
is rupee, we are getting a good market in
those countrics,

SHRI SHRI CHAND GOYAL
(Chandigarh) : Pcpper is very important
for Kerala because it is one of the main
cash crops in Kerala and it is also a very
important foreign exchange carner. This
question has been raised in this House
in order to get certain concessions from
the Central Government. Certain duties
arc being imposed, not by thc State
Government but by the Central Gowvern-
ment.

1 would like to know whether the
Central Government is going to relax
certain duties and taxes so that the pro-
ducers of pepper can have belter con=
ditions,

Another important question is: Arc
you going to extend certain facilities to
the producers to enable them to produce
more and better quality pepper 7 Also,
arc you going to create better conditions
for the cxport of pepper so that the
producers can get a better price ? The
hon. Minister has certainly said that the
prices are looking up, but the prices are
not looking up to the cxtent that the
producers expected and to the exient that
producers of other cash crops are getting.
So, what steps has the Government under
contemplation to bring this price still
higher and create more facilities ?

SHRI ANNASAHIB SHINDE: 1
have met many of these points. The only
new point that the hon. Mcmber has made
is about the export duty. Domestic prices
and international prices havé some re-
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lationship. As I have already submitted,
after devaluation in order to mop up the
profits which would have been earned by
exporters this export duty was levied. As
for as I am aware at present Government
does not intend to change this policy
approach in regard to this export duty,

Nt gAw fay went (amE) ¢
st =, wor wErEw & war  fE gAnt
gEifas § zeerafam oF tar 3w R
q IH qAE F IORT T AT A
fesfwrew g1 Aqem aem g 5
ErRfaar & usgad g7 @ fRar
avar & Yz de A, 1fF e owe-
9% o @ga ¥ Tgd e =t B
IO FAIT ISHFT A9 AR B
aga 737 foar @ s gy WY A
T AT § gAY FIErmT FX @ §
famsr oo & fe ot gqdf aw &
W F—ame FIEr ofan, gEd @
arawT qrer aga faafa agr & afsw
g€ w3t ofen ¥ frafe ag fre
T & 1 9% fE sAdrar w1 g 60 H
a9y 21135 z W o= fw 1967 &
ag 8424 T g | mar1 gt 57
93qZ ¥ g2 7 16 g7 g | W™
al #97 AT gE w7 A@T AEN &
f& wqd e TqA ar e g,
gafed @ gat Aol & gEEy ¥ og<
g g6 g 7@ aF f& S aOw 0%
FY geerafaar ar €= s g, A
#ff trmeE & wreEfea w1 17 sw
oz feqdt #9 #7 7 rFATT TE A
aren qzar @ faad g @
qar fas &% &7 sgRr ¥ sEmE
frata ag 7% 1

SHRI ANNASAHIB SHINDE : 1
cannot say to what countries exports have
increased and decreased, but by and large
1 have already cxplained the position.
1 would however, repeat that in 1963-64
we exported about Rs. 6,91,00,000 worth
of pepper and in 1964-65 worth Rs.
6,71,00,000 ; as compared to that during
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the last three years  we  exportad
Rs. 10,85,00,000, Rs. 11,28,00,000 and
Rs. 13,02,00,000 worth. Last year it
was Rs. 13,02,00,000. The total volum:
of exports has increased.

SHRI VASUDEVAN NAIR: I am
sorry thet the Hoa.  Minister has chosen
only to say that he has advised the
Kerala Governm:ant on all the issues
that have been raised by my hon, friend,
Shri Nayanar, in this House. As you
know and as the hon. Minister has
stated, actually this is a commodity
which is almost exclusively for export
and we get something like Rs. 13 crores
worth of foreign exchange. We all know
that such commodities are looked after
not only by any State Government alone
but by the Central Government also.  So,
the purpose of raising this discussion was
to draw the attention of the Central
Government to the urgent necessity of
taking up at least 50 per cent of the
responsibility of looking aftar  this
commodity that the State Government
has. 1am sorry that we are disappo-
inted by the reply of the hon, Minister
in that respect,

The main thing, as he himself has
stated, is the qusstion of increasing the
productivity and of intcnsive research,
The Hon. Minister said about a particu-
lar strain which they have developad,
Many more strains hive to be developed
Much more rescarch has to be conducted
and a lot of work has 1o be conducted in
this field. The State Government alone
cannot take up such a huge project. As
you know, even cardamom has a Carda-
mom Board directly under the Central
Government, which earns only Rs. §
crores or Rs. 6 crores worth of foreign
exchange at present.

All such commoditics, coffec, rubber,
tea, which ecarn foreign exchange are not
left with the State Governments in
States which produce these commodities.
The C:ntral Government comes into the
picture. So, we would like to know
whether, if not now, at least in the
immediate future, the Central Government
would consider th: proposition to have
some kind of a body on the lines of these
commodity boards for pepperalso. If
the Agriculture Ministry alone cannot do
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that, we would like to know whether
they will at least moot the idza with the
sister Departm:nts and take som: decision
in the matter.

SHRI ANNASAHIB SHINDE : As far
as the suggestion of having a commo-
dity board for pepper is concerned, we can
certainly examine it. We will give the
highest coasideration to  the suggestion
made by the Hon. Mcmber,

I am sorry the Hon. Member did not
properly appicciate me when 1 said that
everything is being done by us to help
the research activity, I also made a
mention that a coordinated rescarch pro-
ject has been taken up. [ also explained
that a coordinated research project means
hundred per cent Central  assistance for
doing rescarch,  The Centre is not giving
up the responsibility at all. We want
to help rescarch in this particular ficld.
We realise the importance of export of
this commodity. That is why, even though
black pepper production is conflined only
to a small arca in Mysore and Kerala, we
have taken up a coordinated rescarch
project.  We are serious about it.

1 am again sorry to say that Hon.
Member has not properly understood me.
1 am onc of those workers in the country
who have donc considerable work in the
ficld of marketing. I have been responsi-
ble for organising a number of  primary
marketing socictics. To my mind, there
is no solution to the problem of agricul-
turists unless, as far as the marketing and
improving of commercial crops is con-
cerned, they organise themselves through
the cooperatives and establish primary
marketing socicties. The Centre will give
all necessary help.  The Centre wants
to assist all marketing organisations not
only theoretically but even financially.
It is, appropriately, a subject falling
within the Kerala State Government’s
jurisdiction. We arc prepared to  help
the Kerala Government if they want to
organisc the producers’ cooperatives for
marketing. May I mention that they can
be more effective than a Government
machinery—a suggestion has been made
that it should be a State trading—manned
only by civil services ? The machinery
manned by only civil services is not going
to solve all our problems. A machinery
manned and represented by producers’
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representatives can be much more effec-
tive,

SHRI NAMBIAR
Palli) : For exports 7

SHRI ANNASAHIB SHINDE ; For
export as well as internal eonsumption.
Supsose there is more production, If there
is an effective marketing organisation,
it can mop up all surplus and store it.

.

(Tiruchirap=-
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Necessary finances can be made available,
some storage facilities can be provided.
These are some of the steps which may
be taken by the State Government,

18.00 hrs.

The Lok Sabha then adjourned till cleven
of the clock on Thursday, February 27,
1969 Phalguna 8, 1890 (Saka).



